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. LEGISLATIVE, ASSEMBLY
Thureday, 20th February, 1947

’i‘he} At;sembly emet in the Assembly Chamber of the Couuncil. House ab
Elet.?n (ifs the Clock, Mr. President (The Honourable Mr. 3. V. Mavalankar)
in the Chair,

MEMBERS SWORN:
Mr. Alfred Augustus Brown, M.L.A. (Government of India: Nominated
Official); and

Khan Bahadur Zaftar Hussaic Khan, M.L.A. (Government of India: Nomi-
nated . Official).

STARRED QUESTIONS AND ANSWERS.

Srijut Dhireidra Kanta Lahirli Ohoudhury (Bengal Landlords): Sir, in con-
sultation with the other parties it has been decided that the Question Hour be
dispensed with and the General Discussion of the Railway Budget may be
started immediately.

Mr, Ahmed E. H. Jafter (Borhbay Southern Division: Muhammadan Rural):
1 hope it is understood that we are not going to sit beyond five o'clock,

-8rijut Dhirendra Kanta Lahiri Choudhury: Yes.

Mr. President: As regards sitting beyond five o’clock there has been some
misunderstanding, I think. It is only on the days when Government legislative
business is to be carried on that the House is to sit till six o'clock and not on sll
days that is how it was decided the other day. :

. As regards the Question Hour, if the House is agreeable I have no objection
to dispense with the Question Hour.

Several Honourable Members: We have no objection.

Mr. Prosident: Then there will be no Queskion Hour,

MmaTary Datey FARMS AT JUBBULPORE.

405, *Seth Govind Das: Will the Secretary of the Defence Department be'
pleased to state:

(a) whether the war-time extension of the Military Dairy Farms at Jubbul-
pore is again to be curtailed; and

(b) if so, whether the original size of the farms will be adhered to or whether

; part of the present extension will be retained as a permeanent measure?

Mr. G. S. Bhalfa: (a) Yes.

(b) The answer depends on the post-war strength of the garrison a$% Jubbul-
pore which has not yet been decided. As matters stand at present these Farms
are likely to be at least their pre-war size, if not larger.

MEDI0AL AND HEALTH FACILITIES IN INDIA TO IMPLEMENT THE BHORE COMMITES
RECOMMENDATIONS.
408. *Seth Govind Das: Will the Becretary of the Health Depariment be
pleased ‘,o state: @ ' ,
(a) if the attention of Government has been drawn to the speach of Dx, H. 8.
Souttar, ex-President of the British Medical Association delivered s Delhi in

* ( 809 ) ° - .
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December, 1946, pointing out that India would need 500,000 Doctors“ to ‘have
adequate medical and health facilities for her population of 400 millions;

(b) whether Government are aware of the appalling state of public health *in
India as shown in the report of the Bhore Committee; and . ‘ ’

(c) the steps Government are taking to implement the recommegdations. ef
the Bhore Committee and for better and extensive fedical education in this
oountry ? : .

Mr. 8. H. Y. Oulsnam: (s) Yes.

(b) Yes.

(c) A statement is laid on the table of the House.

Bteps being taken to implement the recommendations of the Bhore Committee and for the
improvement and extension of medical education.

1. Medical education.—All Provincial Governments have made plans for the extension of
facilities for medical education with the assistance of the development grants made by the
Central Government. The Government of India are assisting, in accordance with the
recommendations of the Bhore Committee, in the development and improvement of medical
education in the country ﬁml{‘ by arranging for the advanced training abroad of selected
students and secondly by establishing a high grade up to date medical training and research
centre which will compare favourably with 5: hest medical training institutions in other
oountriee. Under the scheme for advanced training abroad 54 students were selected for
training in 1046 and 70 are being selected in 1947. These students are being placed for
advanced training under well-known teachers in the various branches of medical science
abroad. In regard to the scheme for a medical institute, the Goverrment of India have
set up a committes under the chairmanship of Dr. Bir Lakshmanaswamy Mudaliar, and
including leaders in medical education from all the principal medical centres, to advise
Government in the organisation of the institute, its location and the steps to be taken
to establish it. The Committee has held its first meeting and its report is expected early

" in April, 1847, In the two Universities for which the Central Government is primarily

responsible, namely the Benares Hindu and Aligarh Universities, the Government of India
gro to assist, by grants the establishment of medical eolfeges. The Government of
mgia have opened in Calcutta a temporary medical colle%o to provide a course for medical
lnleontinel to enable them to take their degrees. The college will train 1,000 licentiates in
ve years.

2. Medical research.—The Central Government proposes to provide a crore of rupees
during the next five years for the promotion of medical research. As a beginning, the
annual grant to the Indian Research Fund Association has been increased from 6 lakhs to
11 lakhs for 1847-48 to enable it to extend its activities and, in particular, to continue
and initiate research in cholera, plague, malaria, industrial health and - nutrition. The
reorganisation of the Indian Research Fund Association and the establishment of a statuto
body as recommended by the Bhore Committee is under consideration in consultation wi:i
the Association. -

3. Revision of the curriculum in medical colleges.—The recommendations of the Bhore
Committee for the revision of the medical curricalum have been approved by the Medical
Council of India and the views of the Council have been referred to the Provincial Govern-
ments for action.

4, Training of personnel other than medical personnel.—(a) The Government of India
have opened in Delhi a college of nursing to provide higher training for nursing teachers
and administrators. In order to supplement training facilities in India arrangements have
been made for the sﬁecinl training of & small number of Indian nurses in hospitals in the
United Kingdom. The possibility of arranging s similar scheme for trajning in Australis
is being explored.

(b) The facilities for training of public health officers at the All-India Institute of
Hygiene and Public Health have been expanded in order to provide for 60 students s
year instead of 30. In addition to the regular courses for the Diploma of Public Health,
special courses have also been instituted for the training of laboratory technicians and
nutrition workers.

(c) Courses for malariologists and engineers at the Malaria Institute of India, suspended
during the war, have been resumed. '

§& Malaria control.—The accommodation and staff of the Malaria Institute of India is
being increased to emable it to expand its activities. Schemes of malaria control are
being ‘undertaken in all the centrally administered areas. The question of undertaking
demonstration schemes of malaria cqntrol in some ~mvincial areas is under ~nsideration.

.
[ 3 L 3



STARRED QUESTIONS AND ANSWERS 811
o . .

The'targets for quinine production recommendéd by the Bhore Committee have been accepled

and dovge.iopmaut? plans have been prepared by Bengal and Madras, the producing Provirftes.

After extensive trials of the new anti-malaria drug, paludrine, it has been "decided that:

this quinice substitute should be used instead of mepacrine s'nd the question of its manu:

facture in Iftdis is under examination.

6. Im’provcmnu in hospital design and construction.—A burean of standards has been
sot up to ddvise Provincial Governments on modern design and construction of hospitals
and other medjcal institutions and to make available to them information regarding the
latest advances in other countries.

7. Legislation for the control of the dental pharmaceutical and nursing professions.—
Legislation for the regulation of the pharmaceutical and nursing professions has been intro-
duced in the Legislature. Legislation for the regulation of the demntal profession is under
preparation.

8. Development in the centrally administered areas.—Plans have been ﬂrep&md and will
be put into execution in 1947-48 for extensive development of the health services in the
centrally administered areus, with special emphasis on the provision of medical services in
the rural areas, generally on the lines recommended by the Bhore Committee.

9. Provincial development schemes.—A conference of provincial health ministers was held
in October, 1046, to consider some of the principal recommendations of the Bhore Committee,
It was agreed at that conferemce that provincial plans should be reviewed in the light
of the Committee’s recommendations and the results of that review are awaited,

GovernMENT EMPLOYERS AsS0CIATED WiTH CONGRESS ACTIVITIES

407. *Seth Govind Das: Will the Honourable the Home Member be pleased
to state: '

(a) whether Government are aware that according to the orders of the Gov-
ernment of India issued by the War Department under their No. 184562/ W.-III-
AO-II/10, dated the 10th August, 1942, certain Central Government employees
were debarred from -Government service on the ground that they or their rela-
tions were in some way or the other associated with the Congress activities;

(b) if so, whether in view of the removal of the ban on the Congress Organi-
zation, Government of India have taken or propose to take early action to canocel
the orders referred to in part (a) above; .

() whether Government are also aware that the orders, in question were
cancelled in a few cases on reconsideration by Government and that fresh
enquiries are now being made into those cases again; and

(d) If so, whether Government propose to disclose the nature and object of
such fresh inquiries?

The Honourable Sardar Vallabhbhai Patel: (a) Yes.

(b) Instructions have been issued requiring Departments to review cases of
persons who have been disqualified during the last five years on adverse policé
, reports or on political grounds with a view to deciding whether such persons
should continue to be debarred from Government employment.

(c) The orders referred to have been cancelled in some cases as the resulé
of a review. No fresh inquiries are-being made in such cases.

(d) Does not arise.

FAOILITIES FOR PRIVATE STUDENTS FOR GOING ABEOAD,
408. *Seth Govind Das: Will the Honourable Member for Education be
pleased to state:

(a) the number of students who have so far been selected by Governmené
%o proceed overseas at their own (studente’) expenses for advanced technical
studies;

(b) whether it is & fact that such private students were given little or no
facilities for their studies abroad and it is for this reason that only a few students
have gene out; o

(c) if so, the reasons for this; and °

(d) whether Government propose to increase the number of private sfudents
for going abroad by providing more and more facilities to them? ‘
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,The Honourable Maulans Abul Kalam Aszad: (a) The Government * do hol
exgrgise any selective scrutiny over the applications submitted by students who'
wish to go abroad for studies at their own expense. All the applications received
are forwarded to the Government of India’'s appropriate representatives abroad
with instructions to make every possible effort to secure suitable places for these
students. During the last two years 570 such students have secured admissionin
the United Kingdom and 115 in the United States of America through the High
Commissioner in London and His Majesty’'s Charge d'Affairs (lately Agent-
General) in Washington respectively. It has not been possible to secure the
information as to how many of these students are engaged in technical studies.

(b) No Sir. Every endeavour is made to help Indian students proceeding to
foreign countries for further studies, but it is not possible to secure places in
foreign Universities for all students who wish to go abroad because some of them
do not possess adequate qualifications which would make them acceptable to
shose Universities, and secondly because the Universities abroad are at present
axtremely overcrowded on account of the large number of ex-servicemen geeking
adwission.

(¢) Does not arise.

(d) It is not the policy of Government to encourage all students, whatever
their qualifications and other circumstances, to go abroad for further studies.
In so far, however, as suitably qualified students wish to go abroad for studies
or training for which adequate facilities are not available in this country, the
Government of India will give them all possible assistance in regard to their
admission to Universities etc. and also their general welfare while they are
abroad. For this purpose the educational establishments in the India House,
London and the Indian Embassy in Washington have been strengthened and it
is proposed to strengthen them further according to needs. It is, however,
equally necessary that students must be provided with proper information and
advice before they go abroad. Provincial, Governments and Universities have
been repeatedly urged to establish or strengthen Students’ Advisory Bureaux
which can give the neecssary information and advice to students going abroad.
‘The Government of India have offered to provide these Bureaux with the neces-
sary information material, and for this purpose they have established in the
Department of Education an Overseas Information Bureau, whose main func-
tion it is to collect and collate all information regarding facilifies for studies
ahraad o153 to circulate it to the Provincial and University Bureaux in the form
of handbooks, pamphlets and bulletins.

ARREST OF MEMBERS OF THE COMMUNIST PARTY IN INTDA

409. *Mr. Ahmed E. H. Jafter: (a) Will the Honourable the Home Mémber
please state what is the estimated strength of the Communist Party in India?

(b) How many members of the Communist Party have been arrested and
convicted during the past year for taking part in activities endangering the safety
of the State and for advocating violence and bloodshed ? .

(c) Do Government propose to make a statement in the House on this
mb%gt)!tilow many papers are published thrpughout India by the Communist
Party and where are they printed and published?

The HonOurable Sardar Vallabhbhai Patel: (a) A membership of 58,700 has'
been claimed on behalf of the Party.

(b) During 1048, abouut 1,950 Communists were srresbeq in the Prov}noea.
Foll information ahout the. number of persons comvicted during the yetr'u ‘wok’

available. .

(¢} No.

{d) A statement showing the number of papers and where they are printed
and published is laid on the tble. .
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' List of Newipapers Published by Communist Party of India

, -
8. No. | ‘Province Natne of paper Place of printing | Place of publication |Remarks
v ’ :
1 | Madras | Prajasakti (Telugu) | Mogslr&jepuram | Bezwada, Kistna
. ‘ District.
2 | Madras | Jansspkti (Tamil) | 1)8,  David:on am“ Town,
. Weekly Strect oity.
8 | Modras | Thoshilarasu (Tem?)| Reilway Union | Goldn  Rodk,
Press Trichinopoly.
4 | Mafitas |-Desabhimani (Mala- | Calicut, Malabar.
yalam)

5’| Bambhay | People's Age (Eng- | New Age Printing | Pcopl™’s Age Offics, -

l?:’f) Press, 180-B, 19(?-]1';. R. K. Buil-
Khetwadi Main | ding, Khetwadi
Road, Bombay, 4| Main Road, Bem-

, bay 4.

4 | Bombay | Lokayug (Marathi) Do. New Age Printing
Press, 190-B, Khet-
wadi Main Road,
Bombay No. 4.

7 | Bombay | Janayug (Gujarati) Do. Do.

8 | Bombay | Naya Zemane | United Fine A1t | 190-B, Khetwadi

(Urdu) Litho Pross, | Main Road, Bom-
Mazagaon, Bom- | bay, 4.
bay No. 10.
¥ | Bombay | Janeyug (Hindi) New Ago Printing | Janayug Office,
Press, 190-B, | 100-B, R. K. Buil-
Khotwadi Main ding, Khetwadi
Road, Bombap Main Road, Bom-
No. 4. bay, 4.

10 | Bombay To;'l;r‘s Front (Eng- | Nootan Sahitya 158, Ta-deo Bombay.

lish)

11 | B ngal Swadhinata (English | 8 E, Dacres Lane | Bowbazar, Caloutts.

Daily) .

12 | Punjab Jang-i-Azadi . 114, MoLeod Road,| Desh Bhagat Press,

Lahore. . Lahore.
13 | Orissa Mukti Judha (Oriya) | Naba Juga Press | Cuttack town.
14 | Sind Sadaqgat Alwahid Printing | Communist Party

Press, Kdrachi.

Office, Karachi.

(b) Will Gove

SuPPRESSION OF CORRUPTION AND BLACK-MARKETING

410, *Mr. Ahmed E. H. Jaffer: (a) Will the Honourable the Home Member
Please state whether Government propose to consider the appointment of &
Committee to devise ways and means of combatting corruption and anti-
Bocial evils in Government Departments, especially the suppression of Black-
marketing?

ent consider the proposal of sending a Committee o the

United States of America, France, the United Kingdom and Russia to studg the
methods adopted in these countries to suppress corruption ?
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(c) Is it a fact that a sum of Rupees ten crores is estimated to have’ been
lost by Government as a result of corrugtion on the part of Government, sexvants
dudring the last six years?

. (d) Do Government propose to consider the imposition of the death penalty
a8 in France, Russia and other countries for such anti-social cnmes as Black-
marketing and profiteering?

(e) Do Government propose to make a statement in the House, explm.nmg
what further measures are required to deal with these anti-social evils?

(f) Do Government propose to bring forward special legislatiop at an early
date in this connection?

The Honourable Sardar Vallabhbhai Patel: (s), (b) and (d). No.

(c) The loss to Government involved in cases investigated by the Special
Police Establishment upto the end of December, 1946 is estimated at aboud
Rs. 2'6 crores. Some of this has been prevented or recovered and of the
remeinder it is not possible to say accurately how much was the direct result
of corruption on the part of government servants.

(e) and (f). During the previous and this Sessions this House has already
paesed two legislative measures on the subject which are, in the view of Gov-
ernment, quite adequate. No further action is considered necessary at present.

BRIGADIER DESMOND YOUNG’'S STATEMENT re COMPOSITION OF TROOPS SENT TO
PrOVINOES DURING COMMUNAL DISTURBANOCES

411, *Mr. Ahmed E. H. Jaffer: (a) Will the Secretary of the Defence
Department please lay on the table of the House a statement of figures showing
the number of Battalions—Indian, British and Gurkha—sent to Bengal, Bihar,
the United Provinces and other Provinces where there were communal disturb-
anceg in recent months?

(b) What was the proportion of H)ndus and Muslims serving in these Batta-
lions and despatched to these djsturbed areas?

(c) Is it a fact that, as admitted by Brigadier Desmond Young in & statemen$®
to the News Paper “Dawn” of December 11, that majority of these troops were
Hindus and a very small proportion were Muslims, especially those sent to
Bihar Province during the recent disturbances?

Mr. G. B. Bhalja: (a) and (b). Two statements giving the required infor-
mation are placed on the table (Statements I and II).

(c) No 8ir, Brigadier Desmond Young's letter to the Editor of the ‘'Dawn'’
brought out that the original disposition of troops in, and subsequent reinforce-
ments sent to, Calcutta, East Bengal, and Bihar, included a substantial propor-
tion of Muslim troops. A copy of Brigadier Desmond Young’s letter is placed
on the table of the House. (Statement ITI).

May I add, Sir, that neither the location nor the movement of troops is
governed by communal considerations for the purpose of quelling civil disorder,
the most unpleasant and unpopular duty that troops can be called upon to

perform; those nearest to hand are employed irrespective of their class composi-
tion.

STATEMENT I
The number of Battalions—Indians British and  Gurkha—employed in
Bengal, Bihar, U, P. and other Provinces between 15th October, 1946 and 6th
January. 1947 iz as follows:—
All units have been assessed on a Battalion basis and where a proportion
was used a representative fraction is given.

—_ Indian British Gurkha
Bengal and Asram ( Vonkhah) 5 ) 2
Bihar 9 13 2
U. P 3 3 .
Delhi © 1 1 1
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S . STARRED QUESTIONS AND ANSWERS slp
. . Statement [I1
Cory or Bricapmm Dxsmonp Youna's Lmrrem No. 7503/DPR, paTp THR 7t Daomomm

1946, 70 THE Eprror, tEm DawN, DEiHI, PLACED ON THS TABLE or THS Houss v mwrLy
TO PART (c) OF STARRED QUESTION No. 411, ANswWERED ON THE 20rH FEsRUARY 1047

Army and the riots

In your issue of November, 28, your Military Correspondent purports to give details of
the Forces used in the suppression of civil riots and of their composition.

From his statement he (and the sub-editor responsible for the headline) draw the dedwe-
tion that ‘‘sinister policies’ aro in operation. Since the statement is inaccurate, owing e

ommissions, I must ask you to publish the facts.
The troops employed in Calcutts, East Bengal and Bihar were as follows :—
(1) Original disposition in Calcutta before the riots :
One squadron 25 Dragoons. '
8 East ‘Lancs.
2 York and Lancs.
2 Green Howards. ,
7 Worcester.
1/3 Gurkhas.
5/9 Jats (66 per cent. Mussalman 34 per cent. Hindu). )
8/16 Punjab (50 per cent. Mussaman 50 per cent. Cbri'ltiln).

-»

(2) Reinforcements sent to Calcutta ;

2 Norfolks (temporarily).
25 Dragoons less two squadrons.

3/8 Gurkhas.

4 Rajput (45 per cent. Muslim 56 per cent. Hindu).

1/1 Punjab (64 per cent. Muslim 36 per cent. Hindu).

(3) Original disyosition in East Bengal : ' .
8/12 Frontier Force (48 per cent. Muslim 62 per cent. Hindu and Christias). .
1/3 Gurkhas.

{4) Reinforcements sent to East Bengal :
4 Rajputs (45 per cent. Muslim 55 per cent. Hindu).
1/1 Punjab (64 per cent. M‘m-lim 3 per cent. Hindus) (less one Coy.).
4/2 Gul‘khl‘l (Two Companies) ’
3/8 Gurkhas (Two Companies)
One Coy. 7 Worcester. )

(5) Original disposition in Bikar :

One squadron 25 Dragoons.

N. Staffords.

4/3 Gurkhga,

4/10 Gurkhas ]

.2/8 Punjab (60 per cent. Muslim 40 per cent. Hindu), .
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(6) Reinforcements sent to Bihar:
HQ 5 Ind. Div. (mixed). . '
HQ O Ind. Inf. Brigade (Mixed).
1 Madras (14 pér cent. Muslin 58 per cent. Hindu and 28 per cent. Chriatiah).
HQ 123 Ind. Inf. Rde. (mixed). ~ .
1 Dogras (100 per cent. Hindu). : .
1 Bihar (25 per cent. Muslim 75 per cent. Hindw and Christian ). ¢
1 Mahar (95 per cent. Hindu).
3/2 Punjab (47 per cent. Muslim 53 per cent. Hindu). )
3 Bihar (100 per cent. Hindu).
Artillery units to be used as infantry (100 per cent. Muslim).

As Bombay, your corvespendent distorts the preas note ismed on -Ocisher 11
from GHQ. It was mever said thed trogps could mot he usad because they were 30 miles

dway. What was said wae thet other troops were used instead becawse they wers alveady
on the spot.

As regards Madsas, there is no record at GHQ of Gurkha troops having been moved
1,000 miles from Northern Indis to Malabar for possible use against the Moplah.

As for the Division o be stationed in Northern India, thoagh its composition will vary
from time to time witH the change of units composing it, it is quite likely that the
majority of the troops will normally be other than Muslim dince Muslims form only 34 per
cent. of the Indian Army.

May I repeat that ‘‘neither the location nor the movement of troops is governed by
communal considerations, which have no place in tbhe Army. For the purposé df quelling
civil disorder, notoriously the most unpleasant and unpopular duty tEat f.l',(;»oprI can be

thei

called upon to perform, those nearest to hand are employed, irrespective of ir class
eomposition’’,

If your Military Corm{mndent seriously supposes that the Defence Member or the
Commander-in-Chief personally give orders for the movement of particular units in the
event of civil riots or that any senior officer concerned with such movements considers for

a moment the question of their clase composition, I would suggest that his title is a mis-
nomer.

REDUCTION OF STERLING BALANCES FOR IMPORT OF TOILET ARTICLES .

412, *Sri B. Venkatasubba Reddiar: Will the Honourable the Finance
Member be pleased to state:

(a) whether it is a fact that sterling balance has been reduced in the year
1946-47;

(b) if so, by how much and by what means; and

(c) whether any portion of it was utilised for import of toilet artioles sand it
80, ,what is the amount?
The Honourable Mr, Liaquat Ali Khan: (a) Yes. !

(b) By about Rs. 129 crores owing mainly to a deficit in the balance of pay-
ments.

(c) During April to August 1946, Rs. 77 lakhs were spent on the imporé of
toilet goods. Later figures are not yet available.

Dorrar Poor

413. *8ri R. Venkatasubba Reddiar: Will the Honourable the Finance
Member be pleased to state:

(a) whether the amount of 20 million dollars placed at the disposal of the
Government of India from the dollar pool has been utilised this year; and

(b) if so, how this amount was used ?

The Honourable Mr. Liaquat Al Khan: (a) and (b). The Henourable Mem-
ber is no doubt referring to the Post-War Dollar Fund which has been credited
by His Majesty’s Government with 40 Million Dollars. Liabilities have already
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been “entered into in excess of this snount bus the actusi sum expended up o
the 80th August 1946 was 3,156,000 Dollars. This was spent mostly oi the
purchase of capital goods and in payment of technical services connected with
the establishment of new industries in India.

* REDUCTION IN TAXATION.

414. *8hri D. P. Karmarkar: Wil] the Honourable the Finance Member be
pleased to state: .

(a) whether Government propose to consider the feasibility of introducing
economy measure in respect of Central Government expenditure and of giving
relief in taxation imposed owing to the exigencies of war; and

(b) whether Government propose to appoint an economy committee to
enquire into matters referred to in part (a) above?

The Honourable Mr. Liaquat Ali Khan: (a) and (b). These and other
matters relating to the finances of the country are already under the active con-
sideration of Government. :

\

BaNNING ' RE-EMPLOYMENT OF I.N.A. MEN IN GOVEENMENT DEPARTMENTS,

413. *Khan Abdul Ghani Khan: (a) Will the Honourable the Home Member
be pleased to state whether the employment of the Indian National Army men
has been banned in any Department of Government on the ground that they are
Indian National Army Men; if so, will the Honourable Member please specify
the Departments concerned ?

(b) In Departments where their empolyment has not been banned, have
Government informed the Federal Public Service Commission that it could
select Indian National Army men on their merits for appointments for which
they have to make selection?

The Honourable Sardar Vallabhbhai Patel: (a) I am concerned with Civil
Departments only. There is no ban on the employment of ex-Indian Nafional
Army men as such unless they were guilty of acts of brutality. In regard to
military employment, enquiries should be addressed to the Defence Secretary.

(b) The Federal Public Service Commission are aware of Government's
policy in the matter.

INcoME FROM CONSUMPTION OF LIQUOR IN AJMER-MERWARA. o

416. *Pandit Mukut Bthari Lal Bhargava: Will the Honourable the Fin-
ance Member be pleased to state:

(a) the quantity of liquor consumed in the urban and the rural areas of
Ajmer-Merwara for each of the years, from 1935 to 1946, and the income deriv-
ed from this by Government;

(b) the similar figures for other intoxicating drugs, as opium, charas, ganjs,
bhang; and ‘

(c) whether Government are contemplating enforcement of prohibition in

Ajmer-Merwara ; if so, has any scheme been chalked out for this purpose; if so,
what is that scheme ?

The Honourable Mr, Liaquat Ali Khan: (a) and (b). I place on the fable of
the House a statement giving the requisite‘informafion as far as available.

(g) The matter has not been considered so far. It has, however, been recent-
ly decided thateopium smoking should be prohibited throughout British Indis,
exception being made only in favour of existing addicts so long as they®survive’
and subject to their producing medical certificates to be prescribed for the

purpw‘ . DY PO
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liquor and drugs consumed, and the amouat

of ‘revenue derived therefrom in Ajmer-Merwara Province from 1834-35 to 1045-46

Yeoor Quaantity of liquor drug Revenue derived Remarks
consumed
Imperial gallans .
L Country liquor
Urben Rural Rs, .
1934-35 63,018 24,704 5,63,790 | Revenue figures for
urban and rural
1935-36 61,602 26,335 5,867,343 areas are not avail-
. ablo separately.
1936-37 56,198 25,720 5,383,679 .o
1937-38 517,088 27,622 5,45,419 s
1938-39 56,772 23,520 5,44,276 or
1939-40 50,485 19,702 4,84,232
1940-41 53,322 26,626 5,07,850 "
1041-42 58,150 32,865 5,84,724 e
1942-43 68,555 40,560 7,086,721 .o
1043-44 84,626 63,016 0,44,554 .
1944-45 88,429 67,656 10,81,034
1945-46 99,146 76,340 13,17,292 -
II. Opium -
' Seers
1934-35 3,321 62,784 | Consumption and re-
1035-36 3,458 . 62,172 ::g:: l.i:udro mforn:
' 1936-37 2,790 - 76,793 :ﬁ:’.:;:‘:ﬁ:,‘ﬁf‘;
1937-88 2,716 o 71,819
1938-39 2,501 68,299
1039-40 ) 2,386 . 59,870 e
1940-41 4 2,451 “ 63,708 e
104142 2,635 . 65,468
1942-43 2,837 o 72,691
1043-44 3,149 75,488
1944-45 4,285 o 94,794 o
1945-46 4,901 1,88,304 .-
.
.
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Year Quantity of liquor drug Revenue derived Remarks
oonsumed
II1. Charas, Ganjs, Bhang
* Seers Seers Seers Rs.
‘Charas Ganja Bhang
1034-35 832 50 3,214 64,801 | Figures of consumption.
and revenue for
1935-36 863 39 3,259 67,138 urban and rural
areas are not avail.
1036-37 8238 34 3,434 66,559 able separately.
Revenue figures for °*
1937-38 859 * 3,373 64,960 Charas, Ganjs and.
Bhang are not
1938-39 814 &1 3,147 57,130 availablo separately
1989-40 |- 581 mn 3,057 66,688
1840-41 622 7 2,805 44,436
194142 530 1H 3,514 48,688
1942-43 520 155 3,549 50,819
1948-44 6 540 5,940 14,51¢
1944-45 Nil 2,126 3,708 29,511
1045-46 Nil 1,282 2,837 89,218

DEepPUTY SUPERINTENDENTS OF POLIOB IN AJMER-MERWARA °

417. *Pandit Mukut Bibarl Lal Bhargava; Will the Honourable the Home
Member be pleased to state:

(a) the number of Deputy Superintendents of Police who were in Ajmet-
Merwara in the year 1939;

(b) similar figures for the year 1946; and

(c) the reasons for any increase in the number thaf might hn.vo taken place?

The Honourable Sardar Vallabhbhal Patel: (a) Two.

(b) Three (excluding one post of Deputy Buperintendent of Police) sanctioned
recently as a temporary measure for anti-Corruption work.

(c) Increase of work.

NEED FOR A UNIVERSITY AND POST-GBRADUATE CLASSES IN AJTMER-MERWARA

418. *Pandit Mukut Bihari Lal Bhargava: (a) Will the Honourable Member
for Education be .pleased to state whether Government are aware of the fach
that there is an urgent need of a University in Ajmer-Merwara ?

(b) Do Government propose to have & University in Ajmer-Merwara in the
near future? If so, when?

(¢) In what subjects Post-Graduate classes have been opened by Govern-
meht in the Gpvernment College, Ajmer? Do Governmen$ propose to open in
other subjects also? If so, when and if not, why not?

(d) Do Government propose to provide facilities for the study of iechnwll
subjgcts like, Law, Medicine, Engineering, eto., in Ajmer and it not why not?
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The Honourable Maulana Abul Kalam Asad: (s) No. Ajmer-Merwars
having only one Degree College and one B.T. 1raining College cannot justify

the establishment of & separate University of its own.

(b) Does not arise.

(o) Government College, Ajmer, has at present Post-graduate classes in
Economics, Zoology, and Botany. The question of opening postgraduate
-classes in other subjects is under consideration.

(d) The question of opening Law Classes ig also under consideration. As
regards other technical subjects, scholarships are awarded by the Local Admi-
nistration to Ajmer-Merwara candiadtes for technical studies in colleges situated
-outside Ajmer-Merwara.

CrIMINAL TRIBES IN AJMER-MERWARA

419, *Pandit Mukut Bihari Lal Bhargava: (a) Will the Honourable the
Home Member be pleased to state the various kinds of the ‘‘criminal trives’’

existing in Ajmer-Merwara and what is their number and at what places are
they located ? .

(b) Have any efforts been made in the past by Government to civilise and
educate these tribes? If so, what has been the result of such efforts? If not,
do Government propose to do so in the future and what are their proposals in
this concern?

(c) Are Government aware that a large number of ‘‘Sansies” have been
allowed to settle almost permanently very near the Kasba of Bhinai in Ajmer-
Merwara? ,

(d) Are Government aware that the inhabitants of the Kasba of Bhinai have
-often been complaining about theft and harassment by the ‘‘Sansies’’? If so,
what steps if any, have been taken by Government to shift the ‘‘Sansies’’ from

- the spot and to protect the inhabitants of the Kasba from depredations, thefts

.and harassments by the Sansies?

The Honourable Sardar Vallabhbhai Patel: The necessary information has
‘been called for from the Chief Commissioner and will be laid on the table of the
House when ready.

Use oF ARMY FOR MAINTAINING LAw AND OrpER
420. *Dr. Zia Uddin Ahmad: Will the Becretary of the Defence Department
be pleaged to state:

(a) whether local Commander and the Army are under the Provincisl Govern-
ment or under the Central Government; and

(b) whether the local Governments without reference to the Government of
India use the Army for the maintenance of Law and Order?

Mr. G, 8. Bhalja: (a) The Indian Army is under the control of the Central
‘Government.

(bi Yes, Sir. As it ia clearly desirable that Provinciar Governments should
be able to rely on military agsistance in an emergency, the Government of
India’s standing orders are that local military authorities should comply with all
requests for military assistance for the prevention or suppression of disorder
whi¢h may be made by a civil authority. The understanding is that Provincial
Governments are not to exercise the power to riquisition military assistance for
this purpose without reference to the Central Government unless, in the opinion
of the authority making the raquisition, the sttuation urgently, demands *such
sssistangs and there is not sufficient tinve $0 obtein the orders of the Central
Government. In no oase, howewer, are troops to be employed aé the request of
Provincia! Governments or their officers for & period. exseeding 10 days withou$
obtaining the orders of the Cegtral Government. ¢

. -
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1]
BuiLDINGS NEAR BAMROLI AERODROME AND THE DISPosAL OF MILITARY HOSPITAL
. BUILDING AT MORADABAD R

421. *Mr. Hafix M. Ghazanfarulla: (a) Will the Secretary of the Defence
Department please state whether Government are aware that nearly all the
buildings on- the North of Grand Trunk Road at the Bamroli Aerodrome are
vacant for a long time?

(b) When will the land be vacated and buildings removed in this area?

(c) Are Government making any arrangement for handing over the viliagers’
houses situated inside Bamroli Aerodrome, and if so, when?

(d) Are the villagers getting any rent, if not since when?

(e) What are the proposals of Government regarding the disposal of military
Hospital Buildings at Moradabad ? '

(f) Are the said buildings going to be sold or kept for any use?

Mr. @. S. Bhalja:  (a) These bunildings have been lying vacant since the 1st
May 1946. This was due to the uncertainty regarding civil post-war require-
ments.

(b) Government of India’s orders for the disposal of all surplus land and
buildings at this airfield were issued in December 1946.

(c) Yes, Sir. This is being done.

(d) Yes, Sir. '‘Payment of rent will cease from the date of de-requisition.

(e) and (f). There are two hospitals at Moradabad, neither of which is to be
retained by the Armed Forces—

(i) 131 Indian General Hospital. The land is owned by the U. P. Govern-
ment. As regards the buildings, some are the property of the Salvafion Army,
to whom they will be returned; others have been offered to the U. P. Govern-
ment along with the land.

(ii) Indian Military Hospital. - Disposal instructions have been issued.
Information as to the exact manner in which the buildings, etc., will be disposed
of is not yet available. This is being collected and will be laid on the table of .
the House in due course.

REMARKS BY THE GOVERNMENT OF INDIA ON THE PERSONNEL OF INDIAN
NarroNaL Army

422, *Shri Sri Prakasa: Will the Secretary of the Defence Department be
pleased to state:

(a) the nature of the remarks, if any, that have been made by Government
of India on the personnel of the Indian National Army and the reasons for
making them;

(b) whether these remarks interfere with members of the Indian -National
Army personnel being able to get employment in civil life; and

(c) whether Government propose to consider the desirability of withdrawing
these remarks?

Mr. G. S. Bhalja: I assume that the- Honourable Member refers to the
remarks endorsed on the discharge certificates of disifiissed or discharged person-
nel of the Jndian National Army. On this assumption, I reply as follows:

(a) Discharge Certificates show that a person has been dismisred or dis-
‘charged, as the case may be. Reasons for dismissal or discharge in the case of
these personnel, are shown as ‘‘Services No Longer Required’’. The assessment
.of character of such personnel is shown as ‘‘Bad’’ in the case of personnel who
were ‘‘Dismissed’’ from the service and ‘‘Indifferent’’ in the case of those who
were ‘‘Discharged’’.

(b) Government have no information to show what effect the remarks in the
Discharge Certificate have had on the employment of such personnel in eivil
life. Tt should be noted, however, that personnel who have been ‘‘Discharged’’
from the,service are eligible to use Government Employment FExchange
machinery and for sech other assistance for re-settlement in civilian life, as is
being provided by the Central Government. ¢

(¢) Government will examine the question. .

[ ] .
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ReLEASE oF I. N. A. PERSONNEL

.423. *Shri Sri Prakasa: Will the Sevretaty of the Defence Department be
pleused to state:

(a) the number of Indian National Army personnel that are undergoing

sentences of imprisonment, and the period of irnprisonment that has still to run
in each case; and

(b) whether Government have examined these cases and if they propose’ to
release these men?

Mr. G. 8. Bhalja: (a) I lay a statement on the table of the Héuse.
(b) The matter is under the consideration of Government. '

~ Statement
Date from which
Serial | Number, Name and Unit Sentence sentence has
No. : effect

1| IC 79 Capt. Burhanuddin, | Transportatior for life and to | 14th February 1946.
2 Baluch Regt. be cashiered. :

Commuted by the C.-in-C. to
'lezesn' R. I. and to be cashier-|

2 | IEC 138 Capt. Abdul Rashid,) Ditto . | oth January 1046.
1/14 Punjab Regt.

3| 9101 Subedar Shingare | Death. Commuted by thw | February 1946.
Singh, 5/14 Punjab Regt. | C.-inC. to 14 years’ R. I. and

(R

. - —ewe—rad, .
4 | 18691 Jem. Fateh Khan, 5/1¢ Ditto . . . Ditto.
Punjab Regt.
5 | 10401 Jem. Puran B8ingh | Transportation for life. Ditto.

Khawas, 2/1 Gurkha Rifles.] Commuted by the C.-in-C. to
T years’ R, 1. and dismissal.

6| 11100 Hav./Clerk Jaswant | 3 years’ R. I. and dismissal . | 16th March 1946.
. Singh, 5/2 Punjab Regt.
77 | GSF 17569 Sweeper Nibua, | 1 year’s R. I. and dismissal . Ditto.
IGSC.
8 | 17063 Sepoy Resham Singh, | 2 years' R. I. and dismissal , | 25th April 1946.
* 2/12 F. F. Regt.
- 9] 0040 Hav. Mela Bingh, 15 | 8 years, R. I. and dismissal . | 12th June 1944.
Punjab Regt. On revision—Death. Com-

muted by the C.-in-C. to
transportation for life and
subsequently to R. I. for 6
years and dismissal.

10 | 15217 Sep. (L/Nk) Kartar | Transportation for life and dis- [ 15th July 1844.

Singh, 1/11 Sikh Regt. missal. Commuted by the
C.-in-C. to R. I. for 6 yeags,
and dismissal.
11 | 16183 Sep. Sajjan Singh 1/11 Ditto .| 19th July 1944.
Sikh Regt.
12 | 18718 'Sep.- Gurdial Singh, Ditto . Ditto.
1/11 Sikh Regt. ‘
13 | 16857 Sep. Ishar Singh, | R. L for 6 years and dismissal § 7th September 1944.
¢l 1/11 8ikh Regt.
3 N e —
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. ABREARS OF_PaY oF DiscHARGED I. N. A. Mex

@24, .*Shri 8ri Prakasa: Will the Secretary of the Defence Department be
pleased to state: M

(a) the amount of money that is due as arrears of pay to the Indian National
Army men°now discharged; and

-(b) whether Government intend to pay these arrears; and if not, why no#?

Mr. G. 8. Bhalja: (a) Presumably the Honourable Member refers to the
emoluments of ex-I. N. A. men who were discharged from the Indian Army. If
#0, the information is not available, but an attempt will be made to collect ifi;
when compiled, it will be laid on the table of the House.

(b) I would invite the attention of the Honourable Member fo my answer o
part (b) of starred question No. 191 asked by Mr. Sasanka Sekhar Sanyal on the
11th February 1947.

FaorLiTIRS TO MUSLIM INDUSTRIALISTS IN AOQUIRING LAND FROM THE DELAX
ImprROVEMENT TRUST'

425. *Syed Ghulam Bhik Nairang: Will the Secretary of the Health De-
partment please state:

(a) whether the Delhi Improvement Trust has set apart a certain area near
Delhi for the location of factories and industrial concerns;

(b) the total area so far acquired and reserved for this pui'pose, it any;

(c) the area already sold or leased under this scheme, the names of indi-
viduals to whom or firms to which, land has been sold or leased, showing in each
case, the area, the price and also whether the sale or leuse was effected through
.private negotiations or public tenders;

(d) whether Government are aware that a very small fraction of the area has
8o far been sold or leased to Muslim industrialists, inspite of the fact that =
large number of Muslim industrialists have been approaching the Improvemen$
Trust with a view to obtaining land;

(e) whether Government are aware that a Muslim textile manufacttring
firm of Delhi named The Punjabi Cloth Mill, Delhi, Ltd., has been correspond-
ing with the Trust for some months past without getting a satisfactory reply;
and . .

(f) whether the Government of India propose to issue necessary instructions
to the Improvement Trust to give the Punjabi.Cloth Mill, Ltd., and other
Muslim industrialists who may be anxious to obtain land, the same facilities as
regards area and price as have been given to others in the past?

Mr. 8. H. Y. Oulsnam: (a) Yes.

(b) The total area is 583 acres out of which 489 acres have already been
acquired and the remainder will be acquired in due course.

(¢} A statement is laid on the table of the House.

(d) and (e). The Government are aware that a very small fraction of the
srea has so far,been sold to Muslims. JTnquiries into the reason for this and into
the complaint mentioned in part (e) of the question are being made and the
result will be communicated to the Honourable Member in due course.

(1) "Such instrygtions will be given as may appear proper in the light of the
inquiries which are being made. .

|
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3
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in the Industrial Area Scheme of the Delki Improvement Trust.

Date
é Area Price Mode of
=z Name of allottee (acres) per of |sanction |Remarks
acre sale of *
g transao-
z tion
1| 2 ) " 5 (] 1, 8
Rs.
1|18 | Mr. T. N. Bhaskar, Managing | 1:08 4,400 | Offer | 26-9-41
Director, M/s. The Capital In-
dustries, Ltd., Serai Roh&n, Delhi,
2| 14 Ditto 1:08 4,070 » ”»
3| 15| Mr. Gopil Nath, s/o L. Manohar | 0-99 4,070 » .
Lal, C/o M/s. Gopi Nath, Ltd.,
Chawri Bazar, Deﬁi.
4| 16 Ditto . 0-99 4,016 ” ”
5| 17 | Mr. Ganga 8ahai Basil, B.A., Room| 1:00 3,960 ” "
No. 21, Delhi Cloth Mills Quarters,
Delhi.
6| 18 | M/s. Radhey Shiam Men Mohan | 1:00 3,906 ” "
Lal, Katre Pyare Lal, Chandni
Chowk, Delhi.
7 | 19 | Mr. D. 8. Kashyap, sjfo Mr. L. D.| 0-99 3,805 " "
Kashyap, 26, Ajmere Gate, Delhi.
8| 20 | Mr. Gian SBingh Rajpal, C/o M/s. | 0:98 3,006 ” "
B. Uttam B8ingh sar Singh,
Chandni Chowk, Delhi.
9| 21| L. Makhan Lal Jain, Prop. Jayana [ 1:01 3,900 " "
Glass Works, Chandni Chowk,
Delhi.
(Transferred by 8. M. Zulfiqarali) -
16 | 22 Ditto . 1:01 4,015 » "
111 23 | Mr. Nand Kishore Jain, Clo M/s. | 094 4,400 » "
N. K. Jain & Co., 280, E«planade
Road, Delhi.
12| 2¢ | M)x. Teg: Singh Soni and Surjit [ 0:99 4,400 » »
Singh Soni, C/o Sonion-ki-Dukan
(Reg.), Chandni Chowk, Delhi.
13 | 25 | Mr. R. N. Mehra, Prop; M/s. R. N. 0 98 4,200 ”» »
Mehra & Co., Chandni Chowk,
Delhi.
14 | 26 | 8h, Tmarti Devi, C/o L. Paras | 0-96 4,900 » ”
Ram Jain, M/s. C." A, Sumair &
Co., Nai S8arak, Delhi.
15 | 27 | 8. Kanhaya Singh, Prop., The Sani- | 1-1¢ 3,300 . "t »

tary Goods Manufacturers, Karol

Bagh, Delhi.
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'§, Date |
< le : Price | Mode of
é . Name of allottee Area per of |sanction |Remarks
(acres) [ acre sale of
g ransac-
@ | tion
1 P . 3 ¢ - . B (] 7 8
Rs.
16 | 28 | Mesars. Fateh Chand Rem Richh- | 1°82 8,200 | Offer | 26.9-41
) pal, Katra Asharfi, Chandni
Chowk, Delhi.
17| 29 Ditto . . .| 18 3,150 " "
18 | 30 | Mr. Hans Raj Gupta, Delhi Iron 1:66 3,150 . .
Syndicate, Ajmere Gate, Delhi.
9 | 31 " Ditto 1-76 | 8,160 . .
20 | 82 | M/s. The Indo-European Machin- | 2-16 3,200 v "
ery Co., Chandni Chowk, Delhi.
21 | 84 | Mr. Hans Raj Gupta, Delhi Iron | 1-71 38,150 " "
Syndicate, Ajmere Gate, Delhi.
22| 38 Ditto . 1:60 3,150 " .
28 | 36 | M/s. Fateh Chand Ram Richhpal, 1-47 3,150 " »
Katra Asnarfi, Chandni Chowk,
* Delhi. :
| 37 Ditto 1-81 3,200 " ”
88 | Mr. P. L. Mehta, 5, Joffre 8quare, 1-22 3,800 » ”»
| New Delhi. .
26°| 39 | Sh. Imarti Devi, C/o L. Paras Ram| 0:97 4,300 ” ”»
Jain, M/s. C. A. Sumair & Co.,
Nai Sarak, Dalhi.
27| ¢0 | M/s. Sultan Ahmad Nisar Ahmad | 098 | &185| . . .
& Mohd. Ahmad, Coronation
Hotel, Fatehpuri, Delhi,
38 | 41 | M/s. Teja Singb Soni and Burjit { 0-86 4,400 " "
Singh Soni, CJo Sonion-ki-Dukan
(Regd.), Chandni Chowk, Delhi.
80 | 42 | Mr. Loke Nath, Prop. M/s. Lalit & 0-28 3,950 " .
Co., Paint Merchant, Fatehpuri,
Chandni Chowk, Delhi.
80 | ¢8 | Mr. Sardari Lal Datta, Prop., The | 0-27 4,000 ” "
Delhi Colour Paint, Fatehpuri,
Chandni Chowk, Delhi.
81| ¢4 | Mr. F. C. Khanna, 8, Doctor’'s | 0°26 4,050 ” ”
Lane, New Delhi.
32 Hakim Ram Nath, Prop. Swadeshi 0-27 4,100 ” "
. Dawakhana, Sadar Bazar, Delhi.
[ ]
33 Mr. Sita Ram, Prop. The Bharat | 0°26 4,180 ” ” o
Paint Houge, Chandni Chowk,
Delhi, o
— o
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-i Date
Z1ls Name of allottee Arca per of |[sancion |Remarks
< (acres acre sale of
i g transac-
5 |z tion
1 2 3 4 5 [ e 7 8
- —
Rs.
84 | 47 | 8. Tirlok 8ingh, Gurdwara Road, | 0-25 4,200 | Offer | 26-9-41
Lachhman Das Building, Pahar-
ganj, Delhi.
36 ( 48 | Mr. Kanj Lal Oswal, C/o M/s. | 138 4,300 " "
Kashi Ram Hans Raj Oswal,
S8adar Bazar, Delhi.
36 49 Ditto 0°97 ‘,350 ” "”
87 | 50 | M/s. Manak Chand Diwan Chand, 1'16 4,380 » ”
Sadar Bazar, Delhi.
88 | 51 | Mr. Banarsi Dass Oswal, Prop., [ 1.20 4,360 ” ”
M/s. Panna Lal Walaiti Ram,
Sadar Bazar, Delhi.
39 | 52 | Mr. Ram Rakha |Mal Jain, 'Pﬁ. 1-66 4,300 " "
M/s. Ram Rakha Mal Madan
Jain, Sadar Bazar, Delhi.
40 | 53 | The Manager, Delhi Acid & Chemi- 2:2¢4 9,111 | Tender | 29-3-44
cal Works, Near Kishan Ganj .
Railway Station, Delhi.
¢l | 54 | Mr. Satya Paul, Prop., M/s. Ravi | 2:84 3,400 | Offer | 26-9-41 |
Paint & Varnish Works, Chandni
Chowk, Delhi.
42 | 56 | M/s. Bhagwan Dass Babu Ram, 2:65 8,300 » " .
Hosiery and Umbrella Merchants,
‘Aggarwal Hosiery Mills, Sadar
Bazar, Delhi.
43| 56 | Mr. Mela Ram Chandiok, Prop.,| 2:85 | 8,000 | Tender | 20-3-4¢4
M/s. Kailash Bros., Chandni | -
Chowk, Delhi. .
3:83 7,671 » 81-1-45
| 87 Mc/h Bhana Mal Gulzari Mal,
awri Bazar, Delhi.
45 | 58 | M/s. Kh. Mohd. Sharif Mohd.
8iddiq, C/o M/s. H. Mohd. Baid | 3-88 7,008 » 29-3-44
Mohd. Sharif, Chandni Chowk,
P. B. No. 7, Delhi.
46 | 50 | Mr. Dewan Chand, C/o M/s. Boi | 2'27 10,000 ”» ”»
Bros. & Co., Jhandewala Road,
Karol Bagh, Delhi.
47 | 60 | Dr. Prem Narain, Egerton Road, | 2°'22 8,019 ” 20-9-44
Delhi. !
. ) .
48 |\61 | The Manager, The Delhi Iron and | ¢°70 8,200 | Offer | 26-9-41
Steel Co., Grend Trunk Road,
‘| Ghaziabad.
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'g. Date -
] Price | Mode of
Z | s Name of allottee Area per of  |sanction [Remarks
< 2 R (acres) acre sale of
g transac-
z = tion
1 2 3 4 ] (] 7 8

49 | 62 | The Manager, The Delhi Iron and | 4°89 8,200 | Offer | 26-9-d41
Stee! Co., Grand Trunk Road
Ghaziabad.

50 | 63 | Raizada Kidar Nath Modi, General
Manager, Modi Food Produocts,
('o., Ltd., Begamabad, Meerut,
U. P.

51 | 6¢ | The Manager, The Ganesh Flour | 11°48 7,000 | Tender | 20-3-44
Mills Ltd., Subzimandi, Delhi.

52 | 685 Ditto .| 10-88 7,000 ” ”
68 |66 | M/s. Shambhu Nath Chemical [ 826 | 7,000 [ . "
Works, Ltd., Q. T. Road, S8hah-
dara.
864 | 67 | M/s. Kaycco Industries, 8, Hailley | 7°43 7,000 . .

Road, New Delhi.

88 | 68 | L. Basheshar Nath, 15, Bara | 9-90 2,800 | Offer | 26-9-41
khamba Road, New Delhi.

-

56 | 69 | R. B. G. M. Modi, M&nﬁ.‘ng Direc- | 12-¢1 7,000 | Tonder | 28-8-44
tor, Modi Bugar ills, Ltd.,

Begamabad, Meerut, U. P.

67 | 70 | The Vital Chemical, Ltd., Opp. | 10-76 7,000 ” "
Odeon Cinema, Connaught Place,
New Delhi.

58 | 72 | Delhi Cloth and General Mills Co., 278 |(a), (b) |Negotia-| 9-1-42 o
Ltd., Delhi. & (0). tion

(a) Cost of acquisition + 10 per cent.
(b) Rs. 40,000 towards development of the area.
(c) Proportionate contribution for installing water supply and sewerage.

BROADOCASTING STATION AT PATNA

426. *Babu Ram Narayan 8ingh: Will the Honourable Member for Informa-
tion and Broadcasting please state:

(a) the number of Broadcasting stations proposed to be established in the
country ;

(b) the number of Broadcasting stations under construction; and
tod(c) the stage at which the proposed Broadcasting station at Patna stands

ay?

The Honourable Sardar Vallabhbhai Patel: (a) Our plans to cover the nexf
eiglz:,) Years providg for the establishment of ten new transmitting stations.

) None.

(c¢) The attontion of the Honourable Member is invited to the reply giv;n by

!}1‘16 oln the 6th February 1947.to Mr. Madandhari Singh's Starred Question
o. 109.°® .
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IMPORT OF BRODOASTING MACHINERY

. 427, *Babu Ram Narayan Singh: Will the Honourable Member for Informa-
tion and Broadcasting please state:

(a) whether all Broadcasting machineries are imported from foreign
countries ; '

(b) the names of countries from which these machineries are imported; and

(c) whether Government propose to popularise the use of Reteiving Radio
fSets und, if so, how?

The Honourable Sardar Vallabhbhai Patel: (a) Yes.
(b) U. K., U. 8. A, aund Holland.

(¢) Government's aim is to popularise broadcasting by expansion of the
existing broadcasting network and Ly broadcasting the best possible programmes
within the resources available to ‘All-India Radio.

DEMOBILIZATION OF ARMY

428. *Babu Ram Narayan Singh: Will the Secretary of the Defence Depart-
ment be pleased to state: '

(a) the date of completion of demobilisation of the Army raised specially for
the purposes of the last war; and

(b) the number of Bihari Soldiers and officers (i) already demabilised (ii) still
to be demobilised and (iii) to be retained as part of the standing Indian Army?

Mr. @G. 8. Bhalja: (a) It is not possible to give the date when demobilisatiop
will be completed until decisions are taken regarding the withdrawal of all over-
seas forces and the size of the post-war Army.

(b) (i) The approximate number of Bihari officers and Other Ranks demobi-
lised up to the 1st December 1946 is 45 and 88,160 respectively

(ii) and (iii). The Honourable Member will appreciate that the Indian Army
is not organised on a provincial basis and hence there is no fixed number allotted
to Biharis as such. In the circumstances, it is not possible to forecast the
number of Bihari soldiers that will be serving from time to time in the Indian

Army. The present strength of Biharis is approximately 200 officers and 18,500
other ranks.

THE RATLWAY BUDGET—GENERAL DISCUSSION
FrsT STAGE

Mr, President: Before the General Discussion of the Railway Budgel
commences T have to announce to the House that under Rule 46, T fix the time
limit for speeches as 15 minutes for each Honourable Member excepting the
Government Member for whom 45 minutes or more will be allowed, if necessary.

Soth Govind Das (Central Provinces Hindi Divisions: Non-Muhammadan):
Bir, I wish to make a few remarks on the Railway Budget and this I do as con-
structive suggestions and not in the spirit of destructive criticism. 8ir, it is &
unique occasion that the Railway Budget has been presented before this House
by a true representative of this country, and I wish to congratulate Dr. Matthai
for getting this opportunity.

Now, Sir, we have to look at this Budget from the rational point of view and
not consider it purely from the sentimental point of view. Sgntiments in human
affairs have a place—an important place—but when there is a popular Gov.em-
men?, even those things which people sentimentally do not like can be explained
to thews, and T am sure, Sir, that they do understand them. .

« \
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There has been some criticism with respect to the increase in fares. | admig
that in the very first year of the lnterim Government it would have been better
if there would not have been any increase in the fares. But we have to put the
Railways on a sound financial position, and if the Honourable the Minister for
Transgort thinks that it is needed that the fares should be increased we should
. accept his proposal. 1f we see how the fares have been increased in different

countries we find that in India the increase hus been most moderate. In fact,
. 8ir, 1 want to suggest to the Honourable the Transport Minister that it would
be better if he further increases these fares—not of the third class passengers
but of tha second and the first class passengers. The fares of second class
passengers should be increased by 124 per cent. and of first class passengers by
25 per cent. This will give a Little more money to the railways, and besides
that it will satisfy the sentiments of the bulk of the people because they will
think that if the poor have to pay a little more the rich have to pay much more.

Mr. Ahmed E. H, Jafter (Bombay Southern Division: Muhammadan Rural):
We will get more travelling allowance.

Seth Govind Das: It is not only we who travel by higher classes but there
are others also—important industrialists, zamindars etc. who do not draw any
travelling allowance. I hope the Honourable the Transport Minister will see
whether he can increase the fares of second class and first class passengers.

As far as the amenities of the travelling classes are concerned, specially of
third class, I wish to point out that nothing should be done in this respect in &
haphazard way. There should be a definite plan for giving these amenities. Sir,
the talk about these amenities hag been going on for a considerable time and I,
being in the Central Legislature for the last twentythree years, have been
hearing about these amenities for all these years; but nothing substantial has
been done in this respect so far. Now, Sir, with the assumption of power by
popular representatives of this country I hope a planned action will be taken in
this respect and those amenities which are urgently required will be given to
the people immediately.

The first thing I would draw attention to is overcrowding. No doubt in the
last few months overcrowding has been reduced, but the Honourable the Trans-
port Minister will admit that still the condition is far from satisfactory. This
overcrowding can be reduced by taking back those coaches which we have given
to the military. This should be done as soon as possible. New bogies should
also be constructed in as large numbers as feasible and this should also be done
at an early date. The new bogies, I admit, would be made on a different design
and more amenities will be provided in them. But if we only depend upon new
bogies and don’t improve the old bogies, the travelling public will not be ‘very
much benefitted since by building new bogies we are not going to dircard the
old ones certain amenities should be provided in the old coaches also. In this
respect, first of all I should draw the attention of the Honourable Minister for
Transport to the lighting arrangement. It is said that the bulbs are stolen mo
sooner these are fixed in the compartments. Now, this can be avoided if locks
are provided for which can be done -very easily and with very little expense.
Secondly the lavatories should be of a better type in third class coaches.
Thirdly in this hot country fans should be provided in third class coaches. It
will be said that I am proposing a very ambitious scheme but if a detailed
estimate is made, it will be seen that providing fans will not be very expensive.
Then I do not want that every third class coach from this very time should have
fans. We can make & start. If only a start is made in this direction people will
know that something is being done and there would be a general satisfaction.
I suggest that all these improvements should first take place in the women'’s
compartments. | There are very few women’s compartments in our trains and if
proper lighting arrangements, good lavatories and fans are provided in gromen’s
compartments, at least the travelling of women and children will become
somfortahle. SamTmy T
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_ Besides, the improvement of coaches the Honourable Transport Minister

might be knowing that in wayside stations there are no proper facilities for
getting drinking water. I hope something will be done in this respect also.

In his speech, the Honourable Trunsport Mewber said that the stations
which were closed are going to be reopened. He might be knowing that in cer-
tain areas people have to walk long distances to catch trains and the sooner
these stations are reopened the better would be for the rural population. I
further suggest there should be only two classes in our railways, one upper snd
the other lower class; at least the first class should be immediately abolished.
There are very few people in this poor country who travel by first class. (An
Honourable Member: What about suloons?) Saloous should be abolished even
before first class. 1 shall give example where there are only two classes. In
the metre gauge trains which run between Jubbulpore and Gondia, there are
only two classes, one upper and one lower. Formerly there were three classes,
even on this line first, second and third. But they have changed that system
and it is Ligh time that this reform is introduced elsewhere also. Now, Sir, I
wish to point gut certain shings regarding my Province. The Honourable Trans-
port Minister might be knowing that there is no fast train between two important
cities in the Central Provinces, Nagpur and Jubbulpore. He may be surprised
to learn that Saugor station in the C. P. is situated on the wrong side of the
road and every passenger who wants to go to the station has to cross the line.
The Railway authorities on certain complaints have verified this fact. Now as a
university has been established in Saugor and Saugor has become an important
place in the Central Provinces, something should be done in this respect.

Shri Sri Prakasa (Benares and Gorakhpur Divisions: Non-Mubammadan
Rural): Are they not prosecuted for trespass?

Seth Govind Das: Thev cannot help it. [t is not their fault.
8hri Sri Prakasa: Even if that is so, people get prosecuted sall the same.

8eth Govind Das: I am not in favour of palatial stations as that of Lucknow
and Cawnpore but stations in my provinces are in a very wretched condition and
I think something will be done in this respect also.

Then, Sir, the trains of Bina-Katni loop line are very slow. I hear that there
is a proposal to run a through mail from Karachi to Calcutta. Dr. Sir Hari Singh
Gour, the founder of the Saugor University informed me that there is such a
proposal. If this is done, Saugor and Bina would come on the main line and
the people who have to travel long distances ig a circuitous route will also be
benefitted. One grievance more 1 would like to bring forward with respect to
my province. Bhandara station is about 9 miles from the Bhandara town.
Bhandara town has developed as other towns in this country and it is a greab

inconvenience to the people there to travel nine miles either on tongas or lorries
to catch trains.

One word more and I have done. The money which is to be spent from the
betterment fund- for building houses should not be spent on building
bungalows but on the quarters of labourers and the poorer classes.

These are the few remarks 1 wished to make. /I again congratulate the
Honourable the Transport Minister on the Budget hé has presented to us.

Mr. P. J. Grifiths (Assam European): One of the main difficulties of any
popular (Government is the fact that it is constantly exposed to the temptation
of playing to the gallery td the danger of refusing to do what is unpalatable,
.aven though that refusal may mean sacrificing the future to the present., By
contrast, a bureaucratic government, whatever be its defectscin the way of
rigidityeand lack of imagination, has at least this advantage that it can take an
unpopular, course without fear or favour. We should, therefore, hgve_ hsd‘some
measure of sympathy with the Honourable the Railway Member if in this the

. L4 . 2
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first *budget of a popular Government in this country, he had decided to take-
ghe easy course. If he had felt bound to sacrifice the future to the present and
be more careful about keeping freights and fares down than about the future
stability of the railways, we should have sympathised with his position. But he-
has not done that. He has taken the courageous course. He has set himself
‘to see that this great Indian railway system on which depends so much of the
prosperity of this country shall go forward in a condition of financial stability.
He has dbne that even at the cost of faking the very unpopular step of increasing
the fares and increasing freights by adjustments. We admire him for that step,
and under the background of our examination of this budget will be appreciation
of the statesmanlike character and the wisdom which he has shown,

When we examined the railway budget last year, we in this Group sought to.
analyse it under four heads. First, we considered it in relation to the financial
strength of the gailways; secondly, we dealt with their physical and mechanical
strength; thirdly, we considered the labour front; and, fourthly, we examined
the prcblems of development. That classification still seems to me the logical
basis for any examination of the railway budget and I propose to adhere to i%
today, though time will only permit me to deal with two of these four heads.

I begin first with the examination of the financial strength of the railways
and here I shall try to focuss my remarks round the proposals for an increase-
in freight and fares. I make that my focal point not because I regard it as by
any means the most important aspect of the budget but because by so doing I
can make my remarks concrete rather than vague and abstract. It seems to me
that when a Government, particularly when this Government, starts‘considering
the strength of the railways and, in particular, when it considers the question of'
an increase in fares, it has four main factors to bear in mind. First, there is the
question as to whether we have embarked on a period of contraction or one of
expansion. Secondly, there is the general question of the strength of the rail-
way reserves. Thirdly, there is the state of the rolling-stock and the other
material assets. And, fourthly, there is the need for a contribution to the
general revenues.

Let me take these four factors very briefly and see how they must have
presented themselves to the mind of the Railway Member when he framed this-
budget. It is, of course, clear that we are, in fact, at the beginning of a period
of contraction rather than one of expansion. If this were not clear from other-
reasons, the very figures given by the Railway Member himself would make it
clear. The actual receipts for the last complete year were 225 crores, the revised
receipt figures for this year are 208 crores and the budget figures of receipts for
the coming year are 183 crores. It seems to us that, in budgeting for receipts
of 28 crores less than during the current year, the Railway Member has been
actuated by sound financial proposals. There are two factors which he has men-
tioned which are almost certain to result in decreased reeeipts during the forth-
coming year. The decrease of military traffic is a mathematical certainty and’
the decrease in general traffic as a result of rail-road competition is at least a
very high probability. Before the war, road competition had already begun to-
make inroads upon the financial strength of the railways. That tendency was
held up during the War by shortages of petrol, shortages of vehicles, shortages
of drivers and shortages of mechanics. But it is quite certain that that tendency
will again be resumed and it ir bound to have some effect on the railway
revenues. Tt is true that there has been an upsurge of civilian traffic, but there
sre good grounds for thinking that that upsurge has reached its peak. So, ib
seems clear to us that the Railway Member was right to budget for a very pon-
siderable decrease in receipts during the forthcoming year. Even if the fact that
we are in for a period of contraction were not clear from the railway figures,
general considefations would suggest it. All those activities which werg stimu-
lated by the war are coming to an end and the other activities, the post-war
development plans, which we hoped would to some extent take the place of war
time ectivities are necessarily slow in materialiiing. There is going to be &
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.considerable time lag before the activities resulting from our general develop-
ment plans make up for the loss of activity consequent on the cessation of the
war. It is therefore clear that we are at the beginning of a period of contraction

-and that at the beginning of such a period it is the moral duty of the Railway
Member to do as he has done, namely, to take a’ somewhat gloomy view. '

1 come next to the second factor, the reserve position. As far gs,the reserve
dund proper is concerned, I need go no further back than the Wedgwoed Com-
mittee report, which expressed the view that the reserve should be maintained
-at 50 crores. At the end of the year under budget it will stand at 164 crores and
.t the present rate of contribution it will be 7 years before we reach the moderate
figure specified by the Wedgwood Committee. Then there is the depreciation
‘tund which, ut the end of the budgetary year, will stand at 101 crores. The
‘whole question as to that fund and as to the life of railway assets, is at present
under expert examination. It would therefore be premafure to make any
-dogmatic statement about that fund but from the layman’s view and bearing in
mind not only the extent of the capital at charge but also, the great age of a
darge proportion of the assets, it seems reasonable to expect that as a result of

- that expert examination we shall find that the depreciation fund is too small
wather than too great.

Then, there is the third form of reserve fund, the betterment fund. That will
-stand at 18-8 crores at the beginning of the budgetary year and 9 crores at the
-end of it. I suppose every member of this House would agree that a fund of
ithat size Is far too small to provide all those amenities which we had especially
in view when this fund was called into existence. So, whichever of thefe three
-different types of reserve fund it may be, the reserve fund, the depreciation fund
.-or the betterment fund, the reasonable conclusion is that they are all too small.
‘Taking them together, they will come to 126 crores at the end of the Budget
year. When a plan for post-war development of the railways was prepared by
Sir H. P. Misra—I think that was the name of the gentleman—he arrived at the
figures of 812 crores us the probable requirement for purposes of the kind we have
iin mind. Instead of 812 crores, we have 126 crores. I do not believe anybody in
this House will contend that under those circumstances we can be satisfied with
the existing reserves and it was right on the part of the Railway Member to
regard an adequate contribution to the depreciation fund and & contribution
‘though not an entirely adequate one to the reserve fund as being essential to satis-
factory budgeting. The third factor which he had to bear in mind I will just
mention and pass on. That is the present state of the rolling stock and the other
material assets I suppose there has never been a time when it has been so
‘clear even to the lay observer that very large sums of money will havé to be
-spent to bring them back to proper condition. Then, there is the fourth factor,
‘the general contribution to the general revenues. That is a controversial ques-
tion but we in this Group have always regarded that contribution as very
important. Last year we went so far as to describe it as an integral and irre-
placeable part of the whole scheme of the Central revenues which may have fo
be suspended from time to time. It may of course be necessary to suspend
it from time to time or indeed it may be that in the next few years so much will
‘have to be spent on improvements, that the contribution to the general revenues
will have to teke place all the same. Nevertheless, it is right that the railways
should be expected to help in the general finance of this country. I know there
are Honourable Members in this House who take a different view, but 1 am not
going to embark into a controversy like this partly because the subject is shortly
to be discussed and partly because it seems to me that a question of this kind is
80 closely linked with the whole constitution at issue—and. therefore, the finan-
cial fubure of this country—that this is not the most opportune time to discuss
‘it. Be that as it may, under the present understanding the railway are expected
‘to make a contribution to the general revenues. Sir, all these four factors were
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boutd to lead the Railway Member to the conclusion that he had to do-
something about securing increased sources of revenue. As to the form in
which ‘the increases have been put, first you have an increase in passenger fares,
secoudly, you have adjustment of freight rates. The increase in passenger fares
seems to us to be modest and reasonable and certainly not more than commen-
surate with the present cash paying capacity of those who use the railways. As
far as the adjustment of freight rates is concerned, it is not easy to speak very
definitely because we have not seen details of what the exact effect will be on the
various commodities coucerned. But the figures which the Railway Member has.
put before s, do at any rate suggest that it will not in fact be an undue burden
on the economy of the country. We therefore approve of the increases suggested.

There is however one other aspect of finance to which 1 must refer briefly,
and that is the question of economy. Here, ut the first reading of the Railway
Member’s speech, 1 was inclined to think that he was speaking with two voices.
~—though he is not a man who is accustomed to speak with two voices—first I
will refer to -page 7 of his budget speech where he spoke of the urgent need for-
effecting economy and he very rightly referred to #e committee set up for this-
particular purpose. Later on when he came towards the end of his speech, the:
part where he was discussing rates and fares, there, I found a sentence which I
did not like very much. He said: ‘

“Hopeful as Government are that some economies may prove practicable, it is expected.
that they will do no more than arrest the rise in operating costs.”

1 should like to see the Railway Member take a more full-flooded view abous.
that when be gives instructions to the Enquiry Committee. I hope he will nog
then deal with it in any doubtful or hesitant fashion but that he will speak it,
as he does on page 7, in which he says that economies have to be effected. We
in this House ought to tell him that we are not prepared to take it lightly for
granted that in any institution spending 185 crores a year, there is no scope for
economy. We all know the wastefulness of large orgunisations, we uil kuow
the particular wastefulness when these orgunisations happen to be Government
controlled.  We take it lor granted that by the exercise of due diligence, it will
be possible for the Railway Member to insist on effecting some reasonable and
substantial measure of economy.

The third aspect of finance to which I can only refer to in passing is the new
technique of control which it is proposed to introduce. We cannot judge this in.
any detail because we have not been told what that technique is to be. We only
bope it means something different from what as many of us know, is often meanf
by governmental financial control. Over and over again, finuncial control in the
sphere of government means that you can waste as much money as you like as
long as you do it according to the rules. We hope that the -financial control
which is going to be introduced in the railways will be of a different order than
that. We hope that when the new financial advisers are attached to the various
General Managers, the test they will apply will not be, ‘can we say, no, have we-
got a good excuse to turn down this proposal at once’ that, we know, very often
is the test applied by Finance Departments. Here the test should lie, ‘would
it pay? Is it a sound scheme? Is it perhaps conceived on too niggardly and
inadequate lines’? We hope their financial advice will be real financial advice,
and not a mere device for cutting down. expenditure.

There i« another aspect of financial control or rather of finance on which F
should have liked to speak in detail, if time had permitted, and that is the revi-
sion of rating structure. I merely would say on this point that last year, we
urged in this Group the need for revision of rating structures. We now consider
that this monograph which has been produced on the subject ought to go a very
long way towards effecting the kind of revision which we had in mind. Tt is.i
well thought out and scientifically framed document, and it ldys down thres
principles which gseem to us important. The first is the principle of the tele-
scopic rate, the 8econd is the aholition of exceptional clags rates and thg third
which is more a matter of procedure than anvthing else, is the preparation of &
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rates register. We always disliked the system under which separate calculs-
tions have to be made for every particular’ journey or for every particular con-
signment of goods from one place to another. It always seemed to us not only
antiquated, but also time wasting and also likely to lead to corruption. We
therefore very much welcome the attempt which has been made to place this
wmatter on a more scientific iooting by going in for a rates register,

1 have spoken of the financial strength of the railways. I cannot stop to deal
with their physical and mechanical strength and I will now speak briefly about
the labour strength of the railways! It is no use having engines, wagons, plant
for manufacturing locomotives and so on together with adequate finance,
unless you have not a well ordered labour force to operzte your machines. We
are frankly very apprehensive of the labour situation all over the country.
Everywhere labour is making unreasonable demands, based on impossible pro-
mises dangled before them by irresponsible persons who pose as leaders of
labour. They have created in the mind .of labour & mood which has made them
believe that there is some kind of magic box from which all their fentastio”
demands can be met and which makes them completely indifferent to the
financial capacity of the railway organisation to bear the strain. That is- the
mood of labour all over the country. The Honourable the Railway Member is
alive to the dangers of that mood and we heartily endorse the warning given by
him in his speech the other day. Desirous as we all are that labour should geé
a fair deal, nevertheless the pitching of labour demands too high, the fixing the
scales of salaries and wages unreasonably high in proportion to the capacity of
the railways to pay will in the long run have disastrous effects, not only all over
the country as a whole, but over that very labour in whose interests these in-
creases are sought. Linked with that is the question of retrenchment. Nobody
in this House can talk lightly of retrenchment or can fail to realise its serious- .
ness particularly for those employees who have their families to support. But
that does not alter the fact that in a great key industry like the railways, you
cannot continue indefinitely employing men who from an economic point of view
are not needed. Last year we hoped that most of the large numbers of what
might he called surplus labour would be absorbed in new productive work. It
mnow looks as if we pitched our hopes too high. It appears clear now that quite
-a large number of men can not be so absorbed and therefore we shall have to
face boldly the question of retrenchment. It is a pity, according to my view,
that that question has been postponed—I know this was done on the advice of
the Standing Finance Committee, and I am not blaming the Government for its
postponement, but I think that postponement was a mistake. The question nught
10 have been faced boldly as soon as it arose. It seems to me that the Honourable

the Transport Member has already shown courage in this his first budget and we
hope that he will show more courage during the months and years to come. We
particularly hope he will have the courage to say, no, where necessary and will
say, ‘we cannot and will not employ people who are not required’ No question
of sentiment ought in this matter to play any part or lead to a policy of a kind
‘which in the long run will bring benefit and prosperity neither fo the country nor
to the workers themselves.

Finally I must say one word about the coal situation. As I speak about the
question of coal, I do so under the shadow of a great calamity which has befallen
my country. In that country today a very large number of people are suffering
intense privations in one of the worst winters known for many years. More
serious still, in the long view, the wheels of industry have stopped turning,
export trade has come to a stand still and Britain will find herself in a weaken-
ed position vis-a-vis the rest of the world as a result of that great calamity
which has befallen her in regard to coal. That should serve as a warning #to
this countrv also. Here the coal position is very far from sakisfaetorv. Tn a
great miany major industries, concerns are carrying now without anv reserve at

«



. THE RAILWAY BUDGET—GENERAL DISCUSSION 839
ally with just enough’coal to keep their business going from day to day, with
nothing whatsoever to full back upon. 1 do press on Government the necessity
of giving number one priority in all “their deliberations to the coal problem so
that coal may be made available in larger quantities. The seriousness of that
situation has been realised by -the Railway Member and 1 am certain he is .
determined to take the matter in hand. It will be a gratification to this House,

if in his reply he can give us rather more details, if he thinks it wise to do so
in the public interest as to what the coal position is and as to the plans Gov-
ernment may have in view. He may be able to give us some idea as to how
long it is®likely to take before the wagon carrying capacity is equivalent to the
coal that ought to be carried.”"We know this problem is uppermost in his
mind and it will relieve the anxieties of us all if he can tell us what he has

in mind and what is the particular methcd by which the Government intends
to deal with this problem:.

To sum up, we have before us a budget, which we regard as wise and states-
manlike. We think it shows a proper appreciation of the financial difficulties
that lie ahead and above all we think it shows a determination to grapple with
these difficulties rather than a desire to take the easy course of courting cheap
popularity at the cost of the future interests of India.

Mr. Muhammad Nauman (Patna and Chota Nagpur cum Orissn: Muliun-
madan): Sir, I do not think I will be able to comment on the budget proposals
as a whole in the 15 minutes at my disposal; I will only say that these proposals
and the estimates are in the same old bureaucratic style as we have seen all
through these years, and shows no change either in the language or in the
manner of preparation of the budget. If you look to the complaints made in this
House about the railways from the year 1912 when Sir Vithaldas Thackersay
spoke in the old Imperial Legislative Council you will find the same feature
continuing till now. A lot has been said about the railways being a national
concern of 800 crores and that they are being run on business principles. Bub
the 1946-47 budget reveals an expenditure of 159 crores against an earning of
206 crores and  including depreciation etc. it comes to 174
crores, which means that the working expenses were 80 per
cent, if it is 159 crores and 87 per cent. if it is 174 crores. In 1947-48 the esti-
mate of gross earnings is 183 crores and the estimate of expenditure is 185
crores, excluding of course the Pay Commission’s findings, on which wages will
increase. That gives us a proportion of 78 per cent. in 1947-48. I would like
to know whether any business concern would spend 70 to 80 per cent. of its
gross earnings. They have only multiplied the number of officers. In his speech
the Honourable Member referred to the appointment of Financial Advisers on
the E. I. R. and other railways, with their paraphernelia. of staff to effect
economies. It reminds me of an incident in Patna where when a bund was made
on the Ganges the engineers’ inspection charges and travelling and other bills
came to Rs. 12,000 whereas the bund itself cost only Rs. 8,000. That is cxactly
how the Honourable Railway Member is running the railways,—exactly as his
predecessors did. Instead of calling the railways a public utility concern it
should be called a public usury concern. Tt is proposed to raise rates and fares
2t & time when you have taken away all the amenities that could be expected
in a civilised country like India and when you have done nothing except making
of an exhibition of a new design compartment in New Delhi station sometime
in March last. It does not serve the public to know that you have an exhibition,
held and promised to introduce this soon which will not be complied with before
two years; it only makes us uncomfortable in our constituencies when we give
them onlv promises and nothing else. o

Now, Sir. every effort should have been made to check inflationary tendencies
but, we find nothing about it here except the increase in rates and fares. The
budget also reveals a bankruptey in the system of accounting in the Railway
Board. The Honourable Member said that there has heen an increase® of 12§
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per cent. over the pre-war rates so far. 1 do not know whom he wants to eon-
vince by these fallacious arguments. He knows very well that in pre-war days
thege were week-end return tickets, ordinary return tickets, etc., which were
availed of by 50 per cent. of the travelling public. Inspite of it you are ipcreas-
ing rates and fares at & time when corruption is rampant. I am surprised tha§
the Honourable Member made no mention of this corruption on the railways or
the anti-corruption drive which his predecessor mentioned in previous years. Ib
probably means that he and his men in the Railway Board are not willing to take
notice of corruption at all. These fares are beigg increased every day, every
« hour and every minute by undue corruption exﬁng in purchase of tickets,
regervations, etc. I mentioned the ordinary and week-end return tickets which
were in pre-war days used by 50 per cent. of the travelling public. 1 will give
just one illustration to prove that ticket rute have increased by 66 per cent.
etween Patna and Calcutta the week-end return tiekets used to cost Rs. 21
for Second class and Rs. 42 for First class—giving you three days to stay at
your destination. The ordinary return tickets used to cost Rs. 24 for Second
olass and Rs. 48 for First class. And now a single ticket each way costs
Rs. 21 Second class and Rs. 42 Virst cluss. 'This shows that the fares have
not heen ruised by .124 per cent. as ulleged by Railway Member but by 66 per
cent. T hope the Honourable Mewmber will revise his system of accounting and
understand the incidence of taxation.

Sir, we expected this budget speech of the Honourable Member to be
different from those of his predecessors, but we find no change. The speech is
dry, insipid and devoid of any interest from the point of view of the public. He
has made no mention of railway accidents; he takes no notice of the fact that
the railways have greatly deteriorated during war time and there have been more
frequent accidents than in any other part of the world. And he has not men-
tioned what steps he has taken or propose to take to eliminate thege as far as
i8 possible for human agency. Indiscipline is rampant and that has been en-
couraged by the All-India Railwaymen’s Federation of which the Honourable
Member is so enamoured. He mentioned that Federation and the threatened
general strike but did not mention the Muslim Railway Employees League,
Calcutta who were responsible for keeping the Muslim employees out of this
proposed strike. The Railwaymen’s Federation is responsible for creating
unrest oh the railways and they are out to gain popularity or notoriety, but the
Railway Board has been encouraging thut body. Even the Railway officers are
often encouraging strikes in order to gain popularity. I have often written to
General Managers but have found that some of them were not at all enthusiastio
about anti-strike arrangements being made. No facilities were offered to the
Railway Muslim Employees League, Calcutta, the Muslim Employees League
Branches to carry on anti-strike movement in the manner they wanted. That
means o sort of encouragement. for ‘‘strike’ was heing given by the Railways
themselves, and the Federation people were trying to gain popularity or
notoriety, whatever you may call it. Theyv knew that those who created the dis-
turbances in August 1942 won laurels and therefore it will bring laurels to them
also if Federation created disturbance It it a peculiar thing in this country
that by creating disturbances you prove your capacity for all sorts of power and.
you are honoured Sir, 1 want to impress upon the Honourable Member that
he should try to run the Railways in the interest of the people concerned. He
has mentioned that the Railway Federation and their henchmen have been
preaching the ‘Go Slow''slogan with the result that he cannot even supply the

> public with printed tickets on many railway stations. and T have been told by
the General Manager, E. I. R and a few others that they could not help it
because the press would not work. And it is because of this ‘Go Slow
campaign. May I know from the Honourable Member ?vl}a:t stepa he }.'.M ?aken
to put a stop to this tendency. and to check the activities of the '‘Railwayp
Federation’: agencies who are responsible for this campsign
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8ir, 1 do not wish to say much on the question of how the various commo-
dities will be affected by this increase in freight because I will have a chance“to
say & word or two on tﬂst at some later stage, but I must say that it is not an
increase of 6} per cent. in fares as represented by the Honourable Member buj
it is in fact°66} per cent. on the pre-war rates as I have already explained. He
has no business to give a false impression to the people of this country by saying
that it is a small increase and that the Railways have been one of those organi-
sations which have not taken advantage of the spoils of this war. As a matter
of fact Railways has been an active participant in it and he must confess it
boldly. I dcfinitely oppose any proposal of increasing the rates and fares und I
would ask the House to oppose it. In 1944 when the rates and fares were in-
creased by Sir Edward Benthsll, we opposed it, and this year we should not
accept it simply because the Budget has been presented by Dr. John Matthai.
No new facts have been brought to light justifying any further increase in rates
and fares and I hope the House will support me in compelling the Honourable
Member to withdraw his proposal of making an increase in rates and fares.

Mr. 8. Guruswami (Nominated: Non-Official): 8ir, in the first place I
congratulate the first popular Indian Transport Member on the courage with
which he has presented the Budget. But that does not mean that I agree
with what he says. As a matter of fact he has made a few statements in
his budget speech which I contest. In paragraph 87 of his Budget Speech
he 'said :

““That the Government have decided that ths time has come to raise the level of railway
charges to ensure the solvency of this national undertaking.’’

I most respectfully repudiate the statement contained here that this national
undertaking is in danger of being insolvent.

Secondly, he has made himself responsible for another statement that the
Railway Reserves are such that it will take some seven years, at the rate of
contribution which he proposes now, to build up a reserve as recommended
by the Wedgewood Committee.

Thirdly, 1 want to make it clear that he has not sufficiently emphasised
the contribution which the railwaymen have made to the prosperity of the
country in these difficul] years.

In the first place, Sir, he proposes to increase the rates and fares to balance
the budget to the tune of 104 crores of rupees. 1 submit that this increase
in ratées and fares is not required for railway purposes. It is required to
meet the needs of the Finance Department and not for balancing the Budget
80 far as railway requirements are concerned. @ He has budgeted for a con-
tribution of 734 crores of rupees to the General Revenue after meeting the
loss on strategic railways. This story of reprehensive contribution to the
‘general revenues by taking it from a public utility concern is a very old one
but the Honourable the Railway Member has not taken any lesson from the
criticisms which have been offered in the past on this question and he has in
this respect followed the reasoning of his predecessors. @ He has also not
considered’ that the Railways have been contributing to the general revenues
by charging the military traffic at lower rates, with the result that if the con-
tribution which the Railways have made to the general revenues is properly
assessed it would be of the order of 30 to 40 crores of rupees and nof 9} crores
which the Honourable Member has mentioned for the year 1947-48.  There-
fore, T submit that there would be no danger to the prosperity of this naticnal
undertaking if this increase in rates and fares js not effected. ILet the public,
understand that this increase in rates and fares is not required for. railway
purposes, buti for the purposes of the Central Governmend; if is a method of
raising taxation for the Central Government and not a method of balafcine
the railway budget.
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. ‘Another statement which the Honourable Member made was that accor-
ding to the Wedgewood Commuttee's report a reserve of 50 crores of rupees is
required, and that reserve is not possible for another seven years, and there-
fore he is trying to make a contribution to that from now. I wédnt to make
it clear to him thai in 1937 when the Wedgewood Committee enquired into
the state of railway finances they found that the actual balance in the depre-
ciation fund was only 14 crores us against & book balance of 4Q crores, and
they said. that 80 crores in the depreciation fund would be a reasonable figure.
According to the figures which he has quoted for the information of this House
‘the balances in the Betterruent Fund, Depreciation Fund and Railway
Reserve at the end of 1947-48 are estimated at 14.56 crores, 101.92 crores and
26-45 crores respectively, totalling in all 148 crores of rupees as -against 50
plus 80=80 crores of rupees which the Wedgewood Committee contemplated
a8 an ideal figure to be reached. Therefore, I submit he has already got in
his pocket more money than the Wedgewood Committee considered as a rea-
sonable figure for the purpose of railway reserves. 'Therefore I say that he
8 creating new funds which are intended only as window dressing; it is a
book keeping trick—I hope he will excuse my using that expression—-to show
that the railway reserves are in a bad way and need replenishing by increas-
ing rates and fares. Really speaking he wants to increase the rates and fares
for the purpose of meeting the requirements of the Central Government, let
him say so instead of saying that there is a deficit budget for the next year.

Then. Sir, he has referred to the fact that 85§ crores of rupees is the pay
bill for 1047-48. He obviously wante to give the impression that it is a very
high figure. In 1939 the Wages Bill was 35 crores of rupees and any per-
son who is not acquainted with the railway finances will be tempted to say
‘Oh! the wages Bill has increased from 85 crores to 85 crores of rupees’, but
I have with e the figures quoted by the Transport Membher himself which
show that the cost of living has increased by 159 per cent. and the general
ey Ju si1svq 98y} Uo pus ‘aandy tegdry uese uw Aq pesweroul sey xapur doud
number of people that were employed in 1939 were continued to be employed
now without any addition to their pay, I submit that the wages bill should
have been 90 crores of rupees instead of 85 crores of rupees to offset the in-
creased cost of living. They have not been compensated for that rise in the
cost of living. This labour strength has increased by 800,000 nearly 50 per
cent. in this period and on that basis I submit that the contribution which the
railwaymén are paying to the relief of the Central Government or to the rail-
‘way revenues is to the tune of Rs. 45 to 50 crores and this credit is not given
to the railwaymen. The public are not being told that today if on the basis
12 Noow ©°f the principle that full compensation would be paid for the increase
in the cost of living for the men who are now today employed at the
rates which were prevalent in 1939, the  wages bill should be about Rs. 140
orores instead of Rs. 85 crores that it is to-day.

There is the third point—the Depreciation Fund. I have made it clear
before the Standing Railway Finance Committee—and I challenge them to
look into the practices prevalent in Great Britain and the United States—
fhat on thaf basis they are charging Rs. 5 crores more on the revenue side
every year in the name of the Depreciation Fund. They are all secred
reserves and if you have too much money there is a temptation o spend ex-
travagantly on capital undertakings. For example, we have been told thal
several McArthur locomotives have been purchased. There are many more
locomotives to be purchased and there is a complaint that the locomotives are
being purchased at three times the pre-war figure. ~ The (All India Railway-
men's Federation is affiliated to a body known as the International Trans-
port Workers Federaticn. They gave me a document to say 'that in Europe
the office of the Unifed Stafes Foreign Tiquidation Commissioner .i.n Paris

[}
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snnounced that by 10th December 956 American locomotives are being offered
for sale in KEurope at 25 per cent of the original cost und some of them whith
are coalburning locomotives and stored in German yards in Frankfurt and
Stuttgary are priced at ten thousand dollars. I want the Transport Member
to know wlmat is happening here. 1t is for his Department to keep in touch
with the progress of locomotive developmeni undertukings and to say whe-
ther we are getting, American locomotives at the prices at which we should
get them and not at an extravagant prices in order to liquidate all the balances
in the Depreciation Fund which have been built up at the cost of the railway-
men and the publie. Today the public are saying that the railwaymen are
asking for an increase in wages and therefore there has been this increase in
fares. This is a white lie. On the contrary it is to help Mr, Liaquat Ali
Khan, the Finance Member. Let that be made quite clear. As a measure
of, taxation I do not oppose an increase in rates and taxes., It may be neces-
sary to increase the present taxes further. But if you say it is required for
the necessity of implementing the demands of the Pay Commission, I say it
is not, because if you go into the financial aspect of the railway undertaking,
if you examine ,the Depreciation Fund rules, if you examine the arguments
of the All-India Ralwaymen’s Federation which have not been properly con-
sidered, you will find that the railways are opposed to ineet the reasonable
demands of the railwaymen and the demands of the public. = That is what I
want to emphasize in the course of my general observations on the budget.
Then Mr. Griffiths was very eloquent about the necessity of retrenchment.
1 say we are not against reasonable retrenchment if properly done. In other
eountries there are unemployment insurance institutiong which enable indus-
trial undertakings to weed out inefticiency, to remove surplus labour and to
balance their man-power according to actual requirements. Here conditions
are different. At the same time let me make it clear that it is & wrong im-
pression that thousands of men are simply sitting quiet and feasting on ihs
railway revenues. That is not correct. If all the evidence submitted before
the Railway adjudicator is properly considered, it will be seen that the railway-
men is notl only worked but over-worked, and to say that there is a surplus
of men is not true. It is not true that there are large numbers of men who
are surplus today. But the Transport Member is responsible for giving tha¥
kind of impression. He said that according to the agreementi reached with
the A}l India Railwaymen’'s Federation we have stopped retrenchmens.
Technically he is right. But it means nothing. In a year about 8 to 4 per-
ocent of the Staff retire by death and voluntary retirement: that meand a reduc-
$ion in manpower of 30/40,000. And if 85.000 men have been compulsorily®
retrenched, it would mean that about 70,000 posts have been made vacan$
in spite of the undertaking with the All India Railwaymen’s Federation. This
House must realise that many thousands of men are working 84 hours a week
though the intensity of that comes to 84 hours a day although the Total number
of physical hours are 24, because they are over-worked. Morally, I am cor-
rect in saying that they are working 84 hours in a day of 24 hours. But it
is not that which T want to say now. What T am saying is thaf all the men
are having a worse standard of life than was the case before the War. That is
a fact which this House musf realize. =~ What is more the wages scale today
is worse than what il was a quarter of a century ago on the railways, consi-
dering the high cost of living in addition to the =sod for rise in standards of
life. I do want to say that if railway revenues have to be properly adminis-
tered let this House revise the recommendation concerning rail-road transport.
You are going to face more than Rs. 5 crores loss on account of unfair com-
petition from the road motor transport. ~What are the steps which this House
has fo recommend %o counfernct that danger? That must be fully under-
stood if the public are to be made to pay Rs. 10} crores. Then you have to
re-examine the rules of the Depreciation Fund and I make this challefige fo
the Transgort Member.  Tell me whether it is not 8 fact that in the TTnifed

.
.
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Btaves of Americe nov more thun 4 to 5 per cent of the gross revenuss are

;aken tor the Depreciation Kund as against ks. 13 to 14 crores that are spent
ere. .

I do not wane to take up more time. But I wunt to make it clear that the
railwaymen have contributed by accepting a lower standard, a profit of Rs. 50
erores per anuum by not bewng paid what they should have been paid and the
recommendations that may have to be implemented as the resdlt of the Pay
Commission and the Kailway Adjudicator are not such as to unbulance the
Railway Budget. And whatever the Government are proposing to do by way

of increased rates and fares is not for railway purposes but for the purposes
of general finance.

Dr. Zia Uddin Ahmad (United Provinces Southiern Divisions: Muhammadan
Rural): I congratulate .ourselves for the unique occasion that the Railway
Budget is for the first time presented by a Government representing all the
Parties and represented by an eminent economist who belongs to the minority
community and we hope all our difficulties, financial and economic will be
gradually removed.

Shri Sri Prakasa: And the minority will become the majority!
Dr. Zia Uddin Ahmad: That calculation I leave o you.
Mr. President: Order, order.

Dr. Zia Uddin Ahmad: I shall first ask the Honourable Member a simple
question, on which the Rai'way economic policy will depend. Should the Indian
Railways be considered as a nationalised industrial fund or should they be taken
as solvent service of public utility. The administration ideals will substantially
differ under these two different ideals. In the case of rates and fares to which
reference was made by Mr. Griffiths, you have, in the opening paragraph of the
Railway Advisory Committee report said fhat the reilway is a natiofial industry
and the product manufactured is transportation and the movement of persons
and goods from one place to another, this be taken as the commodity produced.
This is the opening paragraph of the report on which you have formulated your
policy and naturally you were led to follow the wrong dictum, ‘charge what the
traffic can bear,’ a dictum which was devised at a time when the railways wers
run by the companies and when the railways were considered to be busiuess
eoncerns, or treated as industrial units.” The policy of rates is framed on this
principle, but in the last paragraph of the same report the opposite ideal is
mentioned :

““The railways are a national undertaking and their purpose is to serve the best interests
of the country to a degree consistent with their own eolvency.”

The opening paragraph is inconsistent with the concluding para, of the same
report. You have to choose one or the other. Either you should be a national
business concern or declare yourself to be a solvent service of public utility. In
the first case your dictum on which rates and fares should depend will be ‘charge
what the traftic can bear’; and in the second case the dictum should be ‘remit
what your solvency. can afford’. Therefore there are two different dictums.
Choose one or the other totally different from the other, though I entirely agree
with certain suggestions in this report which are a great improvement on the
existing conditions.

In case you declare yourself to be a business concern we naturally ask you
%o pay income-tax in the same way as cvery othe'r country is doing: You are
&xploiting labour in the same manner as other business people.do, a8 my friend
Mr. Guruswami said, and then you manipulate your finances in such a way as
to cheat the shareholders and also the incometax-payers. You manipulate your
. finances as to make your contribution to the general revenues as littls as possible.
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1f you consider yourself as a public utility service, then you will have o
«harge @8 muth as may be necessary to make you solvent. Pay adequataliw
labour and provide all the facilities for the travelling public. When you are éon-
sidering yourself to be a business concern you have to accumulate reserve under
several heads—book-keeping tricks as my iriend Mr. Guruswami called it. It is
done to show the minimum surplus. You have accumulated like ofher business
concerns you reserve under three different names, an amount aggregating to
168.78 crores and not 126 as my Honourable friend Mr. Griffiths said, according
to the figures supplied in this budget. This accumulation is not justified and this
18 what has led labour to represent very strongly that they do not get enough to
eat and that you keep in your pockets 163:78 crores in reserve. 1 beseech my
Honourable friend the Railway Member that he should not put himself in
position like a bat who calls himself beast and bird, as it suits his purpose. I
would like him to tell us here on the floor of this House whether the Railway
should be considered by us as a public utility service or as a nationalised indus-
trial firm following all the manupulations of business concerns.

The first thing I would impress on the Honourable Member is that the offi-
eial policy about running the railways should be that it is & public utility service.
In that case do not cripple your rivals (road transport service) as the railways
are doing at present. They are making every. effort to put all sort of artificial
restrictions on road transport. They also enter into it as a paying business and
they are trying to snatch away the capital from private enterprise. These are
the modes of business people, who try to kill weak opponents which you must
abjure if you decide to call yourself a public utility service. You call yourself s
public utility service in order to avoid paying incometax and in actual working
you proceed as if you are a businessman apd employ all the methods of the
businessman. This is very undesirable. It will be very strongly resented by
people in general who have common sense and who understand business.

I would like to prt the budget in a different form, as I do not like the manner
in which it is put now. I do not use the word depreciation, because time after
time I have been condemning it 8o much so that whenever I talk, people ask me
not to talk of depreciation. 1 would only ask you to do what every other ¢ountry
is doing. 1 have read the railway reports of different countries. I can read
French, German and Italian. I would ask my Honourable friend to read them,
uy there are certain principles which he can profitably adopt in this country.

I request him to stick to the fundamental principle accepted by my .country
that every expenditure which does not yield income should be put wunder
revenue account and every expenditure which yields income should be put under
‘capital account. My Honourable friend should adopt the same ~ principle.
Accept this principle and railway finances will be simplified. Perhaps your
finuncial experts will not advise you to adopt it, because they would not like
to go outside the rut which they have been following. You cannot say that
'you are the only intelligent people in the world and all others are back numbers
that your intelligentsia is superior to the intelligentsin of other countries.
Other countries consider railways to be a public utility service, whereas you
think that it is a business proposition, that you must build up your reserves
which is already 168.73 crores. If it is, take betterment reserve, have you s
programme? If you have prepared one, please lay it before us and we will
grant you the money. You want to take our sanction by back door methods.

I have rearranged the budget fizure myself, but time will not allow me to lay
it before the House. The figures are just the same but I have only rearranged
. them on the following three principles. The first principle is . . . . . .

8hri 8ri Prakasa: Why did you take so much trouble.

Dr.*Zia Uddin Ahmed: Because we are paid Rs. 45 a day. o

What should be the reserve? My Honourable friend Mr. Griffiths suggested

Re. 50 crores. Wedgewood Committee recommended the same, but I gjve him
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Rs. 100 crores, because that will be jugt sufficient to meet the lisbilities of lean

years. - I remember Sir Frederick James said 10 per cent. that is, 80 erores.
But I allow 100 crores far the reserve.

(2) Every country discusses the operating ratios. Excluding .the interest
charges it should be €0 per cent. in flourishing times. It may even be increased
to 85 and 90 per cent. when the prices are increasing and when the cost of living
has gone up. I would like to put the operating ratio at 80 per cent. and even &
bit further in the present days but dearness allowance in the shdpe of cheap
food may partly be met by Reserve. That is the second principle.

(8) My third "principle is about contribution to general revenues. This con-
tribution is in lieu of income-tax. You don’t pay income-tax and in lieu of it
we pay Rs. 10 crores. In these days when the revenue is coming from the
Government traffic it may be more. During war time a major portion of the
revenue came from the Government. 1f you gave it back in the shave of con-
tribution it will not be unworth. In normal years Rs. 10 crores 1s all right.
You may fix it at Rs. 10 crores and it may vary in boom and lean years.

(4) Fourth principle is that every expenditure yielding reveuue, should be
debited to capital account and inet by borrowing and every expenditure which
does not yield revenue should be debited against revenue account.

Keeping these four principles in mind there is absolutely no room in this
budget, or in the budget of any other country, for having one reserve, a second
reserve, and a third reserve. Whatever you have to spend, if it does not yield,
put the entire amount in the revenue and be finished with it. With this prin-
ciple I have rearranged the whole budget. Whatever you spend for Betterment
or Depreciation should come from revenue.

The next thing to which I would like to refer if time permits is the question
of co-ordination of the rail, road, water and air services. If you put the co-
ordination in the hands of the railways they are sure to kill ‘their opponents.
These different forms of transport should 5‘2 under different Members so thaé
anybody should be able to push forward his own form of traffic without crippling
others. And they should be co-ordinated not by the Railway or other Membera
but by one who is in charge of Development Department .and who co-ordinates
expenditure on various plans. My Honourable friend Dr. Matthai as a Railway
Member cannot protect Road services. But my point is that the work of co-
ordination should be done by an entirely different agenoy.

There is one thing which I do not understand. The pecruitment of Muslims
has increased this year from 22.7 to 28°'9 per cent., but when the recruitmen$

«has increased in percentage the deficiency in our quota should be improved.
But I find that the deficiency in our quota last year was 9,021 and this deficiency
has increased to 12,768 this year. The increase in the percentage of recruitmen$
ghould lead to the diminution of our quota, but we find just the reverse. and I
hope somebody would look into the matter.

Shri S Prakasa: Is there that trouble in the other countries also the
reports of which you have read so closely? .

Dr. Zia Uddin Ahmad: In other countries the problem does not arise.

As regards labour, they are at present dying of hunger. They do not like
that you keep in your pocket Rs. 163 crores in reserve and allow them to starve.

Sreejut Rohini Kumar Chaudhuri (Assam Valley: Non-Muhammadan): Mr.
President, Sir, the Honourable Member for Railways has already received the
congratulations of different members and I do not want to burden his shoulders
by putting more garlands round his neck. He has also received some adverse
eriticism but T do not wish to waste the time of the House by trying to expose
the weakness of that criticism. But I will tell the House some hard facte which
might sound like a story but which are nevertheless true. Tn the eastern eorner
of %bis great country which yon had so long called Bharathwarsha there is a
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sown which is known as Tezpur which was formerly known as Sonitpur where
Anirudhgha, the nephew of Lord Sri Krishna had gone and fought for a bride,

Shri Sri Prakasa: Did he go by rail? '

Sreejul Rohini Kumar Chaudhuri: He came all the way from Dwarka and
1 am told that that system is still going on in thut part of the country. But
whatever that may be, there is a railway, which is called by my Honourable
friend the Railwny Member a tramway and which is known as the T. B. Rail-
way. The word 1. B. does not indicate the tubercular condition of the ruiiway
but it stand® for something else. “I' stunds for the word Tezpur and "B’ fo
Balipara, and the Railway is the Tezpur-Balipara Railway.

Shri Mohan Lal Saksena (Lucknow Division: Non-Muhammadan - Rural):
The name of the railway should be changed, I think.’

Sreejut Rohini Kumar Ohaudhuri: In this railway there is only one engine.
That engine also sometimes fails with the result that the passengers have either
to go walking to their destination or give a helping hand in pushing the train.
Then, Sir, in this railway the compartments have no doors.. I had mentioned
this last vear also. There is no light in the compartments. There is no arrange-
ment for lavatonies, etc. There is no arrangement for water supply. In the
last budget session I raised these particular points and I was told that this railway
must continue for another five years. I do not see why in these days of national-
isation of even small things like motor buses, the Railway Department does not
think it proper to nationalise this railway, or at least extend the B. A. Railway
line from Rangapara to Tezpur. .

There is another point which I want to sav about my province of. Assam and
I hope Honourable Members will not be startled by hearing the name of Assam
because I am not going to bring into the debate the question of Sections or
Grouping or even of Pakistan. I am only speaking of the difficulties of railway
travel which we really experience there. Now, there was a talk of having a
bridge over*the Brahmaputra and my honourable friend’s predecessor said that
it would be constructed at a point near Goalpara but subsequently the idea *vas
abandoned because it was not considered commercially profitable. But it was
said that it may be done if it was required for strategic purposes. I submit thas
even in peace time there is enough traffic to warrant the construction of a bridge
8o far as the province is concerned and I would like to bring to the notice of the
Railway Department that it will be useful to have a bridge over the Brahmapirtea
river.

Again I would draw attention to several projects of new constructions. There
was at one time & project of having a dauble ling on the section® between
Golokganj and Amingaon. That was abandoned and a considerable sum of°
money was wasted. Then another survey was made between Mymensingh and
Pandu. That was also abandoned. At present a survey is being made from
Bongaigaon to Pandu. This will also be abandoned perhaps shortly. I would
ask the Honourable Member to instruct his subordinates to make up their mind
one way or other and decide what to do and not play with public money like this.

Then there are several services which were stopped during the war and which
it was promised would be resumed. The Habiganj-Saistdganj branch line
B. A. railway is one which has not been resumed at all.

Yet another constructive suzgdstion which I wauld like to make is that
through metre gauge line should be constructed from Santhahar to Sealdah, so
that fruits and. vegetables may come directly to Calcutta without transhipmen$
from Amingaon. If this is done. great relief will be given to the agriculturists
of the province and this will also benefit the people of Bengal.

As regards the general budget, I do not quarrel much about the increase in
rates aml freights. Such increases must have heen made safter due consideration
by the Honourable “the Railway Member. What I would want him %o doy in
return is this. We want him to take effective steps to prevent loss of life due to

[
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accidents which have been rather frequeut of lute. We want that there should
be fewer occasions for employees to go on strike. We want that discontens

among employees should be removed, so that there may not be any tactics of
go slow process which is going on at present,.

[At this stage Mr. President vacated the Chair which was then occupied by
Mr. Deputy President (Khan Mohammad Yamin Khan)]. '

Something like an honest observance of the time tables should ulso be insist-
ed upon. At present even the principal mails are late by hours. During the
course of one year I have seen that the Delhi Mail which is one of the principal
trains never comes in time. You must consider yourself lucky if the train comes
within one hour or two hours. If this is the case with the Delhi Mail, you can
imagine about the less important trains. The mail which takes you to the capital
of India is always late by a couple of hours. What happens is that if the train
comes at an unusual hour, great miseries are caused to the women and children.
People who come to receive them have to go away because they do not know a$
what time the train would arrive. I have tried to enquire from the enquiry
offices on the phone but I never get a reply. The phone is left on the table and

we hear that the line is engaged. The happy period of engagement seems never
to be over there.

Then another difficulty is this. 1f the train was always late by two or three
hours, you can make allowance for it and arrange your plans accordingly bub
sometimes by a freak the train comes a few minutes after due time and then the
whole arrangement gets upset. This thing ought to be prevented. You mus$

ask the Railway Board to make the trains habitually late and avoid coming in
time on occasions.

Then, Sir, I would also insist on the removal of congestion particularly in the
nird class. Unlike cinema houses and the road motor transport, tickets are
issued without any regard to the fact whether there is accommodation or not.
They simply go on issuing tickets. In the Railway Department, two classes of
-employees are very busy. One is selling tickets without any regard to the fact
whether there is accommodation or not. They will sell tickets far in excess.of
-the capacity ofethe train which is moving and the other is the ticket collectors
whio get hold of passengers in the hope of getting something for the railway and
something for themselves. T say that some system should be introduced by
which you must stop the issue of tickets when you know there is no room even

for standing. 1t is dishonest 1o issuegtickets when there is no accommodation in
. »,the train.

Then you mygt give facilities for passengers to get into the trains. Nowadays
ve find that long before the train starts the ordinary communication door cannot
be used and the passenger has to go in by the window. It is all very easy for
ordinary persons who are lean and slender to get in in that way but what happens
when a man has a bulky female relation. You are talking of helping women and
children. Children are all right. They can be put in but what about bulky
women relations? What are you going to do about it? 1 say, Sir, that you
should try to stop this method of gbing into the train through the windows which
is 8 procgss fraught with danger. One may°be slender at one time and me;y
become bulky later on. Anyway this is a method which has got to be stopped.

Then once you get into a compartment it is very difficult to get out. You
run the risk of being overcarried and then you run the risk of falling into . the
elutches of the ticket collector. You are over-carried because you cannot come
out. Then, you find that the Ticket Collector is prowling about and you have
got to give him something. 8o, a regular rescue party is necessary. You need
a relation or a. servant to bring the passenger out of the compartment. One has

‘got to push them in the compartment and one has got to bring someone to bring
them out of the compartment.

.

e
.
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- Mr. Deputy President: Honourable Member’s time is up.
8hri Mohan Lal Saksena: let him be over-carried for a few minutes.

Sreejut Rohini Kumar Chaudhurf: Sir, why not follow in this case also the
railway suthorities. They do not observe any time table. Why should you
observe it?

Mr."Deputy President: The Honourable Member must conclude his speech.

Sreejut Rohini Kumar Chaudhuri: I know, Sir, that the Honourable the
Deputy President of this Honourable House cannot put himself in the position
of a Raitway Manager or the Member of the Railway Board.

My point is this. I want to remove the congestion in the third class com-
partments and the proper method of getting into them and coming out of them.
1 want water at the railway Btation which we cannot get now. Then, third class |
passengers cannot come in contact with the vendors of food and get food for
themselves. You might introduce a system by which & vendor should go to the
third class compartments and sell his stuff.

Thean, Sir, one word more about freights. The price of foodstuft has already
increased and owing to the rise in these freights, the price of foodstuff would be
further increased. Eeven then if we do not get foodstuff properly, things will
come to such a pass that those who represent the public in this House will run
the risk of personal and corporal punishment from our house-wives. These days
everything is wanting. There is no fuel and there is no food. And if in addition
to that T have to pay a higher freight, then life becomes very difficult.

One constructive suggestion that I would like to make about the removal of
congestion is that we should allow freer use of motor transport on the roads and
the number of -motor buses must be allowed to be increased. If there are more
buses running on the roads, I think the congestion may be somewhat eased.

Sardar Mangal Singh (East Punjab: Sikh): Sir, I congratulate the Honour-
able the Transpori Member for his making the presentation of the railway budget
for the first time, but I hasten to sympathise with him. He has been working
under certain disadvantages. Although he is versatile enough and his abilities
can be switched off at a short notice to different departments, his difficulties
were peculiar. The Government have appointed about half a dozen Committees
and Commissions whose reports are still to come and the Government have to:
ake up their mind on those proposals. Under these circumstances, opdinarily
the Transport Member ought to have waited for these reports to come and until
such time as the Government had bestowed considered opinion on those recom-
mendations. In his opening speech the Honourable Member said that it is a
unique occasion. He spoke for 75 minutes and I was waiting all the time to hear
from him any unique proposal from this G6vernment. I confess that if his
speech is to be read by a man who does not know the change of the Government
and who has suddenly come to this country he would not be able to lmow
whether the Honourable Member who has presented this budget belongs to a
National Government on an Interim Government or a Care-taker Government
or any other Government. There is no proposal and there is no aspect of the
budget which reflects any unique occasion.

There are proposals to revise our rates structure and also to arrange re-
grouping of the railway systems. These are undoubtedly welcome proposals.
The rates structure of the Indian railways has so far been working very adversely
$owards the development of our industry, our business and, if I may say so, our
sgriculture. Tt is hoped that this Government will so revise our rates structure
that it will give real assistance to our industries and to our agriculture and it will
not be conceived, as it has been so far, in the interests of the exporters and
jmporters. .

Sir, I leave®the highly intricate point of finance to other friends. I am here
% put forward not the point of view of any capitalist but I want simply fo pu$
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forward the point of view of & passenger. From that point of view, 1 musé
confess that the Railway Member has been rather harsh. In spite of his better-
ment fund, he has not been able to do. anything. There is not a single proposal
to increase the amenities of the third class passengers. Look at their waiting
sheds; they are like cattle sheds. Look at the over-crowding of which my
Honourable friend from Assam has given a real picture. Nothing has been done
to provide any amenities for the third class passengers for whose benefit this -
‘betterment fund was originally instituted. They have spent some money out of
this fund to re-model certsin railway platforms. 1 submit, Sir, that *this is &
misuse of the fund. It was not conceived, it was never intended that any money
" *should be spent from this fund for the construction of railway stations or for the

building of railway platforms.

The most important point in his budget is his bold stand sbout incregse of
fares and rates. I noticed that the Leader of the European Group—who ?s not
now in his seat—praised the Railway Member and the Government for not play-
ing to the gallery. 1 wish to warn the Gavernment that this is a dangerous advice.
The old bureaucratic government could afford to heed that advice. What is
this ‘playing to the gallery’ mean in plain language? 1t is to give due respect
to public opinion in this country. This is a popular Government, our own Gov-
ernment and if this Government does not care for public opinion, who will care
for that public opinion. I therefore respectfully submit that the advice given by
the Leader of the European Group should not be accepted at its face value.
The Government should take into consideratjon the difficulties and the views and
the feelings of the people of this country. So far it was possible for the Railway
.administration to ignore those difficulties. But, now, Sir, a popular government
is in power and it is expected that the difficulties of third class passengers and
-of our traders will be listened to. The important point to which I wish to refer
is the increase in railway fares and rates. The Honourable Railway Member
has justified it on several grounds. I am aware that when he gets up to reply
to the debate this evening he will fling at me the rising index number. But may
I respectfully ask him, has the income of the people increased according to that¢
index number? Has the salary of the government employees increased according
to that index number? Obviously, no. Then where is the justice of reminding
this House and the public that the index number has gone up, as the Honour-
able Member said to 285 or 260. True, it has gone up. Is it the stand of the
‘Government to increase the rajlway fares because the index number hag gone
up? My Honourable friend shﬁxes his hand. On the other hand it is the greatest
gin of the Government that they have allowed this index number to go high up.
All governments in other countries have taken jolly good care to see that the index
number does not go high. Look at U. K. and other countries where Govern-
ments have spent large sums and yet they have taken care to see that the prices
do not go high. Then, the Honourable Railway Member says there is a gap of
10% crores in the revenues of the country. I respectfully differ from him. I am
sorry that the Honourable Railwav Member, the great and eminent economist
that he is, the able man that he is who can understand business well, has in
this matter fallen a victim to his departmental chiefs. He has understimated
the income. Has he not seen the figures of last vear? The income under traffic,
according to the revised estimates of last vear, has increased bv 29 crores. It
was originally budgetted to vield 177 crores but it came up to 206 crores. T am
of the view that the same thing will happen now and the income which he has
shown is definitely an under estimate. FExpenditure again is over estimated.
That is the trick of the bureaucracv to which mv Honourable friend has fallen a
vietim this year also. I request him to reconsider the position and on recon-
gideration he may probably find that there is not much gap in his budget expen-
diture and income. There is nothing ro urgent except of course the index
srumber on which he denies he bases his claim. There is nothing urgent to in-
crease the fares and rates. On the other hand this step of Government will
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definitely lead to inflation which is our greatest curse in the country at present.
1 am sorry the interim government has done so far nothing to decrease the price
of articles. The government is increasing the railway fares and freights: The
Government is increasing the rents of buildings. What does this all lead to?
It will add to the inflation. Prices will go up. Your employees will demand
higher salaries and all this vicious circle will be perpetuated and there will be no
end to our troubles. I therefore submit that this Government should postpone
tnc proposals to increase the rates and fares. The Government have appointed
& Railway Enquiry Committee to effect economies. The Government is also con-
sidering the question of amalgamation of railway systems. This will definitely
decrease expenditure. These proposals are before the Government. The Gov-
ernmment have plenty of funds to fall back upon in time of difficulties. My
Honourable friend has got many pockets. He puts 7 crores from his outer
pocket into his inner pocket und he says 'l have pot Lo money, give e more
money’. This is the usual trick of the bureaucracy. He keeps®seven crores,
puts something in the reserve fund, something in depreciation, puts something
in betterment fund and then in the end comes before the House and asks for a
sum of ten crores more. No, Sir. If he looks into it more carefully he will find
there is no deficit. At the same time I should warn the Honourable Member
that he should not act as the tax gatherer of the Finance Member. Railway
after all is a public utility concern. If Government are going to increase railway
fares and rates according to the index number, then may I ask the Government
whether they are going to increase the price of post cards, envelops, telegrams
and so on according to the index number. Before the war the post card was
three pice and we reduced it to two pice because it is a commodity of the
utmost utility to all the people in the country. Its main object is to cater to
the benefits and needs of the community as a whole.
Mr, Deputy President: The Honourable Member has one minute more.

Sardar Mangal Singh. I am sorry I have not got much time. I will not
raise any new points. My only submission is that Government should consider
the whole structure of fares and rates as they are also considering regrouping of
railways. They have also appointed a Railway Enquiry Committee which will
effect economies. In view of these steps, I hope the Government will postpone
for the present the question of increasing railway rates and fares this year.
necessary, we may take it up next year and deal with it on its ows merits. With
these words, I resume my seat. )

Hafiz M. Ghazanf (Rohilkund and Kumaon Divisions: Muhammadan
Rursl): 8ir, this presentation of the budget and the speeches made on it have
become an annual routine. I will request the Honourable Member to inst-
ruct the railway officials sitting behind him and in the gallery to go through
the speeches made here and inform everv member what has been done with
regard to their complaints. =My Honourable friend Mr. Nauman has already
dealt with the proposed increase in rates and fares and so T will not go into
that at length; but I should like to know what amenities have heen
provided for the travelling public. T have on occasions seen
saloons 40 to 50 feet long being attached to trains while First and Second Class
passengers had to sleep on the floor. On the O. & T. Railway T have seen
sometimes four saloons together running from Gorakhpur to Allahabad, and
third class passengers as a result had to travel with great discomfort. Of
course this Las been going on for vears and no one, not even our present Rail-
way Member, can do anything. :

It is now two vears that the war is over and what has been done abm”
third-class passengers? Nothing has been done and nothing will bhe done..
Only the other day T was travelling in the First and Second Class and there
werg not sufficient lights in the carriages and no lights in the bath rooms. The
public cannot do anything abouf these. There s only one body; they are
the managers, supervisors and proprietors of Railway concern.  Yof eall it

1 ».u.
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& business concern; if it were so, it would have paid 98 per cent in the. last
two years as excess profits tax; but you have paid nothing and done nothing.

The late running of trains has been referred to. The position on the
E. I. R. is very bad. I asked a question the other day of which the, answer
was not read out in the House because it was not reached; but the answer
was given to me. The question was about 13 Up and 14 Down trains. I
asked whether these trains ever arrived in time in the whole month of Janu-
ary in Calcutta and Delhi. The reply was that they never reachedsin time.
I think that is a disgrace for anybody who runs the administration. Do you
think a business concern would have done that? If it did so somebody would in
' five minutes ask for an explanation: but here nobody does so. There is a
proverb ‘‘Khud Kooza; Khud Koozagro (Khud-gile-Kooza.)

“You are®yourself the cup, the ménufucturer of the cup, and also the
earth out of which it is made.”” 'To whom can we complain and what can we
expect? lor God’s sake please create some machinery. In the provinces
there is a demand for the separation of judicial from executive functions; let
there be some separation here and some one to look after the management.
I was travelling one day recently between Moradabad and Lucknow and I
found a dearth of tickets at the stations. They made tickets sut of parcel
receipt books; then they used receipts for dogs; and then they started with
ordinary pieces of paper. The General Manager was in that train, and when
I asked hin. h: said they had no ticket forms. I suggested that he should get them
printed in private presses; he said he could do nothing about it.  That, Sir,
is' nos th: way tc run a business concern. People cannot keep their business
appointments. If T have to come here for a committee meeting I must come
one day in advance. The other day I was coming to attend the Assembly
session and T wanted to start from Allahabad by this famous 13 Up, but it
was two or three hours late. So I sent my servant by this train with my luggage
and myself left by air. When T reached here on the 2nd at 1.30 my servant had
not arrived. T went to the station and was told that there was no news of
the train, and when it arrived here in the evening it was nine hours late; the
result of which wus that I was without any bedding till 8' o’clock at night and
had to borrow some bedding from a friend.  Ultimately my man came at
10 p.m. Can you say that a business concern will run its show like this? My
Honourable friend the Railway Member should instruct his officers to do some-
thing about this and look into our complaints; otherwise what is the use of
our making speeches here and getting them printed? Recently I asked a
question about the general late running of trains on the E. 1. Railway and
I was told that it was due to causes beyond the control of the railway admi-
nistration. If you are not fit, why run the show at all? Pleare make some
other arrangement. The Honourable Member for Railways has said that ‘the
Indian Governmernt Railways are by far the largest industrialial concern under
one management in the country, employing over 9 lakhs of workers of all
grades’. I think you had better make some sort of a distribution of Rail-
ways into different groups. otherwise it is quite obvious that you eannot rum
them properly. '

We are hearing about the restoration of lines which were dismantled during
the war for the last one year. 1 asked about the restoration of Bijnaur-
Chandpur line which is one of the most important sections, but nothing has

Deen done so far. We have been informed that action is being taken and
perhaps a survey is being made. but what has been done. Nothing has been
done up to this time.

There is a shortage of trains in Nagpur-Bombay Section. Only one mail
trein runs between these two stations. FEfforts should be made to inoresse
the number of trains on this section. Ny

With there few remarks T resume my seat.

4
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Mr. Sasanka Sekhar 8anyal. (Presidency Division: Non-Muhammeadan
Ltural). Mr. Deputy President, Sir, 1 will not be just to myself or to the Hounour-
able the Railway Member if 1 do not tell him that 1 do not feel very happy
over the Budget which he hus presented. He has been congratulated for
having' had the unique pride and privilege of presenting the first national rail-
way budger. For that certainly we congratulate him because by congratula-
ting him on that we congratulate ourselves. ~But so far as the Budget itself
is concerned, 1 submit 1 may be allowed to tell the Government, -which Go-
vernment I support, that the general reaction outside this House, and there-
fore also to some extent upon the members of this House who represent the
public outside, has not only been not happy but it has to some extent been
disappointing. 8ir, I agree with my Honourable friend, Sardar Mangal Singh,
when he_gays that the congratulations of the Leader of -the @pposition, my
friend o‘e European Group, is rather dangerous. They have their own
.outlook on things; we have ours, and therefore unless there is something fun-
damentally not very acceptable so far as we are concerned, these people would
not come out so easily to congratulate.

Bir, I will not deal with the wider and deeper aspects of the Budget; I
will simply deal with it from the point of view of the.common man. For
one thing I dc not understand the intricacies of high finance involved, but I
certainly claim to understand the commoner's reaction to the btidget proposals.
From the discussion and criticism which we see in the press—although the
Press is now-a-days very reticent because we are giving the present Govgrn-
ment a chance—it is obvious that the press and the public do not favour this
proposal of increasing the rates and fares. 1 will ask only one question: What
is the justification for suddenly proposing this increase in rates and fares? Sir
Edward Benthall once thought of doing so, but he dropped it. During the
time of Mr. Asaf Ali we heard of a press conference and meetings of the Rail-
way Board where it came out that the rates and fares were going to be increased.

Mr, Deputy President: The Honourable Member can go on with his speech
after Lunch.

The Assembly then adjourned for Lunch till Half Past Two of the Clock.

The Asserubly re-assembled after lunch at Half Past Two of th: Ciock,
Mr. Chairman (Syed Ghulam Bhik Nairang) in the Chair.

Mr. Sasanka Sekhar Sanyal: Mr. Chairman, Sir, as I was saying, I’ ean
uuderstand the Government asking for money: I can understand Govern-
ment asking for money for railway structure and finance: I can even under-
stand Government asking for money so that the railway employees mighti be
housed better: I can even understand the Government asking for more
money out of railways for diverting to the Central revenues. = But what wor-
ries me is this: that this is not the context for going in for abrupt increase of
rates and fares.

In the first place, Sir, we know that there is a Pay Commission which is
still sitting, and the decisions of the Pay Commission will have such an im-
portant bearing upon the implications of railway finance that it cannot be and
ought not to be anticipated.  There is, Sir, the Railway Enquiry Committee
to which reference has been made by my good friend, Sardar Mangal Singh.
There is also a Committee which is appointed by this Gdvernment, namely,
the High Power Committee. = This Committee will go into the overall ques-
_tion of retrenchment and regrouping and recasting of the railway position and
this inevitably will have its bearing upon railway finance. Therefére from
‘that point of view, from the financial ethical point of view, the Government
ought to have waited till these decisions were forthcoming and I do nof think,
Rir,eit w*'! fake very long for these decisions t¢ be known.
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Then, 1 submit, Sir, when it comes to a question of increasing the burden
of the passenger, what case has been made out for justifying these’ enhanced
burdens upon the pussengers. We know the horrible and miserable condi-
tions through which the passengers have been passing for the last few years.
The railway inconvenience has been the might democratic leveller. First class.
passengers are put to enormous difficulties: second class passengers are put to
serious difficulties: inter-class passengers have no amenities: and the third-
oclass passengers live in and come out of hell. 1 am myself a habitual lower-
_class passenger, sometimes inter-class and sometimes third class. I have
to travel by the higher class when I come on Government business. But wmy
experience of all the classes tells me that there is inconvenience, unnoticed
and unrecorded, iu all the classes. In most of the first class andﬁcomﬂ class
eompartments there is a light during the day time but the light g8¥% off when
it is evening. Then there is that artificial Europesn latrine-system in the
first and second class. When I sit on the cushions, I feel somewhat com-
fortable though I feel a little unaccustomed to it. But when I go into the
bathroom and observe the particular set-up of the latrines, it reminds me thad
even when we are placed in comfort, we are placed in prison.

Shri Sil Prakasa: You do not know what to do there!

Mr. Sasanka Sekhar Sanyal: Coming to the inter-class passenger. They
have neither the physical strength of the third-class passenger to push their
way in nor have they the attention of the railway people which is enjoyed by
the first and second class passengers. Between these inter-class and third
class people, Sir, I cannot describe the condition of these people in language,
not even in my own language, not to speak of a foreign language. But I
shall agk the Honourable the Railway Member, for whom I have the highest
respect and esteem: Is he going to charge more fares on account of the foot-
boards that are provided for these passengers? For 50 miles these daily office-
passengers—at least the bulk of them—take their seats on the footboards. What
does it mean? Tt is not o much & question of immediate danger. Tt is
not 80 much a question of inconvenience. But it is 50 much loss of national
vitality, because consider that we Indians are already a sort of nervous race.
8hocks, foreign domination and slavery have eaten into our nervous system
and then if we have to travel on the footboard in a precarious condition alk
the time, thinking of the frowns we shall get from our bosses in the office, the
nerves get shattered. And these people will be fathers of children and these
are .the children to come out of the worry of such nervousness. Then if the
biologists have to consider anything, they will come to the conclusion thet our
future is doomed. I can give you one example in which a gentleman who was
hale and hearty, on account of this critical travelling died one night of hear$
failure. There cannot be a large number of cases but the possibility is there,
and the Railway Member, if he charges more rates, he must guarantee that a
passenger who is charged must be given a seat inside the compartmemt. I
repea, I am proud of this National Government. ~But at the same time, fo
the extent of my pride with this Government, I owe a larger responsibility to
the people outside. .

My friend, Mr. Griffiths said that the proposed increases are modest and
seasonable. They may be modest concerning that the people’s purchasing
power has increased for a time. But they are not reasonable. There can-
not be anything raasonable in the proposed of enhancement unless you change
the conditions of travel. Therefore I want to make it clear that this Go-
vernment, instead of rushing through these increased rates, ought to have
waited tjll conditions improved. I kmow that my friend will*sincerely and
honestly give assurances for improvement. He will not indulge in the em-
broidery of previous assurances. But I know that he bas difficulties. 80
per centi of the coaching has bezen released but congestion has not been reljeved.

.
.
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If the remaining 20 per cent is released and mado_ available, even theh con-
gestion will not be relieved because travelling has mqren.se.d very much. The
struggle for existence'has increaced and travelling has increased and you
cannot expect to go back to the pre-war levei qf uaveU1ng.. You !mve to
manufacture or import more coaches. But that is a proposition for time. So
you cannot spesk out today and say, '‘we are making airangemen!s for more
accommodation.”’ In that case why should you go headlong into this question
of adding to the people’s burden.  After all if the piper has to pay, you
must give the piper the right and the credit for calling for the tune. Whaf
is the tune that they will call for. The railway has no tune to offer except
that as wy friend, Mr. Cheoudhury, has suid, that when you cannot give space
snd you charge, it is dishonesty and this dishonesty has led to the dishonesty
on the part of the travelling public. ~ Let us all take in that many travel
without tickets. The railways themselves are guilty because they cannot offer
space.  Therefore this vigilance has sldckened, except for poor inter-class
passengers like ourselves. ~We have to purchase tickets even if we do grudge
because we do not like to be exposed and put into ignominy when caught buf
tha large bulk of the travelling public who are not troubled by the principles
of correct observation and high morality, travel en masse without tickets.
Those who purchase tickets suffer and people in other compartments also
suffer when there is & rush into their compartments lest the others fall and
die outside, while the passengers inside have to open their compartments
and accommodate them. So there is a vicious circle roundabout.  There-
fore I submit that unless the Honourable the Railway Member is in a position
to give a real assurance that in the course of the next two or three months he
will see that the facilities are improved and increased, he ought to stand up
and say that he will consider the question of postponing these things for
sometime. At leest as a token of concession to public opinion I would advise
bim to go into the question of charging higher rates to first and second olass
passengers and nofl disturbing inter and third class pussengers. Taking the
euo from Mr. Griffiths and accepting the theory that the purchasing power has
increased, it is the purchasing power of the richer people that has increased
more than that of the poorer people. Let the higher class passengers pay
a little more and let the Government make people feel assured that it is a

government responsive to public opinion. Sir I have a few more construc-
tive suggestions to make.

Mr. Chairman: The Honourable Member has only one minute more.

Mr. Sasanka Sekhar Sanyal: I would advise Government fo go into the
question of introducing the system of railway conductors to look after third
and inter class passengers, for they need their help more than the first and
second class passengers. I would request the Honourable Railway Member to:
go intp the question of providing a doctor in each long distance train. I
would give you an instance. @A young man got an attack of cholera while
travelling in a train. He trvelled more than 50 miles vomitting and purging
sll the time. He reached his home station and was rushed in a carriage to.
his home but before he reached his house he died on the way. A train con-
fains only a travelling population, sometimes bigger than the population of &
whole village and there must be hospitals and doctors in the train.

T would ask the Honourable the Railway Member to go into the question
of removing racial diseriminationg on railways. There should be no Indian
and European refreshment rooms or dining rooms. No distinction should be
made between Indian and Furopean.

Shri Sri Prakasa: What about the commode?

Mr. Sasanka’ Sekhar Sanyal: That also should be removed. Peopfo must
be made to realise that there is a Government with a new outlook

Hr.. Ohalrman: The Honourable Memben’s tim.e is up
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Mt. Sasanka Sekhar Sanyal: In conclusion I submit, as I began, this budge

has created a sort of confusion in the minds of people, In the bigger sphere
of politics where the Congress and the Muslim League are not combining, the
indcpendence of the country is held up but where both these parties dre com-
bining, the result has been more taxation! There must be an end to this.
_ Misg Maniben Kara (Nominated Non-Official): 8ir, I listened with great
interest to the speech of the Honourable the Railway Member. As I was
listening my memory went back to the speech of Sir Edward Benthall last
year. That was the time when I had first entered the Assembly and on that
occasion I made & speech. Unfortunately I hardly find any difference betweem
the policy which was followed in the budget of Sir Edward Benthall and the
policy which has been presented to the House by the present Transport Mem-
ber. . There is a difference no doubt to the extent that the present Transport
Member has replaced the previous Member but to my utter disappointment I
find that the underlying principle of the Railway Budget is the same and hes
not changed. With the inception of the National Government it was expected
that a budget with a new spirit, a new outlook ond a new manner of economio
planning would be placed before the country. The railways are essential for
the prosperity of the nation. The prosperity of the trade and industry of a
nation depends on the development of the transport system of the country
In a country like ours where the railways do not reach the smaller towns and
villages of the interior how can we expect trade and industry to prosper? It
was expected of the Honourable Member that he as the representative of the
National Government would bring forward a budget whereby new projects of
railways will be laid, and whereby hundreds and thousands of railway workers
will get employment. We thought that we will not be thinking in terms of
throwing out railway workers but in terms of employing more and more per-
sons, because the aim of the Government was that the railways should reach
the furthest ends of the country. We expected in this budget & new kind of
cconomic planning baged on the idea of giving full employment and placing
more purchasing power in the hands of the people. 1 am extremely sorry to
say that T have nothing to say in appreciative terms of the Budget presented
by the Honourable the Transport Member, ‘

1 also listened with great disappointment when the Railway Member talked
in a pessimistic manner of the precautions he was taking against an appre-
hended slump, as happened in 1980. Why are we thinking in terms of
meeting the slump? Why are you not thinking in terms of laying down a
policy by which India would be free from slump? Since the National Govern-
ment is in power for the last 6 months, why not take a bold step to reconstruct
the entire society in such .a way so that"we can think in terms of expansion
of our industries and railways, so that we can give more and more employment
to our people and so that our railways can reach the farthest corners of the
country, thereby brightening the entire perspective before the country? We
cxpected that of you. When we find that the budget which is presented before
us is essentially not in any way different from the budget which was pres_ent.ed
by the last Government we are disappointed. We are certainly disappointed.
I am not one of those who is opposed to taxation., I believe that if you want
to give social services and amenities to the public, if you want to improve the
efficiency of railways, certainly you will have to find finances. We must alse
have taxation. But in the present budget what do we find? We find incre-
ment in fares. But correspondingly are you giving any additional facilities to
ghe third class passengers? I would not object to increment in .fa.res proyi-ded
you gaye some more facilities to the public in return for theshigher taxation.
1 do not say that taxation will be wrong in every event because I believe that
aunless the Government has finances we cannot expect efficiency and better

Ld
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socirl services for the 'public. But certainly when we were promised many
cululors and Iscibties 1or third cluss passeugers und we find that nothing has
been given so far but that the third clabs passengers will be the b.ggest sumercrs
from the enhancement of tares, L 1eel disappointed. I feel and nghtly expect
of you that when you are presenting this budget as & representative of u
Nativnal Government your budget will not only be different in the sense of
a few changes in the allocation o1 a tew crores here or a few crores there but that
the entire background of the Budget will be different, that railways will net be
treatcrd as & commercial concern but as un essential service for the good of
the people and that they will be within the reach of the people and that they
will also be used as a lever for the prosperity of the entire country.

1 would have expected you, Bir, to have in your budget, projects whereby
vou would have stated that new railway lines would be developed and thab
greater number of people would be employed. Instead, you give us as a con-
solation that not many workers will be thrown out. How can you expect us
t¢ be enthusiastic about a budget of this type though it is presented by a
National Government? o

- Talking about the railway employees, we are sorry to find that even today
we have not gos the report of the Pay Commission, even after the workers have
waited so patiently. The workers had sympathy, appreciation, and praises
ghowered upon them by your predecessor us well as from you, but we expect
gomething in concrcte. Let your sympathies take some. concrete form. Your
predecessor had also talked of the great support which the railway employees
Lad given and the hard work which they had put in during the strenuous war-
time. The railway emplovees and the workers of this country, are entitled to
all tbe benefits of the victory in the war. They are the péople who
kepv  the wagons going, they are the people who transported the
troops,- they are the people who took ammunition and food to the people
who were fighting on the battlefield. Instead what do we find? Those workers
ar: threatened with unemployment. Those' workers have still to work, as was
pointed out by my Honourable friend Mr. Guruswami, for long hours. Here
I have to make particular mention of the running staff and I hope that you
will make special investigation into the condition of the running staff where
they have no limitation of hours of work. An engine driver, a fireman or a
grard has to be on duty without any limitation of hours of work. They are
not guided by the same rules as the other workers are guided. They are 6ver-
worked. Why not you frame rules and regulations for these workers who are
subjected to such strenuous. work. In their hunds depend the lives of
hundreds and thousands of people travelling in the trains. So many engine
drivers have approached me and told me that they have to work at times for
sixteen, seventeen and sometimes as long as eighteen hours a day. Imagine
an engine driver who is responsible for the life of the entire train, is subjected
to work for such long. hours. Can we not reconstruct the whole system and
en.ploy more people so that relief could be given to these over-worked staft?
These are the people who have worked strenuously during the last difficult
days of the war. In spite of that, hoping and expecting the result of the Pay
Coramission. they have not gone on strike and acted as responsible citizens,
The railway emplovees in this country have acted in a way in which no workers -
of any ather country would have acted. They certainly deserve all the credit
and gratitude.

T expected the Honourable the Transport Member to have put before us
suc' proposals which would have gladdened our hearts and which would have
made us feel that there are prospects of thousands of new workers being taken
over bv expanding railways reaching furtherest corners in the country, thereby
improving the prqgpects of the entire prosperity of our nation. I am sorry,
Bir. the proposals as have been pub forward in your budget cannot be gppre-
ciated by me,.
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Mr, Ahmed E. H. Jafter: Sir, I must congratulate my Honourable friend
Dr. Matthai on the able manner in which he has presented his first budget,
which I hope will not be his last, and let us hope and trust that with his past
experience &nd his commend over the economic and financial problems of the
country, he may be able. to help us to overcome various difficulties that face
us iu this problem of railway administration. ’

Bir, the important feature of this railway budget, is to my mind the increase
of fares. What is the attitude of us today over this budget—at amy rate of
the two major parties in the country? As far as we are concerned, we are
cpposed entirely to this move, and we oppose this move tooth and ‘nail. Bui
L aw surprised to find that my friends here to my left do not regard it so
seriously, If this matter takes me back to that day when this original move
was 1nooted out two years ago by the then Railway Member, the Honourable
Bir Edward Benthall, I remember very well how his move was criticised and
how he was abused from one part of the country to the other. Ultimately Bir
Edward Benthall bad to drop this move. Today this move comes from the
Railway Member of the Interim Government, and I am sure that I am right
when I say that our friends here are going to give him full support in this
move which I am sure is not in the interests of the people as a whole. I do
hope they will have the courage and oppose it and see that this move of increase
in fares is thrown out. 8ir, I have great regard and respect for the Railway
Member for his vast experience of economic problems. He is a great economist
and s great financier. But T must respectfully say thaet his logic in defective
and his method of approach is absolutely wrong. He assumes certain things:
to be obligatory. I should like here first to read his reference to the Wedgewood
Conimittee. In his speech which he delivered the other day he says:

“This fact was recognised by the Wedgewood Committee who recommended in 1037

that the reserve should built up to at least 50 crores. Government therefore consider
is essential to provide for a contribution of not less than 5 crores in the Budget year.’

Now, let us read what that report said. It is said in that report clearly: °

“Having regard to these circumstances we recommend that all revenue balances, after
vision for depreciation, should be appropriated to the general reserve fund until ‘that

md‘hu reached a total of not less than Rs. 50 vrores.”

It does not say that it iz absolutely necessary to have 50 crores. It says
it should go from the revenue balances. Moreover this Committee
82X 3id not gay that 50 crores should be built up immediately. The
‘contribution to this fund is not obligatory and moreover this should be -done
only when balances are available. If you look up the past record of contri-
butions to this fund, you will see that in 1924-25 it was 6-38 crores and this
ultimately dwindled down. In the year 1928, it was 2'58 and from 1929
onwards to the year 1931-82, for which I have figures it was minus. I per-
sonally see no reason why you should launch on this scheme of increasing fares,
draw money and give it to the general revenue. T personally see that there is
. no iustification whatsoever to give this amount to the general revenues. This
n:eans that the Honourable Member wants to squeeze the poor consumer and
the producer and pay it to the taxpayer. Possibly this is in the Honourable
Member’s mind for in para. 85 of hig speech he says:
““When there is a gap between revenue and expenditure, an .industrial concern would

set about putting matters on a sound financial basis by endeavouring to. reduce costs as far
as practicable and if by this means the gap could not be covered then it would have no

option but to raise the prices of its products.”:

1f the milways make money, they must contribute by way of fnecome-tax
%o the general revenues, but not otherwise. ] do not see why the fares should
be increased in a hurry especially at a time when the Pay Commission’s report
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and the adjudicatar’s award are awaited. Possibly the Honourable Member
: the contents of these

has got advanced copies of thiese and .he may know )
reports. So he is going ahead. Even assuming that the report is out and

there is s liability, for which you wish to raise the amount, I think the Honour-
plementary demand for this purpose later.

able Member can bring forward a sup
We are certainly pre;);ared to help the Honourable Member and the Govern-
ment, but I want, to point out that if this is a Popular Govemmgnt, I can
assure my Honourable friend that by this move this Government will becou:
most unpopular. .
Then the Honourable Member in his speech has suid that he'expects'thm
" House to elect a committee to revise the Ruilway Convention. This committee
will also shortly come into being and suppose it decides to increase the contri-
bution or reduce it, then what happens? In this connection I should like to.,
read a passage from the report on the Railways in the Union of South Africa.

That report says:

“The railways, po-ts and harbours of the Union shall be administered on business prin-

i d bei had to agricultural and industrial development wit,hi.n the Union,
S rome mg‘ulbv mu;gns of cheas;] transport, of the settlement of an agricultural and.

i.::usgr?:lln:g;:intion in the inland provinces of the Union.

Further oni it says:

“and that the earnings of the Railways should be so regulated as to be not more tham
sufficient to make the Railways self-supporting,’ | ’

Suppose the Railway Convention recommends a reduction, whatv is going
to happen to the amount that is proposed to be raised by ruising the fares.

In para. 82 of the Honourable Member’s speech he says that the better-
ment fund is intended to defray the cost of amenities for passengers. Out of
5 crores, this will not amount to more than one crore. His proposals are too
vague. We have no objection to the increase in fares provided the money goes:
to the betterment fund for the convenience of passengers which we do not get.
today. We have heard from various members of the House the great incon-
venience caused to third class and Inter cluss passengers all over the country.
There is overcrowding and there are various other difficulties. As I am tabling
& cut motion on the subject, I would not like to take up the time of the Houre
with that topic, but I would like to say that this amount, if it is tc be raised
ab all, should be used for the convenience of passengers, nnd for the provision
of retiring rooms, cloak rooms and refreshment rooms and other comforts and
conveniences. I would not like to dwell on the inconveniences in different
parts of the country but I would like the Honourable Member to take the
trouble of going to the station in New Delhi station, which is said to be the
station of the capital city of India and see what facilities are offered there.
There is no cloak room, no waiting room and no refreshment room. I remem- .
ber in the days of the curfew, the difficulties, people used to have, when they
had 1o sleep in the station. I do hope that the Honourable Member will look
into this matter and have all these inconveniences removed. The Honourable
Member is not justified in saying that the increase in the freight will not lead
to an increase in the price of foodstuffs and piecegoods. There is a good deal
of black marketing in these things and the contemplated increase in fares and
freights will surely lead to a rise in the prices of these two things.

I notice that the Railway Board have decided to extend the electrification
of the railways. This is a move in the right direction and I hope that the
electrification which is proposed to be started on a minimum scale will soon
be exitended all over the country. As the Leader of the Opposition has very
rightly pointed out, in view of the serious fuel situation which exists in England
today, we should fake steps that a similar situation does not arise here bu#
assuming it does, the electrification of the railways will help us considefably
and ease the difficult fuel situation which may arise later on.

® .
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‘epeated demands buve been made for improving the system of appeals.
It has not received the attention it desetves. It was pointed out that a person
with o judicial mind should be appointed on the Railway Board and at the
headquarters of each Railway admihistration to look after the appeals of sub-

ordinates, which at present are not being properly attended to. This should
not be overlooked.

Lastly, I would like to refer to the position of Muslims in the railway ser-
vices. 1 am sorry to note that the persistent demand for the due Muslim
recruitment has not been attended to. 13 years have passed since the Gov-
ernment of India passed the Resotution for fixing a minimum of 25 per cent. for
the recruitment of Muslims, and I am sorry to note from page 25 of the
‘Administration Report that the number of Muslims in the superior and lower
gazetted service is still only 11.18 per cent. and in the case of subordinates
whose scales of pay are 250 per month it is only 9.09°per cent. Even during
ths war the percentage in permanent service of 25 per cent. was not observed. -
It was only 17.7. I would very strongly press that a special officer
should be appointed to watch the recruitment of Muslims and draw the atten-

tion of the Honourable Member from time to time in the matter of Muslim
recruitment.

- \

Mr. Frank R. Anthany (Nominated Non-Official): Sir, it gives me particular
pleasure to welcome Dr. Matthai as our new Transport Member. I extend
4hal welcome to him cordially on behalf of a large number of railway employees
~whom I have the privilege to represent—railway employees who carried an un-
grecedented burden during the war and who represent a most reliable section
of the employees in the railway administration. It is not necessary for me to
remind the Honourable Member or to tell him that the task to w{\ich he has
set his hand is one of the most, if not the most, arduous and- difficult tasks
- that face the members of the National Government. He is fortunate in this
respect that his recent assumption of office has given him a right to expect
welcoming bouquets {rom us. I sincerely hope that during his tenure of office
the will bring to bear to his task not only his well-known qualities but imagina-
“tion, courage and, above all, strength of administration. I know something
¥ uot o gend deal, about the railway administration, and unless these qualities
are brought by Dr, John Matthai to bear with the greatest emphasis on this
cdministration, he may find on the next occasion when he has to mqet this
House that the bouquets will have to be substituted by stones. I sincerely
hope that this will not arise. Those of us who have had s_omet‘hmg to do n'nd
come of us who have had a good deal to do with the railway administration
realise with disappointment that most of our efforts to get the railway adminie-
tration and the predecessors «n office of the Railway Member to accept even
. rensonable suggestions have failed and failed miserably. Tt hag been rather
an inveterate psychology of the railway administration to resent ) criticism,
however justified- the criticism may be, and also to be unresponsive to the
obvious needs for change and for progress. I wou.l(_l give some fl:lendly advice,
if T may, and even sound a note of friendly warning to the Railway Member
about this psychology which his predecessors persisted in. If for some reason
or other he chooses not to accept the requests or the reasonable.demands ?f
the more sober elements of the railwuy‘workers, 1.£ e cBooses to ignore aisi his
predecessqrs in office have done the friendly advice of rgsponslble railway
leaders, then T am afraid I can envisage only the most bitter unrest, sulle'n
pon-co-operation and the constant threat of 8 peartial, if not eom?lete, peralysis
of the railway administration. ¢ the rai wdministration
T have been regarded as a bitter critic of the railway ration,
butIIk::lz:kIngv :hat I.hm-had mote than ample justification for.my criticism
in the past. I would like to tell the Ra:lwnxu.e.m.ber.that he hgs inherited
in the administration moth-eaten legacies which it is his duty to attempt &
! [
[ ]
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destroy. And I would ask him not to approach this problem superficially.
lbe railway administration is suffering—I am not indulging in hyperbole,
because 1 have had an unfortunate experience of it for a period of many years—
from a deep-seated disease, a disease of long standing which has now become
chrouic, a disease which will only respond to the radical processes of the
surgeon’s knize. Sir, not ouly the public but the railway workers expect from
you that you will bring about a complete and a long overdue re-orientation in
railway policy. You have spoken in your budget speech of industridl peace
. during the war. I think you did refer to it. That, Sir, is not a correct
diagnosis; it was certainly not a correct description. There was no industrial
peace, at least so far as the rasilways were concerned, during the war. There
may have been an induced peace, a coerced peace or a peace induced by
methods of coercion and also a peace which was due largely to a sense of
loyalty of a large section of your employecs. I um sorry to say that that
loyalty was abused and was exploited by the railway administration—a loyalty
which made a large section of your employees put up with the most incredible
herdships and difficulties, which would not have been endured by railway
workers in any other country for a single day. I say this to you in all sincerity.
You can secure, if you wemt them, the confidence, good-will and the co-opera-
tion. of the responsible elements among the railway workers, hut you can
secure them on one condition and on one condition ouly, and that is by bringing
about a ‘change in the psychology of the railway administration—a change in
the psychology which is prevalent at the top of the railway administration. I
know it is not going to be an easy task. That psychology has seeped deeplv
into the rcots of the whole railway administraticn for a period of many decade:.
Your predecessors in office have not only not attempted to change that psy-
chology but had become assimiliated to and part of it. The members of the
Railway Board, I am nct making any distinetion between Furopeans and
Indians, as indiyiduals may be very estimable persons, your General Managers,
as individuals, may be very charming. When I meet them I am almost com-
pletely disarmed. But remember this, and I am talking from some knowledge
heeause I meet hundreds und thousands of railway workers and I know what
they are feeling, what they are thinking wnd what they are hoping; they are
leoking to you to bring about this long overdue change in the psychology of the
railway administration. These men at the top—I am not pointing a finger at
any one of them—are not to blame; they are the victims of their past tradi-
tions. They have been nurtured in the traditions of the company-owned rail-
ways, they have been wedded to the psychology of em authoritarian system of
administration. And that is your greatest canker in the railway administration
today and your greatest danger. Unless you face it and face it successfully,
I can.only envisage the most serious, widespread and most complete unrest
on the railways. There is today, 1 am not exaggerating it, nothing less than
a deep-seated class division’on the railways. Your working' man on the rail-
ways does not regard his officers as colleagues; he does not regard them as
friends; but he regards them, and T suv this without qualification, as masters
and tyrants. That is the psychology which it will be your business to change.
I sincerely hope that you will address yourself to this what I regard as your
raramount task with tenacity and necessary courage to bring it to a successful
conclusion. I have had occasions to meet the employees not only in thig De-
partment but in most of the Central Departments. The other departments
have their limitations and they have their imperfections, but I can say without
qualification that in no other department of Government are the emplovees
treated, with greater harchness and with less consideration than your railway
emplovees. ®

Mr. Ohairman! The Honourable Mémber should address the Chair.

Mr. Frank R. Anthony: T was addressing the Member through you, Sir. 1
said. Sir that in no department of the Governmant of India were the em-
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ployees treated with less considerstion than in the railway department. There
are provisions in the Indian State Railway Code, provisiong alleged by relating
to appeals, enquiries, dismissuls, and punishments. Those of us .who know
how these provisions are implemented know how farcical these provisions are.
We know wnat a flagrant truvesty of justice they represent. My Honourable
triend Miss Maniben Rara referred to the long standing grievance of the
question of overwork. We have had repeatedly on the floor of the House, assur-
ances, promiseg and professions thut the railway administration will observe some
degree of consideration with regard to hours of work. I can give today to the
Honourable Railway Member instances on the B. N. R. and G. I. P. where
men are compelled under threat of immediate removal from service to work for
16 hours, 18 hours, 24 hours and even 82 hours continuously. And this has
been going on for years. They were given the omnibus excuse of the exigen-
cies of war. But the war has long been over. This has been a burning
grievance. The unresponsive railway administration continues to ignore this
very reasonable request from railway workers. After all the railways are the
greatest national asset of our country. I do want the Railway Member to do
something to remove the grievances of these workers. He can do something
provided he is not completely overborne by the psychology of the official. We
want a certain degree of independence, a large degree of independence of out-
look. We do not want the Railway Member to follow the old policy of his
predecessors in office of being merely a rubber stamp to endorse the decisions
of the Railway Board and of General Managers, however unjust they may be.
We expect better things from him. He has a more responsible task because
he is dealing with something which I regard as highly explosive. Yes, 1
believe that unless the Railway Member succeeds in removing this sense of
resentment on the part of every railway employee, I am talking about the
employees in the lower scales, this sense of feeling that they are not working
but fighting against their official classes, he is heading for a most serious
disast-.er. 8ir, the Railway Member sounded a note of warning that the present
inflation trend would be accentuated if wages of railwaymen were increased
unreasonably. I am not asking him for one mmoment to accept or agree to
unreasonable and extravagant demands of railwaymen. I am against irres-
ponsible and extravagant demands by irresponsible labour leaders. T would
ask him to remember this that there are responsible representatives of railway
men who are asking for increases commensurate with the economic resources
of this country. I would ask him to remember that the railway scales pre-
valent today are scales which were largely brought into being during the worst
periods of‘ depression in 1981. It is not unlikely that the Central Pay Com-
:r;nsrx:ﬁl‘}v awxll re?ommenq reasonal:fle, yes, and liberal increases in the salaries
y employees, hberal' against the background of the present resources

of the country. I am certain that the Government will accept these recom
mendations when they are made. Here, I would like to refer to the b. v
which is often trotted whenever there is a demand for reasonable incrensogeig

wages. It is often countered by the question as to where the mone ie t
:ome f.rom: T.mrﬁ:edi.ately this question of increase in wages is raisey;l. s1;!1ica’
t}ggez’a ;{; ;:;iidog :ﬁextcgzztonki!})et }:net by afcon_-esponding burden .thrown on
This i an Ty he case o n}llways, the travelling public.

This is an unfortunate way of presenting the railway emplovees case fo

Increase in wages however reagonable it may be. Their -dem d i e,
diately sabotaged b i confli o vorker e,
y otaged by creating an unnecessary conflict between the work d

the travelling public. We have before us a proposal for incre in, e; rer
Pergonally, T believe that this proposal with regard to inereasecri: sxfr;c;res are:i
:nng ::ﬁ, 18 premature. We know there is to be Railway Enquiry Committee

committee has not yet submitted its report. It

that that report might cover certain ec i b will o v well be
A onomies which will mean more than a
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saving to the administration of 4} crores which you expect to realise from in-
cr::slg in fares. More than bhai.* there is the vexed %uta_st{o‘ of contribution
to the general revenues. There is also this aspect and it is qontendeq and
perhaps rightly contended that the Government have grossly .underestupated
their anticipated revenues. In any case this increase of fares is economically
indefensible. The Honourable Railway Member told us that the cost of living
index has gone up tremendously. Burely this is an argument against and
not in favour of increase in fares. 1f the cost of living index has gone up,
then surely it implies that the travelling public cannot afford to pay more and
in the case of railway employees. . ... . . .

Mr. Ohairman: The Honourable Member’s time 18 over.

Mr. Frank R. Anthony: [ am sorry Sir, that my time is up. I have a lof
more to eay. -Anyhow I shall conclude. I was saying surely this means thah
the travelling public are less in a position to undertake further !)urdeng. One
other important matter to which I wished to refer was the question of increag-
ing inefficiency of railways and the question of corruption in the railway ad-
ministration. Perhaps I shall have another opportunity to deal with shose
subject when the Cut Motiong are taken up.

Once again I would like to ask the Railway Member to remember that
these criticisms, if they are criticisms at all, were made in a friendly "spirié
“and I bope he will bear them in mind. What we expect from the Honour-
able Member is to do justice to the railway employees and he will get in return
the co-operation of at least the sober elements among them.
Maharajkumar Dr. 8ir Vijaya Ananda (United Provinces: Landholders): Sir
1 rise to support Dr. John Matthai's first railway budget. He was handed in
the baby by the previous government and I am sure that when he presenty
the next budget he will make 100 not out. I am rather disappointed to ses
<that third class passengers as well as the upper classes are to be made to pay
a little more. I should have preferred the upper class passengers to pay and
not the third class passengers. Year in and year out we have been discussing
the problem of how to improve the lot of third class passengers. I feel it is
a case of water on the duck’s back. We are told that new third class com-
partments would soon be put out on exhibition and people can see them. I
have not seen a single compartment so far. The same overcrowding, the same
congestion and the same trouble are the lot of third class passengers. It in
high time that instead of making the third class passenger pay more for his
trouble, we give him something from our surplus funds. I see from Dr.
Matthai’s speech that a sum of 73 crores is to be given to the central reve-
nues; that might be diverted for the benefit of third class passengers. The
betterment Fund can be used only to better the amenities for the third class
passengers.
8ir, I find from the Honourable Member’s speech that there are 384 logn-
motives that have already been ordered from Britain. I have no grouse about
it but I should like other countries to send in their quotations for these, and
if these other countries can give us locomotives cheaper I see no reason why
Dr. Matthai should not cancel this order with Britain.

Sir, indiscipline in the railways has reached the zenith. There is neither
order nor respect for anybody; utter indifference to public opinion has been
going on. The excuse was that during the war nothing could be done, it was
not possible to interfere, etc. Now that the war is over I find that the
railway staff from top to bottom are insolent, disobedient and indifferent to
_public opinion. As regards corruption the least said the better. I do hope
that under Dr. Matthai’s regime in a year's time we will see most of ghese
defects eradicated. For instance, when an Indian dressed in European clothes
goes to a station and there happens to be a European there, the first thing
the station staff does is to give preference .to the European,—a  thing tha

°
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lhguld not be]dine. At leilnst now when we have got a nata'onal. Government
this should be u thing of the past. As regards an lndian going-in an achkan
or in o national costume he is cowmpletely ignored and -even brushed aside if
there happens to be a European as against him. All these are common factors.
1 said that last year when Sir Edward Benthall was in charge but I am afraid
we get very little response. .

As regards the third class carriages I am glad to see that from Benares we
have got an inter cluss going fromn Kushi to Calcutta, and there are a limite
number of berths. 1 should like to see that type of compartment for third class
pessengers. Although 1 know it is very “difficult to have sleeping berths 1
feel at the saume time that there should be a certain number of men allowed
in that.compartment and no more. 1f that could be done we would be saving
%0 many lives. There is u distinet improvement us regards inter-class travel
but nothing has been done about the third class,—that is my complaint.

My Honourable friend Mr. Chaudhury made a very good speech this ‘mom-
ing when he mentioned the delays in the running of trains. I submit that in
future, .in another six mwonths when we get our locomotives from whatever

“country they come we should recast our time table, and that time table should
be in accordance with the wear and tear of our engines, so that we shall be
saved the bother of going to a stution and standing there for hours on end.
The general way of dealing with the time-table should be that all these timings
should be altered so that the least possible inconvenience is caused to people
who come to the platform. As regards the station staff, if you ring them up

. and ask them ab} what time a train is due or is coming, you are told it is
at such and such time. If you go there and report the matter to the Station
‘Master he says I should lodge a complaint. But there is no reply to that.
I have myself made many complaints of that kind and there has been no
response.

As regards theft and robbery I do not think we have ever been mor’e badly
hit than in the last one year. Even the luggage vans that are sealed and seut
out are broken into and very artfully too.

Bir, on the whole I have a feeling that within the next one year my Honour-
able friend Dr. Matthai will give a new orientation to the railways and that
we shall have an infinitely better budget next year; and I do hope that he
will save the poor third class passengers from being overtaxed.

Mr. M. A F. Hirtzel (Bengal: European): Sir, I shall avoid repeafing the
points that were made by my Leader this morning. And after so many speech-
es have been made I do not want to give an elaborate discourse of my own.
The point that I should like to deal with is the question of loco stock and
coaching stock. ‘Broadly speaking, the figures appear satisfactory enough on
paper but I notice that included with these figures of locos, coaching stock
and wagons are figures of overage stock. I have no doubt that the Railway
Member has very much in the front of his mind the fact that overage stock
is extremely uneconomical. It is uneconomical in respect of the period during
which repairs are being carried out, because it occupies valuable capacity. in
the. workshops and also uneconomical in respect of costs. I notice that = the
Rallway. Member has referred to the pressing need for passenger express
locqmotxves. That is the most pressing need now, and I must say that the
position cannot be described as very satisfactory; or rather, it is likely to
remain very unsatisfactory until that need can be met and the unfortunate
dispawity between the existing level of passenger trains now‘and the pre-war
level éan be made good. At present passenger services are only 80 per cent.
of pre-war. Of course until that percentage is made good we shall be losing
the benefit of the additional passenger load; we shall also be inflicting cqntinued

F !
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discomfort upon the passengers who ase carried. 1 do not propose to go into
that now because on the cut motions a great deal more will be said abouf it.

But I should like to say that we on this side are equally anxious with other.
sections of the House to see that everything possible is done to remedy the

defects at the earliest possible date. 1 must say that 1 am a little surprised.
that it hes not yet been possible to show us the revised designs of third-class

coaches; it is something like a year ago that we looked at the previous models.

1 should have thought that further models should have been ready before this.

! also notice with considerable concerned that out of 347 passenger carriage

vehicles which were intended to be completed this year not more than 140 are-
likely to be ready before the 31st March. That appears to be a very serious.
lag, and while- we appreciate the difficulties it must be recognised that all
programmes will be correspondingly held up in future.

Now, Sir, the growth of civil aviation hus given upper class passengers an
opportunity—which they have shown themselves very ready to take—of an.
alternative and more comfortable means of travel. 1 do hope that the Railway
Member will bring to the notice of his staff the fact that that is so and take:
advantage of the stinulus of competition to encourage his staft to_provide-
greater facilities’ and show greater courtesy to passengers. Now, Sir, as:
regards goods stock, the figures given in another place show that by the 3lst
March we shall have 20 per cent. more broad gauge carrying capacity than
in 1939, and 10 per cent. more metre gauge. Those figures are in themselves-
reassuring, but one is forced to enquire, since results are so poor,.
why the results continue to be 8o poor. One reason has been
given in another place, namely that the staff has been greatly
upset by the various civil commotions which we have unfortunately
experienced -during these months. That is a state of affairs with
which we have great sympathy but we must also—and I think we should be:
failing in our duty if we did not—remind the House that that is part of the
price that has to be paid and will continue to be paid for the failure to achieve
internal peace in this country. That price, I say, will continue to be paid,
and the possible consequences of a breakdown, a complete standstill of com-
munications have to be viewed in the light of the fact that something like 170
million people in this country today depend on the rationing system; 170
million out of 400 million—the largest body of persons rationed in the whole
world. The whole success of that endeavour depends on the continued func-
tioning of the Railways. '

Why are the results so poor—that is the question which we have been
asking the Railway Member and which we shall continue to ask. The results
quite certainly are poor. We are shortly to be asked to confer upon Govern-
ment the necessary powers to continue the railway priority system. As the
House is aware from the speech that I made when the Bill was introduced,
we on this side of the House do not like that system, but we are forced by
recognition of the present situation to admit that the system must be conti-
nued and that Government must have those powers. But the fact remains
that the system or the need which necessitates continuance of that system is
most unfortunate. .
~  We listened to the remarks of the Honourable Member on the labour situa--
tion with considerable appreciation, because we feel that it is verv necessary
that that position should be made abundantly clear to everyone in the country,
and we wish him every success in putting the views which he expressed into-
practice. All these problems——laboug problems, the struggle to provide ade-
quate rolling stock, adequate operation and so on—all of them are merely.
facets+of the .strzggle to maintain the solvency and the efficiency of the Rail-
ways. That is tJ say the Railways are still on the defensive; the Raélways
:li“e beey;a %n the defensive for a very long time. I do not propose in the short

me available to go into the significance of that from the point of view of the
propag”uda that we are constantly hearing about ngtionalizing everything in tha
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courtry. I think no one has so far suggested that the legal profession should
also be nationalized. but it seems to have been sgggested at one time or
‘another that almost everything else should be nationalized. The Railways have
almost throughout their history been on the defensive. The fact that they
have all along been fighting this battle for efficiency and solvency does no$
1 think greatly strengthen but rather weakens the argument for taking on
further liabilities. We should have most certainly liked to see the Railways not
on the defensive but on the offensive, not in the sense of stealing traﬂiq from
other forms of transport but of increasing the quantum of transport in the
gountry, and we should like to see the Honourable Member, when he has deal$
with his defensive operations, launching a big offensive to increase the quantum
of transport and turn the railways into a real public utility. That is his imme-
diate task: to produce contented workers and contented users. After that we
should like to see him adopt a forward attitude and go on to devote his atten-
dion to increasing the quantum of transport in the country.

" We hear & great many slogans about transport co-ordimstion, eliminating
wasteful competition and so on. Those who have studied the operations of the
Railwayg fairly closely, while quite agreeing with the sentiments, somefimes
wonder whether the railway department does not aim rather at the elimination
ot all competition whatsoever. Now, Sir, the crying need of the country to-
da7 is transport, more particularly the expansion of road transport. It is for-
gotten, indeed probably not known to many people, that road transport in
1939 was making a contribution of over 9 crores of rupees to general revenues
in the form of taxation. In the current financial year-the Railways have made
0. contribution of 5% crores. So from the point of view of national advantage,
road transport which as it was operating in 1939, after discounting the railways
own estimate of losses through competition from it, contributed 9 crores, was
anaking & more valuable contribution to general revenues that the railways
themselves made in the current year. I appealed to the Honourable Member’s
predecessor on a number of occasions, when he was taking these very wide
powers or going to come before us to ask for very wide powers for the control
of road transport, o tell us in his other capacity as Member for Transport
exactly what he estimates, if he is going to strangle private enterprise iu
road transport, will be the liability of the State in providing the necessary
quantum of road transport to replace private enterprise and, so to speak,
adequately to mechanise the enormous road programme which the country
needs. 1 suggest that if the Railway Member in consultation with the Trans-
port Member is unable to answer that question, he should think again and try
to put before us a real policy of co-ordination. I think it is perhaps signifi-
cant that the new development of the setting up of a Central Transport Board,
which is to eliminate wasteful competition, was not undertaken until it became
apparent that civil aviation was making a very big inroad into railway revenues.
‘Well, that may be a justification; but we should like to see the probléms tackled
from the positive point of view of increasing the total quantum of transport in
the country. And I am quite sure that if the Transport Member can only
find the rxght policy not only for protecting the revenues of the railways bus
for' expanding road transport, he will be working in the best interests of the
Railway Member and his railways also.

Oheudhl:l 8ri Ol'mnd (Nominated Non-Official): (The Honourable Member

spoke in Hindustani. For Hindustani text gee Appendix to the Debates for
the 20th February, 1947, English translation given below.—Ed. of D.)
_ Bir, Railway fare for the third class and the fourth class that is, foot-board
is proposed to be increased. What do the Government or, for that matter, the
Railway Member offer them for the fare pay? It is a kind of looting ro!;bery
and highandedness. They neither get any seat in the carriage nor do ’the'y get
any comfort- They get a foot-hold on the foot-board after missing three or
four trains. For this, our learned,proposes to increase the fare.

(



. THR*RAILWAY BUDGET—GENERAL DISCUSSION ° 867

Sri Sori Prakasa: He does not understand you.

Ohsudhri Sri Ohand: That you will do and make him understand. Sir, if
she passengers could get some comfort there was some justification for the in-
crease. 1f they provided them with seats in the train they could raise the
fare. When the passengers do not get seats In the trains there is no reason
why the Government should increase the fare. The inconvenience that one
suffers in a railway journey is much greater than that of a journey on foos.
When I see a friend of mine worried and distressed I at once understand that
he is to go on a journey by rail. He fears like the patient who is being taken
to the operation table, and if he is to travel by the third class in the evening
train he loses his appetite for the day. Very few of the villagers who happen
to alight at big stations can return home with their full luggage. These
stations abound in pick-pockets and thieves. If the passenger goes to purchase
his ticket leaving behind his bedding he.finds on return that his bedding has
disappeared. If he goes with the bedding he cannot reach the booking office.
If a seat is found in & third class compartment you will find that it is:-the abode
of frogs, rats, cockroaches, mosquitoes and what not. Nobody knows whether
these compartinents are ever cleaned or'not. It is an actual fact that in trains
from Kalka, especially during the rainy weather rats, frogs and mosquitoes
are found in abundance. Have the railway authorities ever taken the trouble
to see if they were ever cleaned? And yet you are increasing the fare!
Freight is also proposed to be increased. It is an open secret that corruption
is rampant there. A carriage is given on an illegal payment of ranging from
Rs. 140 to Rs. 150. Nobody even moves to stop the corruption. Under the
circumstances, to increase the freight and the third class fare, when they geé
no seat in the train, is not just. Further, the third class passengers have 10
place on the stations to sit and wait for the train. ‘At smaller stations they
have to squat on the ground and in larger sations they are told that the waiting
room was locked and the key was with the station master. The thing is tha$
the waiting room is the place where the station master stores his wheat or
other stolen things. This is how the waiting rooms are used. Congress issues
large posters posing themselves as the champions of the poor but atter they
come in this House they come with clasp knife for these very poor people.
When the Interim Government was formed the people were urged
to make merry and be happy because self-rule was obtained. From a big plat-
form it was announced that Indians have now got their own rule. Formerly.
when budgets were presented by the British members all our learned friends
would ory themselves hoarse to condemn them. Todav the verv congressites
stand up to praise the budget presented by the Doctor Sahib and support it.
I am surprised that they say something outside and quite the reverse of it here.
If the fare was not increased what will happen? Will the railways stop? Bu,
this is an old custom. The budget is prepared the Dr. Sahib has presented it.
He has never troubled himself to see what is going on. Clerks work, papers
are brought and signed and yet praises sre being sung that the Doctor 8Bahib
has brought out a very good budget. They say that the budget is the offspring
of the old Government. Dr. S8ahib is a very wise man. He should give milk
to hts own child why should he nourish another’s child. It was said here ‘yes-
terday that the Doctor S8ahib has produced a very good budget. The learned
doctor has now been here for so many days. Does he know the reason why
the fares increased? Does he know who pays them? Will the working of the
Government stop if the fares were not increased? What is the use of keeping
80 much in the reserve? The fact is there is nobody to champion the cause
of the poor.

When these Congressites will go out they will say that their Government
is not yet compfete and that the fares have been increased under the, orders
of the Viceroy. They will say that they were waiting for the full power in
the Government. ‘

e °
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In the last session surcharge and income-tax were decreased. The prices o

post cards and envelopes were reduced. The poor people neither write post

cards nor envelopes. Every thing was done for the wealthy and not for the
poor.

1, therefore, appeal to the Doctor Subib and say that in my opinion there
is no need of increasing the fares. They say where will they find the ten
crore rupees? But the railway is for the convenience of the poor and  not
for increasing the income,

[At this stage Mr. President ' (The Honourable Mr. G. V. Mavalankar)
resumed the Chair].

Controls are in operation. People get their necessaries of life at ration
shops; but the poor are driven to buy them from the black market. Controlled
prices are for the rich and black market for the poor. They have to spend
more than they earn. Now the Doctor Sahib has increased the railway fare,
tomorrow something else will be increased. There is no mention of income-tax
because all are rich here. There is no poor man. No incdme-tax is levied,
no surcharge is going to be increased. People are earning crores of rupees in
contracts but nothing is being done™to them. I should therefore say that this
increase of railway fare is sheer injustice. The Government is not giving a
just return for the thing it takes from the poor. If you had made new car-
riages, had done something for the comfort of the passengers, had ordered the
issue of only as many tickets as there were seats in the train you were justified
in your action. What is happening in these days! Some throw in their
beddings; others force in their cycles especially railway servants bring their
cycles with them. The moment one gets into & compartment he gets hurt
either in the foot or in the hand. Some get good beating on getting into &
railway compartment. This is the condition and yet fares are being increased
and congressites say it is a very good budget.

Yusterday, there was a mention in the Houfe about the release of convicted
IN.A. men. It was said that there were difficulties in the way of the Govern-
ment. Were there no difficulties in the way of the previous Government?
Have all the difficulties cropped up on the formation of' the Interim Govern-
ment? T don’t see what difficulty was there in releasing the I.N.A. personnel?

I appeal with all the emphasis at my disposal that the fares for the third
class should not be increased. Inter-class is mostly used by Railway servants.
They travel free. When they go on transfer from one place to the other thev
travel with all their household effects. Increase, therefore, the fares for the
first and second classes. Double them. But, you cannot do it. The rich men
in this House will not allow you to do it. I again appeal to you not to in-
crease the third class fare; because the people hope that the Interim Govern-
ment will help them and will not increase the taxes.

This is what I wanted 'to say and I hope that the Doctor Sahib will hear

my appeal and will not increase the fares for the poor. He may increase them
for the rich. N

Mr. Tamizuddin Khan (Dacca cum Mymensingh: Muhammadan Rural):
First of all, I would join in the general chorus of congratulation to the Honour-
able the Railway Member on the unique privilege he has of being the first Indian
to present the Railway Budget before this House. But I must frankly confess
that my congratulation ends there. I am in a fix. A problem has arisen in my
mind to which T have not been able to find an answer. I would therefore like

Crx to share my problem with this Honourable House.. J find that of the

"¢ members who have till now spoken only one seems to be enamoured
of the Budget and he is the Honourable the Leader of the European Group.

Mr. P. J. Griffiths: T like it. -
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Mr, Tamizuddin XKhan: That raises a problemn in my mind. What is it that
makes him enamoured of the budget and what is it that makes the Indian section
of the House condemn it? Is it because Mr. Griffiths entertains a greater
respect, esteem and love for the Interim Government than the Indian Members
of the House? It is difficult to give an affirmative answer to this. When the
aunt professes a greater love for the child than the mother, a suspicion arises in
one’s mind.  Therefore I am trying to find out the real reason.

The Teal reason is probably this. My Honourable friend will excuse me if I
am doing him any wrong. The real reason seems to be that the present budget
does not differ from ite predessors in any respect whatsoever. So far as the
previous budgets are concerned they were presented, always in the history ot
India, by the countrymen of the Leader of the European Group and as this
budget does not differ in any way from those bud'g[ets. probably my Honourable
friend enjoys a secret satisfaction that however, -Indians may cry. hoarse over
Indianisation in actual practice when Indians are put in responsible positions
they cannot act any better than the Europeans who preceded them. Probably
that is the psychology that is working in my friend’s mind and which makes him
enamoured of ‘this budget so broadly condemned by the Indian section of the
House. .

Sir, is it to be inferred from the general condemnation of the budget that there
is no outstanding feature in it? Certainly there are outstanding features and the
most outstanding feature is the increase of the rates and fares. I am not one of
those who are opposed tc increase of rates and fares in all circumstances.
Certainly when the situation demands, rates and fares have to be increased.
There are certain things that are in favour of the Honourable Member, 1 must
-admit. - There is more money in the country at present, and people are in a
better position to pay. That is no doubt in his favour but every thing else is
against him. I do rot know whether he is really doing a service to the country
by increasing the rates and fares at the present juncture. Many Honourable
Members have said that the Interim Government raised great expectations in
the minds of the people. There may be, some justification for the raising of
the rates and fares but the man in the street will look at the increase in this way:
What the previous European Members in charge of the Railway Department
dared not do the Indian Member has done. That will be the feeling of the man
in the street. There-in-also lies the strength of the Honourable Member, in his
being an Indian. Indians will certainly have more confidence in whatever he
does than what a European might do. But has he made proper use of the privi-
lege he enjoys? I think not. I think this action of the Honourable Member in
raising the rates and fares at the present juncture will make for the unpopularity
of the Interim Government to a certain -extent. But as I have already said, if
my Honourable friend had made a good case for increase in rates and fares, the
House would not have obfjected to it. Even now the House will not throw it out.
The House will probably accept what he has done but with a very heavy heart.
But may I ask again, has he been able to make out a good case for the incrense?
I think he has not been able to do so.

Sir, I am not a budgetary expert and so I may be wrong in my view of the
situation, but if we look at the budget, I feel that the Honourable Member might
,very easily have avoided this step. If one looks at the budget he will see that
there has been an under estimate so far as the item of earnings from passenger
traffic is concerned. If you look at the traffic receipts for the current year, the
revised estimates show an increase of as much as 29 crores over the original
budget figures. That being so, what is the justification for his providing under
the same item 23 crores less than the revised estimates for the current year?
There seems to be no apparent reason. My Honourable friend Mr. Griftiths has
.tried to give one%eason. He said that the income from military traffic is certain-
ly going to dwindle further in the coming year and not only that, he bhs said
that the competition from other means of tramsport, mainly motor temnsport, is

- .
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likely to reduce the passenger traffic income substantially in the coming year. I

shink, Sir, there he has made a mistake. I do not think ths.t income from
passenger traffic will decrease substantially or at a!l in the coming year. The
Honourable the Railway Member has himself admitted that there has been a
very great upsurge in passenger traffic of late years. Everyone realizes that.
That being so, I do not know why he apprehends that the income from that source

will fall to such an extent in the coming year. R

"As regards the competition of motor transport I think the Honourable Mem-
ber is going to do something in that respect. There will not be that free com-
petition that obtained before the war. Therefore how does he infer that in the
coming year the income from this head will be reduced to such an extent? I
think he will prove a false prophet in his estimate of the railway income on this
particular head. If there has been under-estimation there, one can easily see
that there is no justification for the increase of rates and fares under the present
circumstances.

Again, as many other members have pointed out, the present time is extreme-
ly inopportune for increase of rates and fares. What amenities are you giving to-
the travelling public? "None whatsoever. The diffculties which they experienced
during the war years are still continuing and in certain respects are continuing in
an aggravated form. That being so, is it the proper time for increase of rates and
fares, specially when you could have avoided it? I think that it has been a very
unwise step on the part of the Government to increase rates and fares under the:
present circumstances. They have hardly any new plans. Have you tried to win
the imagination of the people? Are there any new development plans that
will appeal to the imagination of the people of this country? None whatsoeves.
That being so it is really distressing to find that the Government has taken this
step of increasing rates and fares.

I do not like to repeat what other Honourable Members have said, but I
would like to draw the attention of the Honourable the Railway Member to &
matter which has not been discussed so much on the floor of this House, namely
about corruption. Corruption there is in every department of Government.
There is no doubt about that. And corruption there has been and there is in the
Railway Department. But the pity is that there is avoidable corruption which
goes on merrily in the Railway Department. I may relate my own experience
in this respect sometime ago. I have had many experiences of this but I would
narrate only one here. About a couple of months ago I was travelling in a radl-
way train in a rural area. People who alighted at certain stations were giving
their tickets to the ticket collector. Everytime the ticket collector was taking a
ticket from a passenger he was putting his hand into his pocket. I wondered
why everytime the ticket collector was taking a ticket he was putting his hand
into his pocket.

An Honourable Member: Into his own pocket?

Mr, Tamizuddin Khan: Yes, into his own pocket. I discovered very soor
that it was not tickets that were being handed over to the ticket collector but
small coins. I felt very distressed to see that being done openly and I thought
1 should take some steps as a Member of the Central Assembly. But a minute
later I was told by a fellow passenger that the real cause was that there were no
printed railway tickets in the stations and that on account of the rush of passen-
gers it was impossible for the railway officers concerned to write out so many
tickets and people, on an understanding travelled without tickets and later on
gave money to the ticket collector. That in my mind lightened the offence
though I do not think that exonerated the bribe-takers, and I thought that under
such circumstances it was futile to do anything. Cannot a thing like that be
prevedted? Nowadays so many people travel without tickets. If all this could
be detected, railway income could have been substantially increased. However,
as my time is almost up I would refer to my last point.

.

L}
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The public is really in the dark about what is being done regarding the rail-
road co-ordination scheme. Since that scheme was unfavourably decided upon
on the floor of the House last year we have heard that the Government has tdken
a contrary decision, but nothing clear is before the public in this respect. I am
told that in the United Provinces as large a sum as Rs. 60 lakhs has been spent.
in purchasing motor vehicles. Sir, these -vehicles are lying idle for the last
twelve months. If you want to repair them now probably several thousands or:
one or two lakhs of rupees will be necessary to make them fit for use. Why:
should there be this waste of money I want to know. I want to know from the
Honourable the Railway Member what is exactly the policy of the present Gov-

ernment regarding this. .

8jt. N. V. Gadgil (Bombay Central Division: Non-Muhammadan Rural): Mr.
President, I have heard with great attention the speeches that have been deliver-
ed today right from 11 a.m. up till now. I have noticed that the criticism has-
-been throughout traditional and if I depart from this 1 depart not because the-
political circumstances have changed but I depart from it because I have come to-
a dispassionate conclusion which I want to lay before this House. I notice in the-
budget which has been presented by the Railway Member a happy combination
of prudence and patriotism. I regret to say that that prudence has been severely
criticised but the patriotism has not been adequately appreciated. . Everyone of
us who has taken part in these debates for several years has certainly done it
from one point of view, namely, that we were in opposition and by no stretch of
imagination there was any possibility of making our influence felt on the Govern-
ment decisions or policies. Now, happily for us, this Government on all sides
has been accepted as a representative Government. I noticed that strain even:
in the speeches of those who are sitting on my right hand side. If that is so,
we must at least extend a measure of appreciation and try to understand what
must have been the Aifficulties of the Railway Member in framing the budge¢
as he has done.

The first thing that I want to point out, Mr. President, to the House is this
that we are under the impression that the finances of the Government of India
- can be divided into several compartments which must not have any relation one
to another. The right approach to the railway budget has been indicated by
the Railway Member when he said:

“Further they are almost completely nationalised and their financial stability bas,.
therefore, a large bearing on the financial stability of the Central Revenues and conse-

quently on the economic position of the country generally.”
To those who have criticised the slight increase in the rates of passanger and

goods traffic today I can assure them that on the 28th of this month they will
have not a very agreeable surprise. But it would be wrong to judge that budget
separately just as it would be wrong to judge this budget in a different manner,
altogether disconnected with the Central system of the Government of India's
finances. Assuming for argument’s sake that the railways are a commercial
concern—undoubtedly they are to some extent, how many members who have
taken part in the discussion today have said a word about that very commercial
aspect. Every commercial enterprise has to pay something by way of income
tax. If that aspect is taken into consideration, it will be found that whatever
contributions the Railway Budget would make to the General Budget would not
represent the amount which in ordinary circumstances a commercial enterprise
of that character would be called upon to pay under the cannons or under the
rules of the income tax system. My submission is this—if we look upon this.
as purely a commercial enterprise let us understand all its implications. It is
s commercial concern in the sense that it must be run on business lines. No-
man who has any accquaintance with business will say that there should be no
depreciation fund, that there should -be no general reserve and that that there
must be no bettefment fund. If the Railway Member has made provision for
all these and if he finds that having exhausted every possible avenue of retlench-
men+ ' - nannot consistently with prudence effect any more economies, he must
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have then the liberty to increase the income from that enterprise by raising the
rates, there is no option. This is not a‘commercial enterprise in the sense that
i it is running at a loss it is to be closed. It is not of that character. If an
_argument were to be advanced, as some labour representatives have done, that
‘whatever earnings there ure from the Railways, they must either go to the
reduction of fares or to the payment of the labourers, that would be too tall & pro-
position. We may not pay as railway users but if there is no contribution from
the railway finances to the general finances, then we will have to pay as ordinary
taxpayers more than what we are paying today.

Mr. President, I want to submit that every cowntry today is faced with the
same difficulty. The Canada Railway Association are asking for an increase of
80 per cent. That demand has been made before the Transport Tribunal in
Cenada. Similar demand has been made by the U. S. A. Railways foE an
increase of 25 per cent. in the rates of passenger traffic and goods traffic. Even
in Britain the same demand is being voiced. Now, the increase that has been
-effected in the budget proposals is certainly far less.

Now, the criticism has been made on the lines that there are no conveniences,
no amenities and yet there has been an increase in the fares for passengers and
goods. So far as the freight rates are concerned I would point out to the House
that just as the present Government has inherited meny bad legacies it has -
inherited a system of rate structure which is not calculated or which was never
meant to be helpful to the expansion of Indian industries. One criticism which
has been always levelled against the rates structure was that it was so framed
a8 to encourage the import of manufactured articles and the export of raw
materials. It is for the first time that you will find in this budget that a clear
indication of the national government’s mind is given—that the rate structure
:will be so evolved and so reviewed as to help the expansion of Indian industries.
Now, as far as the increase in passenger traffic is' concerned, I agree that there
is no corresponding increase in the amenities but at the same time it has got to -
be borne in mind that these amenities cannot be made available all too soon. In
-this. connection I want to make vne suggestion to the Honourable the Railway
‘Member. He must have seen that in the course of the last ten years and parti-
-cularly in the last six years there are some definite trends in the matter of trade
as well as population movement in this country. He must have noticed that
there has been more and more urbanisation of the population. The population
-of cities has increased and that means more suburban traffic and those who
flock to the towns are not necessarily rich men. They are mostly industrial
workers, shop assistants and clerks. I would request the Honourable the Rail-
way Member just to consider whether he, can exempt suburban passengers from
the increase which he proposes. Now, there is another tendency that in the
course of the last six years has become evident. Several industrial centres
‘have grown up in connection with the war efforts. We are not yet sure whether
‘they will continue or whether they will cease to exist. We do not know in what
way and in what particular regions industrial expansion will take place. Unless
that is ascertained, unless that is mapped out, unless something definite is knowrr
about it, it is prudent on the part of the Railway Member to estimate that the
earnings will not be as great as they were last year. If he has been cautious,
certainly he is justified in his caution but I do not think he has been conservative
either. T have noticed one criticism about this budget, that the Railway Mem-
ber has produced a budget which is neither dynamic nor static nor restrictive
but a combination of the three; I.would rather say that it is its merit. It
instead of going ahead recklessly he has shown caution, if instead of remaining
-gtatic, he has shown signs of progress if instead of being expansive, he has shown
‘some sense of restriction and proper restriction, I would be the last man’to dub
it ssva wrong budget or a wrong approach to the budget. I cannot agree with
the general line of criticism for &e reagons that I have given. I do submit thad

.
(
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#his little increase is necessary, not in the interest so much of running the rail-
ways at a profit but it is necessary im View of the general budgetary positien
which will be made clear on the 28th February.

Reference has been made to the recommendations of the Pay Commission.
I happen to be one of the unfortunate members of the same. It is a job which
will have little appreciation and much abuse. I am certain of it. 1 do not
4hink it a breach of confidence if I were to say generally that if those recom-
mendations are accepted by the Government, the addition to the wage bill as far
a6 the Railways are concerned cannot be less than 15 crores. I want to know a
single person who has ever accepted any increase in railway fare or any person
who has ever accepted increase in any taxation. That man is yet to be born.
‘Therefore this is the beginning to make the country more and more tax minded.
T am not a beliéver in low taxation. I believe in high taxation because I under-
stand that the function of the State is to find employment for every one.
Last year when the question of retrenchment came before this House, all of us
-were very vociferous in insisting that not a single man should be retrenched or if
he was to be retrenched, an alternative employment must be found for him.
That alternative employment must mean money, the pay bill. You cannot find
an alternative employment in a' vacuum. Therefore, if you accept this proposi-
tion that the full employment of all the citizens in this country is one of the
-duties of the State—and it is the duty of a modern State—, you must not grudge
taxation and you must not every time say: Let us have less and less taxation;
the modern theory of finance is: let us have more and more taxation. I think
this increase in rates is a good step in the right direction to make the people more
and more tax-minded. I sympathise with all that has been said about the poor.
But the poor do not travel from Delhi to Bombay. They travel short distences
of 50 to 100 miles. I think if a concrete suggestion is made that short distances
may be exempted from the increase of fare, I have no doubt the Railway Member,
with his broad sympathy, will consider it. This is all T have to say.

The Honourable Dr. John Matthai (Member for Railways and Transport):
Mr. President, Sir, I have listened with very considerable interest to the dis-
cussion which has been proceeding all day on the budget which I have had
the honour to present. That discussion has been most welcome to me in many
directions. Tt has been certainly a stimulating discussion; it has been in certain
respects an enlightening discussion. But at the same time it is & discussion,
which I must confess with some regret. has not led us very far in appreciation
of the problems which railway administration raises not only in this country
‘but in every country. One broad impression that 1 gathered from the speeches
that have been made by several Honourable Members is this. that if in this
country we are going to carry forward a very big programme, an extensive pro-
gramme of nationalisation, we are going to be in for very serious trouble.
Nationalisation of industries in any country will imply difficulties of various
¥inds which, apparently, we have yet to size up and to appreciate. This ques-
‘tion, for example, of the contribution that we make to the general revenues oud
of the railway receipts has been referred to by several speakers. It has been a
subject of controversy for many years on end. It occurs to me that if instead
.of our railways being a nationalised undertaking, they had been run all along
88 a private enterprise, then the revenue that the Government would ‘get in the
ghape of direct taxation from private enterprise running these railways would
certainly disappear. If ever a large field of our industries was going to be
nationalised, I think I can assure the House that the problem of taxafion
would become unmanageable if Honourable Members persist in the ideas they
have been putting forward today. T have had a rough calculation of what the
positiont would bave been with regard to our own railways if during the period of
the war from 1989-40 to the end of the war they had been run as private uvpder-
#akings. Tsking income-tax, excess profits tax and the other forms of taxa-
#fon on income, the caloulation shows that the revenue that we would have gof

.
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would have cxceeded the amount that the railways have contributed in the
form of contribution to general revenues. -

Sir Oowasjee Jehangir (Nowminated Nou-Official): Has the Honourable

. Member included the . P. 1.?

The Honourable Dr. John Matthai: Everything. 1 have been severely
taken to task for having in my first budget made this very unpopular proposal
to raise to the extent of 6} per cent. the passenger fares. Supposing we had
other nationalised undertakings and bad to find revenue for the ordinary civil

. expenses of the country, would it be possible for us to do that unless we were
prepared to introduce on & much bigger scale and in a much severe form the
proposal that I have made in my budget? Take Soviet Russia, & country which
we in this country are in the habit of admiring a great deal, rightly or wrongly.
I do not know it Honourable Members have ever cared to study the budgetary-
mechanism of the Soviet Government. Every year, according to the financial
needs of the country, what is done is to vary the prices of the products manu-
factured in the nationalised concerns in the cougtry. It seems to me that in
the case of a big nationalised undertaking like the railways in India it is cer-
tainly necessary for us to consider, as Mr. Gadgil very rightly pointed out, the
financial position of the railways in relation to the general financial pésition of
the country.

1 am not for a moment trying to argue that this practice of contribution to the
general revenues from the railways should continue in precisely the same form
in which it has been in existence so far. The Committee which T am going to
propose in the course of this session is specifically meant for going into the ques-
tion of the relation between the railway revenues and the general revenues. I
is open to that Committee to make whatever suggestions it considers proper
and necessary. 1f that Committee comes to the conclusion that the system of
general contribution should be on a different basis or should disappear alto-
gether the House will have an opportunity of examining the who})e position
afresh. But today, since this, practice has been in existence all these years,
1 think it is but right that the railways should make their contribution. I
have not suggested contributionn on an unnecessary or extravagant scale.
Actually, the amount that has been suggested is precisely what we had decided
to give to general revenues last year. It is an amount which has been fixed in
consultation with_ the Finance Member and has been fixed on as moderate a
scale as possible in relation to the possible expenditure that Government would
have to meet in the coming year.

A criticism which has been made more than once in the course of the dis-
cussion has been that it would not have been wise to postpone raising the fares.
That is & matter which I have considered, and on the most careful consider-
ation that I could give to the problem, I came to the conclusion that, on the
whole, taking a long view, the wisest thing for us would be to face the increase
proposed. 1 have been asked in the course of the discugsion whether on  the

_ statement of receipts and expenses that we have put forward there is real justi-
fication for this increase. Railways are one of those undertakings in which the
bulk of the expenditure—and that is common to many other industrial under-
takings—is in respect of labour and of power. Sir, in this country tbe greatest
inereases in the level of prices have been in those ersential things which consti-
tute the family budget of the labouring population. This is partly because our
control of prices has been defective. After all, we are working in this country
with an administration which has been in the main concerned with the problems
of law and order, with the negative aspects of administration. = When the
question of control of prices hecame a live issue. it became necessary to use this
somewhat defective organisation for the difficult problem of control of prices and
our prices of essential commodities have gone up higher than in othér countries
we can think of and with them, necessarily wages have gone up. Along - with
wages, the cost of coal also has very considerably gone up. I can remember
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the time iu some of the industries with which I have beerr concerned, before,
the war, when you could get first rate coal, at pit's mouth for some where
* about Rs. 4 to Rs. 5. But today you have to pay 24 to three times that price.
Somebody has got to meet this cost. People tell me if you are going to in-
crease the fares, you must provide ulso a corresponding measure of umenities.
Here we are faced with an inevitable incredse in costs and how on earth are
we going to face it unless we ure prepared to raise earnings.

1f I am asked to provide for amenities, it is « matter which hus to be con-
sidered on its own merits. I have been impressed with the demand that the
House has made for the provision of further amenities, particularly for our
third class passengers. If I may say so, respectfully, the demand that this
House has made from time to time for the provision of increased amenities for
the lowest class passengers on our railways does a great deal of credit to the
House, because there is no part of our travelling public whose interest demands
more earnest and urgent attention than our third class passengers, those voice-
less millions whose interests would not be adequately looked into unless those
who ure representatives of the people are prepared to put them forward. I
therefore listened with the greatest sppreciation to the demand that while we
are increasing these fares, we should at the same time take steps to increase
- ~nitics we provide for the lowest class passengers. Actually in the esti-
mates that we have ‘put forward, there is not, I quite admit, as much provided
as we might. It is a matter which T am going to hauve looked into. At present
you will notice that in the expenditure we have provided out of the betterment
fund roughly a sum of about a crore for the provision of amenities for the travel-
ling public, mostly third class passengers. :

Mr. Ahmed E. H. Jafler: Why not - increase it?

The Honourable Dy, John Matthai: That is just the point, whether it would
not be possible to raise the standard of amenities provided for third class
passengers, beyond what is indicated by the figures in the budget. T am not
in a position at present to give any detailed indication of the extent to which
we can go, but T would like the House to accept this general assurance that
that 18 a matter which will be a subject of constant anxiety with me.

Sir, there has been a good deal said about the railways being public utility
serivces. My Honourable friend Dr. Ziauddin Ahmad who always brings a
fresh and original mind to bear upon these long standing problems took me to
task for describing our railways as an industrial concern. T hope he will give
me credit for not having described the railways as a capitalist concern.  When
I said it was an industrial concern, what I meant was that like all business
concerns, the railways should make both ends meet. Railways cannot afford
to go into debt. Railway expenses and railway receipts must balance. I did
not say anything about the profit to be derived from a public utility undertaking
like railways. That is a matter for consideration by this House hereafter. But
‘in using the term ‘industrial concern’, T meant that the expenditure on rail-
ways and the revenues to be derived from railways must be properly co-ordi-
nated. When I made this proposal to increase the fares by 64 per cent.. T
proceeded on the basis that railways were an industrial concern to this extent
and in this sense.
" A point that has been raised by several Honourable Members ir whether
we have not deliberately underestimated the earnings of railways during the
budget vear. Sir. T am bv nature a conservative person. T have had a fairly
long working life during which I have sampled life at various points and I have
found hv long experience that if vou err, it is much better to err on the safe
gside. The.best estimate that we could make of our earnings is the estimate
put forward in the budget. The various factors involved have heen referred to
more than once. There in this dectine in militarv trafic which is inevitable:
‘Tt has not declined during the current vear as rapidly ar we had expected becanse
demobilisation has not been proceeded quite so mpidl_v. as once we thought.
1]

L]
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The question is how far and how soon ‘would the drop in military traffic be over-
taken by the upsurge in civilan traffic. It will be overtaken sometime. It is.
quite likely it will be. But there is bound to be a time lag and that time lag
may last over the year for which we budget. It is necessary that thut factor
should be taken fully into account. There is also the question, which is by
no means to be ignored of the possibility of eompetition from other forms of
transport. We” are getting more and more motor vehicles into this country.
Dunng the budget year that competition is certainly going to affect the earn-
ings of railways. Taking all these factors into account, we came to the con-

clusion that anything more thap we have estimated would not be a prudent or-
reasonable estimate.

I have been asked in the course of the debate about the suitability of our
reserves the betterment fund, the reserve fund and the depreciation fund.
I have been in charge of this department for only a space of four weeks. When'
Honourable Members take me to task for not having produced an entirely differ-
ent arder of things on our railways since I took charge, I feel a bit indignant
at the injustice of the criticism. But I feel at the same time that it was a
subtle compliment to me that should be considered possible for me in the-
course of four weeks to produce a contented labour population, a contented
passenger population and a surplus of revenue.

Coming back to this question of our reserve funds, one of the things that
I observed as soon as I took charge wag that the level at which reserve funds
of the railways are standing today would by canons of ordinary business pru-
dence be considered utterly inadequate. I cannot imagine a sound industrial
concern with a total capitalisation of 800 crores being satisfied with a reserve
of the existing dimension. =~ When people tell me that T can put off paying
money into reserve until the situation gets worser and worser, I begin to wonder
whether a State and a legislature like ours can handle a large industry on a.
nationalised basis. It is a sericus problem. In the course of & few years
from now—I cannot name any exact period—we are going to face difficult®pro-
blems economically, not merely in this country but in other countries. We
shall soon reach a stage when we shall find, even with all the increases that we
can think of in our passenger fares, that we shall not be able to put more money
into reserve, and we shall have a huge national industry on our hands with little
or no reserve to fall back on. If you take a long-term view you will appreciate
that in spite of the difficulties with which we are faced today i% is our duty to-
build up the reserves.

Dr. Zia Uddin Ahmad: How much reserve are you contemplating to build’
up? -

The Honourable Dr. John Matthai: I will give that later on; I am just now
on the general principle. The Railway reserve fund is a somewhat peculiar-
fund. The objects of this reserve fund have been defined in the Resolution:
governing the separation convention. As far as I can judge, it is & fund which
is partly an equalisation fund, and partly also s general reserve. The railway:
reserve fund is mainly intended for the purpose of strengthening the general
financial position of the railways—and that is a use to which the reserve fund
is generally put in all business concerns. But in addition the railway reserve
fund may be utilised for the purpose of reducing fares and rates. I$ may also
be utilised for the _purpose of makmg a contribution to the general revenues.
The tax-payer who is the shareholder in this industry gets s dividend .that way.-
T the railway reserve fund is to be regarded not merely # a reserve fund in
the ordinary sense but also as a dividend equalisation fund the sise of it is:
even less adequate than vou would think otherwise.
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With regard to the betterment fund I have not the slightest doubt in my
mind that when my predecessors constituted the fund they took & wise step. IL.
have been asked today. ‘‘If you want to build houses for your labour and for
your inferior staff, provide amenities for passengers and safety appliances for
the travelling public, why can’t you do it out of revenues?’ The point is
this, If these purposes are essential purposes, that is to say, purposes for
which you cannot put off expenditure under any conditions, is it not a wise,
reasonable and prudent thing that you earmark a fund out of your revenues so
that sufficient resources for meeting these requirements may be ensured? Pro-
viding housing for your people, providing amenities for your passengers, pro-
viding for increased safety,—these are purposes which have got to be met. We:
have been criticised for providing so large a part of the betterment fund expen-
diture this year on housing. The actual expenditure which we contemplate
from the betterment fund on housing is somewhere about 3 or 84 crores. AllL
that is housing for workmen and for inferior saff,—generally I believe clerks
getting less than a hundred rupees. If I am told that is an unnecessary expen-
diture or extravagant expenditure I must refuse to accept it. I was once in-
charge of one of the biggest industries in this country which employs about
fortv thousand people. The programme of housing they Lave for the next five
years is of ¢he order of about a crore of rupees every year. In a big under-
taking like the railways with nearly a million men employed, for us to spend
about three crores a year is to my mind not merely reasonable but is the very
‘minimum required.

Dr. Zia Uddin Ahmad: Why have a separate fund?

The Honourable Dr. John Matthai: T have cxplained the reason for that, it is:
to ensure that the funds required for these essential purposes would be forth-
coming as and when you wanb them.

Sir, some Honourable Members have strongly criticised the plans that we
have in mind for further development. There have been two lines of eriticism
which to my mind seem to cancel out. Why do we spend so much? And why
do we not spend more? As this is a question which has a very great deal of
bearing on the future of our railways I want to explain what it is that we have
in mind. We have provided during the budget year somewhere about 58 crores;
out of that we are spending about 54 crores for replacement. The Advisory
Planning Board, over which my Honourable friend Mr. Neogy presided, have
made some suggestions in regard to development of all kinds. As regards-
railway development they have suggested that we should in the next few years
proceed oautiously because there is a scarcity of essential materials just now
and the railways therefore should not make too big a demand upon materials:
which are in short supply. But they have made a certain qualification, and
that is that there should be no stinting of expenditure as fsr as the development
of coal mines is concerned and increasing of despatches from coal mines. We-
are laying our plans on the basis that the requirements of coal should come first;
and T have no doubt that the House will agree that this is & wise course. As.
regards the rest the line that we take is that there has been much wear and tear
on the railways, so much maintenance that was overdue. If the railway ser-
vices are to be improved, if all the complaints that one receives from time to
time are to be met adequately. it is of the highest importance that all this
overdue maintenance should be met in the next few years. I submit, therefore,
that our development plan is on the whole proceeding on sound lines.

T want to come to the question of amenities. T made a general reference
to the fact that this question of providing amenities, particularly for the lower
5P .M class passengers, is to receive our most earnest consideration. I

o repeat that. There is one part of it to which we propose to give
very early an3 immediate attention and that is the question of ameuities for
women passengers in third-class coaches. I want to take that matter into
consideration roon. The most important step thaf we can take in the imme..
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diate future in regard to the welfare of third-olass passengers is to relieve over-

crowding. That, I think, is the most obvious handicap from which third class-

passengers are suffering at present. There arc obvious difficulties, difficulties

which are almost entirely beyond our control, but we will see to it that the-

passenger accommodation uvailable on our trains is increased at as early a dute
as possible. '

There have been various other matters referred to. My Honourable friend,

Mr. Tamizuddin, raised the question of rail-road co-ordination and T
think also my Honourable friend, Mr. Hirtzel. As far as Government are
concerned, the position that we have taken in regard to this matter is this:
We believe that rail-road co-ordination wil! help to improve traffic generally by
avoiding wasteful competition and by providing convenient and comfortable:
service. The really important point from a practical aspect—to what extent
drce the Railways to come into these rail-road schemes? The House may re-
member that about a year ago the Government of Tndia announced its policy
in this matter which was to the effect that there would be a tripartite arrange-
ment, that is to say the Central Government through its Railways, the Provin-
.cial Governments and local road operators. We have heen inviting suggestions
from Provincidl Governments.  Many of them have replied and on the whole
it looks as if the scheme would be on these lines: \Where provinces put up pro-
vinciulized motor sehemes, there the Railwavs would be afforded a share which
would be not less than 20 per cent. of the total capitalization. We have received
actual proposals fromn three Provinces—I think Bombay, United Provinces,
and Sind. In these proposals in two cases we have 25 per cent. interest and
in the third case we bave 38 per cent. It is possible also that other schemes
may come up hereafter. As you will notice from the estimates that we have
included in the Budget, there is a provision for 151 lakhs.

As far as motor transport is concerned, the question of restricting the dis-
tance it might travel is still under consideration. A suggestion has been made,
as Honourable Members are aware, that motor traffic in goods should be res-
tricted to a distance of a hundred miles; in exceptional cases it might be more;
the ysual limit should be 100 miles. Criticisms have been made to the effect
that that would be undue restriction on motor traffic. The case of America
has often been quoted in regard to this. We have had in this eountry recently
two very distinguished road experts from America who went into this very
question and examined our position in this regard. T was looking into their
report the other day and found the interesting statement that of all traffic
by motor trucks, 85 per cent. operates within a radius of 20 miles, so if we
restricted goods traffic to 100 miles we should not be putting on our motor traffic
an unreasonable limit. There was another interesting.point in this report. An
actual count was taken on a particular day of the motor vehicles on the big
natiorfal Highways of America, which disclosed that there were only 400 motor
vehicles on these long distance Highwav rountes on that particular dav out of
a total of 32 million cars in America which T think indieates that the extent to
which we are trying to restrict motor traffic is not unreasonable.

T am afraid T have exceeded mv time limit. There are many other points
to which T would like to have referred......

Some Honourable Members: You have not.

The Honourable Dr. John Matthai: I have been asked a number of ques-
tions in the course of the debdate as to whether we are really in earnest about
our economy programme. All that T can say is since I have got to answer
questions every other day in this House and to present a Budgetdo one of the
most oritienl audiences in India once a vear. it is not likely that I shall fail
to pive all the attention that T am capable of to the economy programme of
the Railwnys. We are economizing in the matter of coal. We are strengthen

«
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ing financial control in various directions. With regard to this question of
financial control, 1 think a suggestion was made by one Honourable Member
‘that probably that was simply a way of providing superfluous employment for
more people. I have looked into this question with some care in the little
time that I have been in charge of this Department. The real point of the
arrangements we are contemplating is'this: At present there is not cnough
-control that we can exercise from here in the matter of expenditure by the
local administrations, for the reason that under the existing structure of
-demands various kinds of expenditure are put together; fixed expenditure and
-direct expenditure are lumped together often under the same xgeznn.nd, with
the result that if we want to determine what amount of direct expenditure
is incurred in regard to a particular quantum of traffic the present structure
-of demands would not enable us to spot it, which is the main reason for sug-
gesting this alteration in our demands structure. But the criticism has bLeen
particularly directed at the provision that we’are making in the local adminis-
trations. If we want to increase and rationalise the control that we exercise
from here, it stands to reason that the local administrations should be placed
in possession of the best financial advice that-we can give them in order that
the primary materials may be prepared with proper care before they come up
to us. It is a co-ordinated scheme of that kind that we are contemplating
and I put it to the House that it is in the interests of the Indian railways
that that scheme should be proceeded with. .

One of the geustions in connection with this economy programme is that
if we are proceeding with these economy measures, and have also all these
-Committees at work,—the High Power Committee, the Depreciation Com-
mittee etc.—cannot we wait until these Committees have reported and the
-economy programme has made some progress before we increase fares? I
.do not want to prejudge at this stage what the verdict of these Committees
is likely to be. But taking as prudent a view as I can what they can achieve,
I have come to the provisional conclusion that while, they will be able to
achieve much in the way of preventing an increase in our costs, it is nob
likely, it seems to me from an analysis of our actual expenditure, that they
will be able to provide economies on such a scale that we should be able by
sheer economy in the next few months to cover the gap in our budget. When
T reached that conclusion, it was up to me to provide that the earnings were
-correspondingly reached. If I did not do that, T would not be a true guardian
of the country's interests in' the matter.

Various specific proposals have been made regarding improvement in local
gervices and so on. I take it that it will be possible for me in the course of the
.discussion on the cut motions next week to deal with these matters. It is
bardly necessarv that T should do so here.

T shall not take up more of your time. I want to thank the House for the
very stimulating discussion that I have had the privilege to listen to and I
"hope next year, if T am loug enough in office to present another Railway
Budget that T shall not have a less stimulating debate to listen to. )

The Assembly then adjourned till Eleven of the Clock on Friday the 21sb
February 1947, o—
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